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LOK SABHA DEBATES

1
LOK SABHA

Tuesday, June 28, 1077/ Asadha 7, 1899
(Saka)

The Lok Sabha met at Eleven of the
Clock

[Mn, SreAKER wm the Chair)
ORAL ANSWERS TO QUESTIONS
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D COMPANY AFFAIRS (SHRI
NTI BHUSHAN). (a) to (c¢). The

ba fertilizer project was approved
for implementation in June 1974 and
as scheduled tp have been completed
ih 1978. Some preliminary civil con-
ruction - works were completed and
ders for long delivery of items and
uipment were also placed. How-
pver, the implementation of the pro-
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ject was slowed down, following the
decision that the further implementa-
tion of the project as 'well as setting
up additional capacity based on coal
as feedstock should be considered only
after experience is available of the
operation of the iwo coal based plants
under implementation at Talcher and
Ramagundam.

glo FEHT ATYAN G727 : 971 I8
adr 2 f& wae 9T wianfa@ 59 we-
AT cAfe F1 faararg qagd garT
walt, frmar gfeaw iy, g 15 3w,
1973 &1 fmar wiar a7, AR ag FawT
T FraTfed g9 & 95 T F1N qreA
®IATEIT o1z aT; afT g0, 1 37 #
grafaFwar #1 @ FT F a8 { ITTH
ZN A qra=E qIX AWMIA cAqed
FI 9z F1 g¥ & famm war @7
FICAT & AT & HH &I F41 U (74T
At ? FAn gg ot @ér & fF sed asx
g3w & fawa o faqda wax azr g |

SHRI SHANTI BHUSHAN: In 1969
a decision was taken in respect of
three coal based fertiliser projects in-
cluding Korba. But in 1973, as the
hon. Member is aware, on account <.
oil price hike all the costs had gone up
Now in the Fifth Five Year Fian
starting from 1st of April 1874 1o adst
of March 1979, provision has :Zen
made for Rs, 1065 crores in rcspect of
fertiliser plants. But as a result of
this price hike there had to be altera-
tion in the Fifth Five Year Plan and
even though this allecation viz., pro-
vision in respect of fertiliser plants,
was increased from Rs. 1065 crores to
Rs. 1488 crores, still, the number of
new fertiliser plants had to be reduced
from five to three. Now in Korba
although this was a coal based tech-
nology, in the meantime, gas has been
found in Bombay High and it was
found that feriiliser plants based on
plant technalogy were certain. So far
as coal technology 'was concerned, it
was still to be proven and therefore,
it was decideg that se far as Korba
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The commencement of work on
the fertiliser factory at Korba has a
special significance The Rsg 120
crores proiect undertaken by the
Fertihser Corporation of India is
coal-based Since coal transport over
long distances 18 costly and handling
18 expensive, a fertilser complex
should be located almost near the
mines "
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wE QX FFATEA a1 § a7 A, a7
37 W WA AT ATA |

o FAEH! TIOAY qF=q : AL T
F1 Iu7 fH 7 smar « A a1 ger
a1 f& FTET FT FH q8A AT &Y
T 97 AT FAST w741 a&f @9 fpar
ST AF( AT A1 IF FT AT FAF F@Y
WiTg SgT FW ATCH A ZAT 91 AP
greey w3 fagr wan, 3§ F e Far
FITT AT ? 775 3 S H1E U fas
FITT AT 7 W A Heq NIW FY A0AE
feFar mar & 1 gad wew w3W F fawTH
AaEs gar & | fUeg &a &1 € vafa
gl geit | zafwa ag § ez stAAT
wrgal § fF 97 agi &1 0 a9 @y
FF[ 4T AT I FT 7 FL F AL A0
Fw Fal IRw fHar aan ?

st wifawan : gt 9w & WA
2, A FE AAFA UFAfaF i@ F
TR A 7Y g | R fwet F w9 § ua-

Afqs sger a1 91 fam F a7 A gwawa’

<@T g § S g

Mo WEHWTIWOT TiEq :  Hegel
wEIRT, ¥ AT FT HIWAT 1RAT g
Wl wEEd F1 AFEQ G AL 7 av
T AT FT AQ ¥ @ AT ST )
sa g4 SR g1 9 a5 9909 3 |
ag 9 Arad TG § | RALAFT
TET SIW F AWAE FA Y gher F
ag fRar w0 & « &S w9ar agi ag

g %0 91, 39 F F{ adad qgi

as Y & | Fuaar gt a1 Ara ¥
Iqaca § | F20:-A G AT AT Fraw
31 TN AT St | qy fesfa #
& §B Far war 9 3% A5t g & wa

aﬁ%mata#iiﬂ’wi'wmg‘r _

ASADHA 7,°1899 (SAKA)

Oral Answers 10

MR. SPEAKER: If if is so wrong,
you can ensure the government when
the Demands are taken up. In the
Question Hour, you cannot do it.

SHRI SASANKASEKHAR SAN-
YAL; Some years ago gobar gas was
used for domestic purpose the rawn
material being cowdung and the waste
ig theere after the consumption of cow-
dung for that plant. Has the Govern-
ment considered the desirability and
feasibility of collecting this waste for
use gg catalytic material in the gobar
ang other plants?

SHRI SHANTI BHUSHAN: If I have
understood the question of the hon.
Member rightly, he is asking about the
gobar gas plant, whether the residue
of the material used in the gobar gas
plant can be used as fertilizer. I have
no information on the subject and-so
I cannot answer that question.

SHRI P. K. DEO: In view .of the
fact that the Janata Government has
laid stress on agriculture, fertilizers
and irrigation, we must have plamning
with a long-term view. In view of ail
these facts, is it not possible to recon-
sider the closing down of the Korba
project when we need so much ferti-
lizers in the near future?

SHRI SHANTI BHUSHAN: As I
have said, I may mtq{rm the . hon.
Member that no decision io give up
the Korba project has been taken. The
only deeision which has been taken is
that so- far as- the fertilizer projects
based on gas ‘which has been found in
Bombay High or in other places are
con¢erned, - ‘they- will be taken up first.
The Government will wait for these
other two- cosl-bBased plants to prove
themseives first: before taking a deci-
sion on whether this investment of
Rs. 200 crores on Korba'project should
also be made or not.

off go W doam : araE He
mﬂmﬁwwﬁ‘ﬁar%mm
§Q’#'|"Wtﬂ'€$ﬁ%‘ti‘?ﬁﬁ'§qﬁ
amﬁﬁﬁﬁﬁﬁﬁsﬁ‘ﬁmwﬂ
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MR SPEAKER You are asking for
statistics like how much would be the
actual cost How can the Muuster
answer that wilhout notice”

ot gEN W WA : XE X FTE
farwrw g & W wwa 9T T ATy A
& oamar ¥

MR SPEAKER I do not thmnk so
I cannot help it

SHRI R V SWAMINATHAN Apart
from the reasons given by the Mnis-
ter for the slowing down of the work
of the Korba Factory, may I know
whether 1t 1s also one of the reasons
that the installed capacity of all the
tactories in the country is pot fully uti-
lized on account of the fact that the

duction because the price charged for
ferhliers 18 beyond ihe purchasing
capacity of the farmers? If that is &
tact, may I know whether the hon.
Minister will try to reduce the priod
of fertilizer?
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SHRI R. V. SWAMINATHAN :: What
about other factories? |

SHRI SHANTI BHUSHAN; In other
factories also, within the financial re-
gources of the Government, we will
utilize as much installed capacity as

possible.
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MR, SPEAKER: I know what you
wanl. He cannot satisfy you because
you want him to answer. in a parti-
cular way, Wwhich naturally no RKfinister
can do. -Since the Demands" relating
to this Ministry are going to_come up,
tertainly that would be a better time
to raise it when you can expect to get
more information.
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MR. SPEAKER: 1 entirely agree.
But what can be done? 1 cannot ask
him to answer a question in a parli-
cular way. It is not in my hands,

Y SMIEFT M1 72T : FrA-39
¢ wfearssd aq @@war g |
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THE MINISTER OF LAW, JUSTICE
AND COMPANY 'AFFAIRS' “(SHRI
SHANTI BHUSHAN): (a)“Yes, Sir.~

(b) The gntire Northern Region is
copsidered as a single ynit, for pur
of p‘m;'ledtién. ;1*’%% !o!lgﬁin‘:'ﬁ:i

witle “promdtiony for Norfh&fs /Rdgion
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JUNE 18, 1077 Oral Answsre 16
were made during 1977 for 8C/ST candidates —
Total Seheclnled Seheduled
Category number
Ty> t-cum-Clerk to Assistant * . ' J 16 3 2

Ste1yw PA. . . . d B

Asitant

Gride HfAcommt
Staff car Draver to Tank-Truck Driver

Operation Officer Gudv—!ll.fs-ectm Officer

2 2

() Since the Northern Region 15
taken as a whole for the purpose of
promotion, the question of promotion
agamnst vacancies in Delly does not
arise
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¥ e ff w1 e e
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Ao o & W I g faar fe
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mowr st (ot wroreely o)
aer famer & oo § o Wit Wy
femr wewr | S wpr
1 dm e e RN
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ot weaht wif ; feelt F ooy
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w7 afer ®1 sxfer w9 T o g ot
FEU SUTAT e g § ot o 3aw
¥ faer arar § W\ ey SraeT 2
@ orefr & Sfer o ag e o
tgfragaaas & fiw @t 7 L aw
qaqglr g amh & 1 Peselt ot oF
o ot waear § 1 foeelt & wrr e
agfarer @ £ wa At sz
wTF wge Aoy Ay § ot @ qof
Al wfge w73 ¢ ove aft o
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ot wwehonf: & yro wer
sagrar i W ey Fegndt e ac
g 1% § 9 W o Sw § Aew
weqrdy oic q¢ oF degew o R
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o ol wite ;e e
e ot gy v T ey mar &, w2
wr oy gfe nff g€ 8, war e W ofT
gfr v ¥fagwry S §?

ot wife wquw :  foft ofr w0
ITWE X § W w W W qo Ny
a% wfawy fienr o & oe s
& ey wrar § | ¥faer wee IEd wry
oY wY¢ Soqeer sfew ¥ onfet w7
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W fror e oM 1 o v
safeey foer oy & o w2y W oy
§ g W o

off 7t W : ¥R R W
qiT g wAC 9C T§ g ¥
qQrak  WTIWT &7 T A g & o
N wETC AT ¥ AT T X O Wy
w7 qrer aff war § o Fer oo
FTH FT IR AT I W syaeqy
aNAEY 1 U I Wi R
T g oY W Wy OF widw & fe oy
ufwwrlr s & a7 It foR-
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ity fie Wy ufierd forr & Ry
ag W ar wy e fag Forrifires
§ ot xo doy i fag Tewt woaeed

e

wr W ol ol € ww &y age
£ & ¥fem areew & g iy gar
wrre wifirsy F oY Qar o fir wdf o
& o T oft v Prsdom f fre
g F ey Wt wr off o Tfr A
¥ T ofr w1 FT T Y 1 9w g Sy

he must be punished for that and he
should be personally responsible for
that offence.
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WET T W VR WRAT L (w—wew)

wowT awew W LAk ronx
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M W oeew 1 W W
weT Ik gy i W
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SHRI L. K. DOLEY: The hon. Min-
ister hbas madex 2 wmgtionn sbowt the
question of efficiency. gdrlnn
merfts of the and
Scheduled Tribe candidates i fhe
matigr of recruitment in erder to fill
up the vacancies or for promotions.
In view of that, may I know whether
the boards which are examining the
efficlency of the Scheduled Castes and
Scheduled Tribe candidales gre renre-
sented by the members of th: Bche-
duled Castes and Scheduled TriLes?

SHRI SHANTI BHUSHAN: The de-
partmental promotion commttees are
constiiuted according to the rules
They have to examine and see as to
whether suitable persons are available
1f suitable persons are available, even
though there might be superior persons
available from other general cotegeries,
within the quotas, the posig are given
to the Scheduled Castes and Scheduled
Tribes persons

goRT gfor w1 g0 wTeree ¥ fe
=™ e w6 1 8§ 3w 9%
faewre ww §

o & ot e e g
e e el dmdw
75 wele ware oft §, few ey
¥, dfv w ok W@ § ¥ wae
twx ofer ¥ mff ferrermr {4 w0
wen g feseoy & wwd e ovy
Hwrog Tt

o wife yeu . wewC pire
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A T ot fivar e fe
@ ghoel S aw g s
woere wofr ) feodlt e ¥
W WTOMHT 9T T X & awy 7g
ATHIT TR FTCAY X IFGUAT THA
o )

LU L CRL A
TEE AR T arrerd ATer WO
wifew e |

SHR1 B. RACHAIAH: I would like
to know what type of programme this
Ministry wants to follow to fill up the
backlog in the promotion quota I
would like Lo have a categorical state-
ment fiom the Minisier. The Chair-
man of the Hindu Mahasabha has
made a statement in the Press that all
reservations in favour of the SC&ST
candidates m the State Assemblies, 1n
Parhament and in the Government
services should be done away with.
What 15 the reaction of the Govern-
ment to this?

SHRI SHANTI BHUSHAN The
Government does not agree with tL..
at all

Wt oftew wdw ;o ared
o fto o wirdt ot fioerly &=4
ge o aix wgt wut  feeer whar
qa e ?

oft wifrgew: @ RO
& wrer o wverdr fY & e oy o
7¢ feqrdifee sawr v o feef
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promotion and they have been trans-
ferred to distant places If so, I would
ke to know whether Government
would look into such complants®

SHRI SHANTI BHUSHAN Sir, I
have, at present, no information about
this But if the hon Member will
supply me with these facts, the Gov-
ermment will certainly enquire into
them and do justice in the matter

WY T ww Tt oy wrr
s el oft & wy e ot & Ty
T foodw g wrgk, sa% fag
AT T &, s fareRere
i &1 ¥ o g g fw woerd
wiafa bk e sfasfar s
fondmr o & & frg awrac @Ry
wwg 93 wrdw fad o €, et I W
qu T fwm et vl e frse
grt & ar wfawrdr fasigre g ¥ ?

g AR ¥ feft woerd awAT A
o wr fiwar g1 &Y 39 W7 fpa wTE
IY AFAT &1 TS v fagr v o

siowmw ot & qaw adr
A & qg wA Wi fw fag ol
¥ Wl W fre & fog g v
fegmio o S waw &
frerad, ot W oy gfwat & o
B g wA & fag W 3, ¢, 5 W o
¥ @eT w ok g & 7

Nt wifr yat 8 Sfew R
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@t w wyow ad: W
FTETC ¥ oWt et % dygew v
Wk dgw e ¥ W wm
gy 8 # arer g g fe et
feafr war § 7wy sl g o
ST T wrerae §@t i oY WA ar
welYerr e Forgeer fapar vy o e
arwEr ¥ xw W ary wi fie
tager s Wit thger o
w ¥ aw Ay farad W
afe wft wfr wisTe Ay foar war §
At IEEr eI & qrer 99 9
g gerr W & 7

i mifr wew  woRTCCE gAY
T fare w0

Wt wmr gl fafow g
wrr faardgm & N wT<E wreT A
wifearfeat qn  gfcaar & frgferar
gx Srefed § ww a<g O wwfeq
ot o &, awr goeTe v Y ww
v ¥ fag qifagrie & awedy Y o
faity afafe qamr T § ?

st Ry g
T ¥t fararT 4T
SOME HON MEMBERS rose—

TR 4 GRTT

MR SPEAKER 1 do not know what
1 can do. 90 many Members are get-
ting up The Spesker can only give
time, not jobg. What 18 the use of 30
many Members getting up llke this®
At this rate this mav be the only
Question thet gay be answered today
All the Hon Members will please sit
down I koow it is an urgent pro-
blem, it 13 a ssmous probjem. Al right,
let us take another ten rminutes thus
Question The hon ladd Member.

soiml wfgrt ey, Wiy, :
uh TR w o BT
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280=400 T W& TATC ALY wTWT WY
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ST WY aolt & ow o ey wfY oy
wid \ Hagwrr & fag dwromf
pfe weweaTed afemfat
frgpee s oix frgew gro
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t:  aohr sk wgr d fe o wel
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T w1 W v ¥ e Afe-
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¥ ey f for wntur 1 e
e araqw it forar arar §, aw gw
o o\ Wi ?

ot o e . o o & Oy
wgrr e fie wrrfy e o Oy
fawrc st At & e o woeT
F ot ¥ gt wreon § fie g gforaY
& gro mrw ot w0 0 Ik wg
§ fr war vk goerdh W e
w0, A TOETT I B gER FT AW
& T BT FHTT W e ¥ wwly
0, 8 w7 T ORI & FATAY
war 8, W W geee " Al
wof, AT W W A

st wmr om wr Wl AR

it am-fregew gresw & syew
wifmdwe foired & waTe 9T 3@ gg
§ v fey fmge waw
W fgee gesw & S @
wraTT T OF W §, e afy freger
wTRE W frRgew Zresy BT oy
wrar frream &, &Y woft wgew yw
A W qew AR ?
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qar ww qer g 15 quaE WivaE
gz Yoy 15
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SHRI K, B. CHAVDA: Thers iy a
‘Committee on Welfare of Scheduled
Castes and Schefuled Tribes; it 18 a
Parliamentary Committee. The im-
pression among the members of the
scheduled castes and scheduled tribes
is that this Commitiee s not function-
ing praperly. May ] know from the hon,
Minister, what steps Government in-
tends to take tp see that this Committee
reant for the welfare of these peaple
functions effectively and properly?

ot wifs wew : ofermizd v
wrT Mo e T sooh § dar
fr ooty areg vy A E Y TR A
qfergrifz@ w2t w) ff Shw ¥ W
wor wifigm )

SHRI K A, RAJAN: I would like
fo bring it to the attention of the hon
Minister that so far as these reserva-
uions for scheduled  castes and sche-
duled tribes are concerned, these are
not being implemented in the public
sector undertakings. specially for the
technical posts What action does the
hon Minister propose to take in this

respect?

SHRI SHANTI BHUSHAN. Proper
eflorts will be made to see that these
public undertakings alsc implement
these nstructlons.

o w1 e Fag oA AR A
W vy o gfewr Sddze aff fead
€ av & wopor wigen ¢ Fv wisdage
% wg ¥izh srieen § fegfewtorc
wifewfowi wr W wawELA WO
wrirar Sy o7 oY g ot welf ¥ g
g wte w shviveer ¥ gor &, wRfefedt
* wraTe T Iwe fokwe we fewr T
4, @ gRfcfedy o1 wefar W
37’
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oft wifw wew : gRfefdr ot
wefar @ ot dwerevegie § wird
fe forwr o & ooy Fompfier it & 3%
T W wrd wok o felr % oy
frorr & farg & vy oK (o yrewe
¢ w7 wrew Arwe w1 W v R
R & mft § fen drger wwe
w1 frdE Qo & wTov Ty Wy wr e
w12 § 0wy T e ARore 3T firaT
arw Wy ¥ W gedr gnfy o e
w9 39 qu W et g wwr
&) e sy 1 o) weT Taw wEET
far ar s &)

SHRI D B. PATIL: The hon. Min-
ister has stated that many employees
were denled promotion because thev
were not found At for promotion It
was our experience in Maharashtra
that promotion was denied to many
employeés on the ground that they
were not fit, but, on re-examination, 1t
was found that it was intentionally
done and, therefore, justice was done
to them afterwards. I would Hke to
know if the Minister will re-examine
all such cases where promotion was
denied on the ground of nhot being fit
and see that no injustice iz done to
them.

SHRI SHANT1 BHUSHAN - Yes, Bir,
if it is found that in some cases those
who ‘were entitied to these pramntiong
have been wrongly denied those promn-
tions. certainly attention will be paid
to them.

aft wpr Fog witfowr © W
wgvg, §wm & e Al W
¥ friwr won wew § fe feeR
w o wpgfer afeat & fredelr &
oY wpyT e fires e, W AT EwY
o wfew .o, 9y vy s o
el whwwnl S miwndd g
e, o B wone N ey



29 Orél Mviswers ABADEA ¥, M9 (SAKA)

wuft ST shre e ot wiw e
Wit @ I ey afeew w0, @
wy & wiw vk ¥ fag sg Tww
tem wrgd § 1 ¥few o Frtew
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¥ wurer & oY F werwy war o7 i
2000 To & T 200 WX 300 To
% ar @ awedt § e o dager
wreg o e grow WAl
R ox e aidwm § 1 & aven
gt g0 wig weiiderw  Foid
% ygo fmdR? -
ot wific wuw : worre T wT
qrgu =W At fie gw aog v e
warr gfcwal & @ w e o
w g weak
MR. SPEAKER: To-day you bave
taken almost the whole hour for one
question, It is twelve O'Clock. QUues-
{ion Hour 1is over. Now, even the
Speuker cannot extend it furiher, For
this one question I have given the

whole time. Even then the Members
are not satisfled.

Short Notice Question iz there,

I am sorry I could not help the
Members. Instead of taking it up in
Question Hour, you may have some
debate o1 discussion on this. I shall
not allow this kingd of thing in future
as many important questions could not

be taken up to-day.
SHORT NOTICE QUESTION

Time Capsule
+

SNQ. 7.DR. SUBRAMANIAM

SWAMY:

SHR] ARJUN SINGH BHADO-
RIA:

SHRI SAMAR GUHA.

SHRIMATI = RENUKA DEVI
BARKATAKI:

SHR] KANWARLAL GUFPTA.

Wil the Winister of EDUCATION,
SOCIAL WELFARE ARD CULTURE
be pleased to state:

(a) whether the Time Cappui~ of
Higtory burisd at the Red ¥Fort
:‘ml-lrmu-ﬁdm;



THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) The 10,000 word account
of important aspects of History of
India both in Hindi and English, from
15-8-1947 to 15-8-1972 eontaing cer-
tain factual errors,

(b) The Government have decided
that the Silver Jubilee Independence
Celebration Time Capsule may be
taken out and the contents made
public,

DR SUBRAMANIAM SWAMY: I
would like to ask the Minister ques-
tions on the basis of the examination
of the evidence that is available with
him 1Is it a fact that only seven
names have been mentioned which
are of gignificant value to the Indian
History for 1947 and of these seven,

there are three foreigners who play-

ed & role in the UN. Operations in

Kashmir and names of Dr Rajendra

Prasad, the First President of India,

Shr: Rajagopalachari, the first Gover-

nor General of India, have been omit-

ted from the contentsy Consequently,

1 would like to ask him, why was the

Ministry of Education so keen to keep

this secret? Is there any statutory

backing for thaty

DR PRATAP CHANDRA CHUN-
_DER' The Mimnistry of Education has
in 1ts possession some dacument which
purports to be g copy of the original,
I cannot say whether it ig an exaci
copy, unless

When the original Time Capsule is
taken out, 8 copy of that may be cir-
culated among the Members.

DR. SUBRAMANIAM SWAMY:

What is the statutory backing of keep-
ing it secret?

DR, PRATAP CHANDRA CHUN-
DER: ] do not know of any statutory
backing.

DR. SUBRAMANIAM SWAMY:
Does the Minister know that there are
many other Time Capsules burled in
various parts of Delhi—One is in
Shanti Van—Nehru's Samadhi and
these Time Capsules also contain some
grevious errorg about Indian History
from 1964 to 1972.

DR. PRATAP CHANDRA CHUN-
DER: Actually there are three time
capsules. One I have already men-
tioned. Another is Nehru capsule, It
was embedded on 2Tth Mey 1972 at
Shantivan. It contained some writ-

nal events since 1964 upto the Bth an-
niversary of Jawaharlal Nehru's death
are recorded there both in Hindl and
English There is another time cap-
sule, Gandhi capsule, and the date
hery is 30th January, 1073, The place
of buria] is Gandhi Smriti. It con-
tains no text whateoever.

DR. SUBRAMANIAM SWAMY:
Will you dig them up in view of the
errors of the first one?
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W fe i W mg TwmR &

g frwt oo fear e &
wenrft wepamy wfiafy ¥ forar forarey

weqeT st gfeer T e ot ?

SHRI SAMAR GUHA. Thig kind of

betrayal of the history of our ecoun-
try did not start with the time cap-
sule alope

4
i
:
H

abruptly dissolved and Dr Majumdar
henceforth was not given any kind of

not require any financial help but due
recognition of his contribution to the
Justory of India should be given by
the Govt That should have been
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this from the hon, Minuster, the cap-
sule in Qandhj Smarak Nidhi is one
thing, —Nuhru's
what are the documaents kept in them,
The hon Minister sald that there is
no record about what is written there,
If so, the country has a right to know
about this It was Netayn Subhash
Chandia Boge, the revered som of
India, who first acclaimed Gandhiji as
the ‘Father of the Nation’, Now it is
acclumed by everybody. The peo-
ple of India have a right o know
what has been written by thé Govern-
meat about the father of the nation
The people have 2 mght to know
what has been written about Pandi€
Nehru, because of the reasons I would
partrcularly mention about him.

You know Mountbatten's speech on
Nehru Memorial where he has men-
tioned very  serlous
Mountbatten said that i1t was at his
instance that Nehru dig not vismit that
memorial which was demolisheq by
Mountbatten gt Singapore, the monu-
ment that was built by Netajl in
memory of INA martyrs We want to
know whether 1t was at his instance
that INA was not takep back to the
Indian Army, whether 1t was at his
instance that INA was completely be-
trayed, given no recogmtion

I want to know whether that ugly
chapter of Indian history,—some kind
of a betrayal—has been included in
that time capsule or not

The country has a right to know
about this The time capsule relat-
g to Mahatma Gandhi and Nehru
should be dug out 1 want to know
whether this will be done The coun-
try should know what gre the mate«
rials which are contamed there,

DR PRATAP CHANDRA (HUN.
DER 8ir, I have already pointed out
that we do pot know what is contain-
ed in the actusl record within the
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give the correct answer This much
I can assure the House, through you
Sir, that the contents will be made
known to the whole of India and the
whole world after they are dug

ot AT W W ST g qt
wgEm 7 fear & Sma Gar W@ @
i oee wTFT AT SuE waE AET ¥
wiFa w7 TTHAaE eI 0 O
9+ 79 2 1 grar fean § oveg W
AT AU FT T tuT = B
firrsfre w77 87 7 wrd fifow §
2 1 Oy A wre Av frEl ¥
T ¥ aEr Fr e (g )

MR SPEAKER Order please 1
want a'l of you to keep quiet

SHR] hANWAR TLTAL GUPra I
want to ask firstly whether you will
lay all the [acts on the table of the
House as to what 1s available with
you just now I do not know what
will come out after diggmpg 1t up Are
You prepared to put whit 13 avail-
able wit' 1ou on th t9h)s of the
House <o that every peison in this
countrs hnows 1t This 15 my ques-
tion number one Mv gecond gucstion
11 whether you propose to write a
history free from politic 1 biis or 8
thete any mntention of thia Govern-
ment to wiite the hstory indepen-
dent of a1l other things and without
any poltical bins oand woulg that in-
clude the peuiod  upto 15th  August
1477 mhich 13 an important period be-
cause thet includes emeigengy ex-
cesses et etc?

DR PRATAP CHANDRA CHUN-
DER Mw 1 submit that history 1 a
hard task master and it th ows into
ity dustbin many  imyortant  fi,juree
S6 we need not be worried shout
what 15 contained within the time
capsule I would submii that 1t will
not be advisable to place - copy
which mav not be the exart copy of

JUNE 28, 1077
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what 18 contained there So, I
mit that when we take the time
sule out, the copy will be made
the original contained there and tha
would be circulated As regards the
other point this Government does not
propose to write any history whatso-
ever

888 4

5

PROF P G MAVALANKAR Mr
Speaker Su moy I know from the
hon Minister of Education as to whose
bramm-wave was this whole busihess
of iime capsule” Was it at the initia-
tive of his predectesor—ihe Educa-
tion Mmistel—or was it at the imtia-
tive of the then Prime Minster? Fur-
ther 1 want to know whether this
particular matler was discussed at the
Cabunet level at that time and whether
any Qf the erstwhile colleagues of the
then Puime Mimeter hag objected to
this Or whether they had all agreed
to this»

Lastly mis 1 know whether the
Indian Couneil of Historical Research
which was in chaige of witting thua
particular ugly thing and pittneg it
inside the capsule, and those respon-
sible for wnting 1t all were hauled
up by the present Education Minister
and were asked to  submut the true
copy? It 15 amaang that the Govern=
ment now says that they have not got
the t1ue copy of what was put under-
ground [ want to know tha names
of the «cholars and the remuneration
paid to them or any other 1ind of
bencfit miven to them for this ugly
and disastrous thing

DR PRATAP CHANDRA CHUN-
DER <ir many queshions have been
rused about which I cannot piva -
foimation except that one Shn B
Krishnaswary had made the qratt
which was nerhape looked jntn bv Dr
Gopal ind then went to the proper
authoritv at that time which ultimate_
ly decided the matter

PROF P G MAVALANKAR May
I know gt whowe intiative was this
done?
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DR. PRATAP CHANDRA CHUN-
DER- I have no information on this
at the moment

SHRI SHYAMNANDAN MISHRA
Sir the hon Minister was pleased to
eay that the task was entrusted to the
care of the Indian Council of Historical
Research One can assume that the
Indian Cournicil of Historical Research
must have constituted a panel fo it
We do know that 2 panel was consti-
tuted for the purpose tut at the mo-
nent the Minister 1. not 1n a position
to gwve the names of the membeis of
the panel My second point 15 whe-
ther there was any committee consti-
tuted to edit the historvy prepared by
the Indian Council of Historical Re-
earch  Fuither whether the Cabinet
ilso appointed a committee to go mto
the matter because 1t was essentially a
pohtical thing for which political body
tke tha Cabinet must hayve been in-
volved

DR PRATAP CHANDRA CHUN-
DER Sir this 1s a plece of mforma-
tion supphed bv the hon Member I
have nothing to say It was entrusted
to a mngle officer nemely Shn S
Krishnaswamy Then 1t was looked
nto by Dr Gopal and sent over to
the authonties there (Interruptions)

‘When the matter was done on be-
half of the government I presume it
was done by some suthonty I am in-
formed that the Cabinet did not con-
sider the question and theie was no
rommittee fo lock into thic matler

SHRT M RAM GOPAL RFDDY
Necw 1t 18 on record of 1the Lok Salha
That before the information was given
to this House Mr Subramaniam
Swamy has given the information that
the names of Dr Raiendra Prasad and
Shm C Rojagop lachar are not there
I want to Jknow from the Mimster
whether Mr Subramaniam Swamy has
Rot access to government files or the
Minister has shown the file to him?

DR. SUBRAMANIAM SWAMY Sir
I nise for personal explanatfon 1 am
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not mn the hat of putting questions
after having talked io the government
This 15 therr method of doing parha-
mentary work I am also a reader of
parliamentary records. I may tell Mr
Reddy instead of wasting hus time do-
mg other {hings he mav go through
the parlhiamentary records Mr Em
Sezhiyan 1n November 1973 placed on
the Table of {the House a copy whach
hg had obtammed In that copy the
entire ficts are given I had onlv
asked as top what had been stated m
that ciscussion 18 a fact or not

SHRI SAMAR GUHA 8ir T rise on
a pmnt of order A rerv important
quesiicn has Dbeen raicea about the
bonafides of 1 member of this House
Sir a member has every right to quote
from anv report Without disclosing
the sour.e of the report 1t 15 the
sovercign right of any Member of 1he
House to quote any report (Interrup-
tions)

MR SPCAKER Wil you please mt
down? There is no point of order at
all Everv Member is getting infor-
mation No hody can object to it

SHRI P K DEQO From the docu-
ments that are reported to Le mn the
ecapsule we find that there has been a
complete dlstortion of Indias history
In view of the asurance given hy the
Mini~ter that they are going {o dig the
whole thing nut and a copy of the con-
teni of crint will be pliced on the
Table of the House I congratulate the
Mimster fo1 the bold actinn taken by
the Covernment Now 15 he going to
appoint an Evaluation Commttee of
Fxperis who are well versed in Indian
hustory 1o write a higlory «n1 whether
this could he completelv insulated from
qnv nohitieal background?

DR PRATAP CHANDRA CHUN-
DFRF As I smid hislorn will take care
of itself The Goiermment does nof
want to write any history

st faww gore v & -
vy fafreer & oy s W g
fir vg fomm ¥ vk ¥# fiewr wwf
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T 9K qw Iw fremma ¥ fewer
o wrder 7 ot qg W I wrafindf
& agw fiemr wrqan, Pt o e
wi gy faar & 7 oY et s o
faeirere &, fogi oy ww fear §,
1 I AF faw fear Wi
® w1y wror ot agr 42 go § a1 T
e fmr mr g ?

DR PRATAP CHANDRA CHUN-
DER Sir as far as I am informed
about Rs 30000 were spent for the
purpose of pulung the capsule m and
to take 1t out, that amount
woulg be spent (Interruptions)

AN HON MEMBER The question
has not been replied fully

DR PRATAP CHANDRA CHUN-
DER It 15 not so sasy because I saw
the specification also It is contamned
in g Hume Pipe below 40 ft and there
is a concrete bese Embedded in tbe
concrete base there 1s a steel capsule
Inside thus steel capsule, there is 2
coppet capsule It 15 a great engineer
ing feat 1o take it out It 1z not amn
ordinary job

Wt famer geTe segin -y fag
foretrre it & fodr sy v fear
AT, YEwT oraTe g fawr g

DR PHATAP CHANDRA CHUN-
DER Let us see first what 18 wrliten
n that

SHRI ¥ MALLANNA 1t has been
decded to dig out the capsule May
I know from the hon Minister whether
the Griernment iy thinking of consti-
tuting anv Parhamentary Commattee
to pro%e nto thus matier?

MR SPEAKER This question was
already asked

DR PRATAP CHANDRA CHUN-
DER When the capsule is taken out
if you wish to appoint a Commuttee
consisting of Members of this House
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Oral Answers 40

and of thy other Hoyse i consultation
with the Deputy-Chairman of the Rajye
Sabha, if we have a Jomnt Commuttee
to supervisp the operation of the dig-
@ng out under proper duirection, we A
have nn objection

ot wordae fay - W Al wE AT
T GETY 7 @RI Wk WY BT w6
fs 15 wrex 1973 w | fedr &
SR T Y wror-qre 7 s g
wrfy & o & wr g of TerrRY
& e dte ot g w4 7 fee wEw
Iz 27 wf, 1972 ¥ wifeaT & o
30 wAwd, 1973 wt fawvar wAwr ¥
Wt g ¥ rerdy qd o g,
T IR W W g R 7

o o & wwr wearoit & warar
§ o g o Pyt ¥ oAt ooy
foqrar 8, ar I art ¥ weft ¥
Hair oY sriAf Wi ?

DR PRATAP CHANDRA CHUN-
DER 1 have alrerdy answered this
question

SHR! SHAMBHU NATH CHATUR-
VEDI Jay I know what are the con-
tenls of the capsule buried In Rajghat?

DR FRATAP CHANDRA CHUN-
DER There 1s a long st containing
20 entries If you perrmt I can place
it on the Table of the House

MR SPEAKER Yes, you can do 80,

List of Contents of Gandha Time
Capsule

1 One bronze casting plate medal.
lion type each of Gandhiji and
Kasturba from special plaster
casts prepared by Shrl Shenke
Chaudhury

2 Bronze cesting of the bust of
Gandhiji
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A copper etching of
Gmmnd Kasturba together

Copper medallion of Gandhiy
3" dia with “Truth . fl-mi"l
inscribed on the reverse

14 copper plates on which have
been etched the tributes paid to
Gandhijy by wvarious ‘world
personalities

A set of nine Gandhi coins issued
on the occasion of Gandhin's
Birth Centenary

Gandhi Stamps

A Gandhu cap

A strand of handspun yarn

A kbaddar Tricolour flag with
Charkha

Microfilmg of My Experiments
with Truth” and “All Men are
Brothers '

The Last Jﬂl.ltncy mm 16 mm

Four copper stampings Voice
Records’ containing the follow-
ing —

(a) Gandhyl's speech at the Asian
Relations Confarence (includ-
ing Smt Sarojim Naidu's
opening remarks beginning
with agnd now )—Englhsh

(b) Gandhin's spiritual message—
Enghsh

(c) Gandhiji's remarks after the
Bomb explosion (including
sound of the bomb), (date
20.1-1848)

(d) Gandhiyl on “Jatiya Ekta"
(14-1-1948)

(e) Ganéghiji'y post prayer
speaches.

(1) Tefoutes to Gandmgl (Pt
Jawsharlal Nehru, 30-1-1848),

(Sarder V B Patel,
30-1-1948); (Martin Luther
King, 19-3-1050) and (Bmt

Sarojin{ Naidu, 1-2-1948)
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(g) Dr Rajendra Prasad's Tribute
to Gandhiji in the Constituent
Assembly on the night of 14th
August, 1547

S8HRI JYOTIRMOY BOSU The

growth of the size of the regiment of
sychophants and the induction of
dynastic rule go side by sde, you can-
not separate the two (Interruptions)
I should hike to know if Dr Gopal son
of such an eminent person I do not
want tg name lum on the floor of the
House

AN HON MEMBER Dr S Radha
knshnan

MR SPEAKER All of us know, he
18 the son of Dr Radhakrishnan

SHRI JYOTIRMQOY BOSU 1Is Dr.
Gopal holding any government or
government sponsored appointment
at the present moment”

Secondly will the hon Education
Minister kindly tell us who had mmihat-
ed the move on the file what were the
guidelines given and who finally
approved of it? When this capsule 18
gong to be unearthed will they have
police guards to protect those things?

DR PRATAP CHANDRA
CHUNDER Whenever Mr Bosy is on
his legs I shake in my shoes Even
then I might say that Dr Gopal 1s
now on the executive board of UNESCO
m Paris and he {s also connected with
Indian Council of Historical Research
As regards the police guard proper
steps will certainly be taken

SHRI JYOTIRMOY BOSU  What
about the orders on file? (Interrup-
tions)

DR SUBRAMANIAM BWAMY I
want to know whether that file ig mis-
sing, I have information that all the
files were taken away on 22nd March

DR PRATAP CHANDRA
CHUNDER 1 have no information I
wil make an énouiry
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WRITTEN ANSWERS TO QUES-
TIONS

Proposal to ensare Safety in Trains
and to curb Thefts

*.27 SHRI I N GOVINDAN NAIR
Wil the Mimister of RAILWAYS be
pleased to state

(a) what steps Government propose
to take to ensuie safety in the iun-
ning of trams,

tb) whether Government have
taken stepr to curb the 1aillway thefts
particulaily in the goods trams and

(e) of so the salient features there-
of?

THF MINISTER FOR RAILWAYS
(PROF  MADHU DANDAVATE)
(¢) Maintenance of law and order
being a state subject, protection of
person and property of passengers not
booked with the Railways, is the
responsibility of the State Govt The
Railway Admunistration have to seek
help of the State Governments for
better control of crime aganst person
and propertv of passengers This 18
being done by mawmntaming cloge co-
oper itton with state authonties cons-
tantly it different levels and by ex-
tending whatever assistance is sought
by them

The State Government are taking
necessary steps to control such crime
by escorting important trains at night
posting of regular bheat patrols at
<tation plaiforms waiting halls keep-
g surieillance over criminals and
by various other measures

(b) Yes

() Sahent features ot the steps
taken to curb thefts particularly in
goods traing are

(i) Supervision on the security of
wagons m the yards has been
!Iltenli.ﬂtﬂ‘

(ily Tforts are made to move
vulnerable commodities In
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block loads and such loads
are eecorted throughout the
run

(ui) Intelhgence efforts to identify
the receiverg of the railway
stolen property have Leen
mtsnsited and 1aids are fre-
quentlv organised for the re-
covery ot such stolen property

(1v) Constant cfforts are made to
buol the known railway
criminals under different pro.
wvisions of law

{v Cloge haison 19 being mantain
ed wiin the State Palice
authori 1es o curb the actix =
ties of criminals operating on
the railways,

(v1) Investigation of crimes coming
fo notice are pursued vigorous-
Iy

(vil) The system of localisation of
crime has been revised and
constant efforts are made to
identify the bad gpots and
organise effective secunty in
areas concerned

(vih)) Greater use 15 being made of
the Dog squads maintained
by the Railway Protection
Force for patrolung the mar-
shalling yards

Observationg made the Director of
the Central Drug Research Imstitute

#2286 SHRI M KALYANASUNDA-
RAM Will the Miumster of PETRO-
LEUM AND CHEMICALS AND
FERTILIZERS be pleased to state

(a) whether Government's atten-
tion has been drawn to the observa
tions made by Dr Nitya Nand
Director, Central Drug Research In-
stitute Lucknow while giving the
Second General S S Sokhey Memo
rial Lecture on the challenges fac-
ing the Indian Pharmaceutical in-
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(b) it so, the facts thereof and
Government’s reaction thereto?

THE MINISTER OF PETROLEUM,
CHEMICALg AND FERTILIZERS
(SHRI H N BAHUGUNA) (a) and
() In his lecture Dr Nitya Nand has
slated that the Fharmaceutical Inuus-
tiy as compdred to most of the other
consumer industries has two ‘ery
special featureg viz 1) that it 1 very
highly technology hased and (l1) that
it has strong social relevance being
intimately connected with the thealth
of the people He has alsv made some
observations on the challenges facing
the drug industry like maximising
indigenous produciion ot ess.ntial bulk
drugs and formulations bringing down
the drug prices to the lowesl poss.hle
level, abolishing the wus. of brand
names, making arrangemenis to en
sure that household and common re-
medies are made available in rural
areag particularly in relatively inacces-
sible regions evolving a clear cut
policy in regard to import of techno-
logy and restricting the import of bulk
drugs. Most of the ohservations and
suggestlons made by him have been
dealt with by the Hathi Commuittee
alsp 1n their report on the Drugs und
Pharmaceutical industry The repori
of the Hathi Committee is under consi-
deratlon and an early decision 1s ex-
pected to be taken

Extra trains operating between
Ahmedabad and Bombay

*220 PROF P G MAVALANKAR
Wil] the Minister of RAILWAYS
pleased to state

(a) the number of extra trans
operated between Ahmedabad and
Bombay during the months of April,
May and June, 1877 to clear the
summer vacation and holiday rush of
travellers,

(b) whethar the sald trains had
h-n-nmincmmpuua;
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{c) the average number of passen-
gers travellmg by the said trans

danly,

(d) whether there ig any proposal
under examination for a regular ad-
ditional fasi train from Ahmedabad
to Bombay and vice versa for the
overnight journey, and

(e) . 0 broad featuies theieof?

THE MINISTER OF RAIIWAYS
(PROF MADHU DANDAVAIE) (a)
A total of 36 pairs of special trains
were runing between Bombay ( ential
Ahmedabad during April to June.
1877

(b) These traimng have been fairly
well occupied

(c) The average accomimodation
provided and the average ongmating
occupation were 86 and 36 in first and
706 and 498 1n second class respective-
Iy

(d) No, Sir

(e) Does not irise
Judicia] Reforms

*230 SHRI P K KODIYAN WwWill
the Minister of LAW, JUSIICE AND
COMPANY AFFAIRS be pleased in
state

(ay whether Government have
decided to bring some judicial re-
forms, and

(b) 1f so, the sahient features there-
of?

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI
SHANT! BHUSHAN) (a) and (b)
With a view to reducing arrearg and
give speedier justice the following steps
are being taken by Government —

{1, the existing vacancles in High
Courts are proposed to be
filled up expeditiously

(if) wherever necessary, Lhe Judge
streugth of the High Courts
will be increased
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It has gtated in  the President’s
aflldress that a comprehensive measure
is to be brought before Parliament to
amend the Censtitution This will
take Into account aspects of judicial
administration contained in the 42nd
Amendment Policies regarding judi-
w1al reforms will worked out in ‘he
light of that comprehensive measure

Eleotrical Reform,

*331 SHRI CHITTA BASU Wwill
the Minister of LAW, JUSTICE AND
COMPANY AFFAIRS be pleased to
state

(a) whether Government have any
proposal for introducing electoral re-
forms, and

(b) 1if so the salient features of the
proposal?

THE MINISTER OF LAW JUSTICE
AND COMPANY AFFAIRS (SHRI
SHANTI BHUSHAN) (a) and (b)
The matter 15 being examined

Restructuring of yndian oll Companies

*232 SHRI K LAKKAPPA Wil
the Minister of PETROLFUM AND
CHEMICALS AND FERTILIZLCRS he
pleased to state

(a) whether his Mimstry 18 talkung
any steps for restructunng cf the
eight Indian companies in the Held of
refining and distribution of petroleum
products and

(b) 1f so the main features thereof?

THE MINISTER OF PETROL EUM,
CHEMICALS AND FERTILIZERS
(SHRI H N BAHUGUNA)

(a) Yes, Sir

(b) For tha present a three company
set up hag been proposed with the
three major oill companies asg follows

1 Indian Oll Corporation Limited
2 Bharat Refineries Limited
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3 Hindustan Petroleum Corporation

Limuted
The recently acquired Callex
Oil Refining (India) Limited is

proposed to be merged with Hindus-
tan Petroleum Corporation Limuted,
and the Assam O1 Company Limited
after its takeover, 18 proposed to be
merged with™Bharat Refineries Limit.
ed The Madras Refineries Iimuted
and the Cochin Refineries Limited
would contiiue as  separate refining
companes and the marketing of their
produchks through the Indian Ol or-
poration will eontinue asg at piesent
The marketing of pettoleum ovroducts
through the Indo Burma Petroleum
Company Limited would also continue
for the present

News regarding Million Dollar Pay-
ofts for Cochin Refinery

*233 SHRI MUKHTIAR SINGH
MALIK

SHRI HARI VISHNU KA.
MATH

Will the Mimster of PETROLEUM
AND CHEMICALS AND FERTILI
ZERS be pleased to state

(a) whether Government are aware
of the press reports to the ‘Inchap
Express” dated the 10th May, 1977
wherein 1t has been stated Revela
tions before a grand jury in the United
States lasi September and earher cis-
closureg presseq for by the US Secur-
rities Exchange Commussion have
brought to the light the possibilities
of million dollar pay-offs to Indian
nationals in connection with the nego
tiation and construction of the Cochin
Refinery in the Sixties,”

(b) whether this matter has also
been cnticised by the Estimates Com-
mttee of Lok Sabha sometime earlier
in 1ts report, and

(¢) whether Government have since
inquited mto the matter?

(SHRI H. N. BANUGUNA): (a) tn‘{c).
Yes Sir The Federal Grand Jury In
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Tuisa, Oklahoma, U.B.A had conduct-
o investigations on Tax Law wviols-
tlons by the Phillipg Petroleum
Company of UBA. In therr indict.
ment fled in the US District Court,
the Grand Jury have indicated Phillips
Petroleum Company and some of 1ts
executive on seven counts Some of
these relate to the Company’s failure
to show in i1ts tax returns, money
received from Cochin Refineries Liumt-
od, in India as Techical Serviteg Fee
There {8 no mention in the indictment
of any possibilities of milliun dollar
pay-ofis to Indian natiohals in ¢onnc-
tion with the negotiations and constru-
tion of Cochin Refinery in the sixties

There is no mention in the 50th
Report of the Estimates Committee 1n
this regard

Government are taking steps fo
collect further Information  after
obtaining which the question of talking
any further action will be decided

Philps Company

*234 SHRIMATI PARVATHI RKRI
SHNAN Will the Minuster of 1AW,
JUSTICE AND COMPANY AFFA'RS
be pleased to state

(a) whether Government have le
«ded to give permission to Phlps
Company to expand in spite of an en
quiry going on agamnst that Company,
and

(b) if so, the salient features there-

THE MINISTER OF LAW, JUSTICE

AND COMPANY AFFAIRS (SHRI
SHANTI BHUBHAN) (2) and (b)

The Monopolies and Restrictive Tride
Practices Comunissien  instituted s.x
enguiries either suo moto or on the
meporty of Registrar, Restrictive Trade
Agreaments in regard to the alleged
Tesirictive trade practices under [Le
Monopolles and Restrictive Trade
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Practices Act in which  Phulips India
Limited was one of the partles. T'wo
of these enquiries have been finally
dieposed of and the remaiming four
are still pending Since institution
of fhese enguiries the following two
expansion proposals of Philips India
Lid, have been approved by the Gov.
ernment under the MRTP Act —

(i) Expansion in the manufacture
of Diamond Drawing Dies
from 800 pieces per annum o
5,000 pieces per annum to
meet growing domestic demand
and to reduce imports, and

(1) Esfablishment of a mew under-
taking for manufacture of
15 lakh Nos per annum of
Voltage level Indicators, en-
tirely for exports

“Reorganigation of the Oil and
Natura] Gas Commission .

*235 SHRI BAMANAND TIWARY.
Will the Mister of PETROLEUM
AND CHEMICALS AND FERTILIZERS
be pleasad 1o siate

(a) whether Government proposes
to reorganise the present set uv c¢. the
Oil and Natural Gas Commission and

(b) if so the main featurcs thereol?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI H N BAHUGUNA) (a) and
(b) After a careful consideration of
all aspects of the matter including the
recommendations of the Malaviya Com
mittee regarding the re organisation
and strengtheming of the Oil and Na-
tural Gas Commission, Government
have inter alia taken the following
decisions —

(i) In order to ideatify the func-
tional responsibilities of the
Members of the Commission,
the post of Member (Offshore)
be converted into that of Mem-
ber (Exploration) with owver-
all responsibility for explora-
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tion activitie, both onshore
ang offshore  Similarly, ibe
post of Member (Onshore) be
converted i1nln that of Member
(Production) with overall res
ponstbility fo all activitles
concerniy production  end
teansporfalion ut  crude ol
tte for “otlh  onshore and
oftsnorc o e atwwrs  Lhe port
folio of % n fial on which
has hithe to not been the res
pot stinlity  of  any Membe:
will now be male a pit ol the
charge of Meniler (Materials)

ard he  wil he designatod
Mem e (Acrmumstration anl
Materials; The only membei
wh narge wil, reinamm ur-
aTecteg will  be  Member
(Finance)

(1) Sp for the pay .cale of the full
time members of the Com
mission was Rs 2500 3000/-
In order to attract senior and
experienced persons to the
Commusgion 1t hag been decid
ed that in suitable cases de

pending up.n the qualifica
tions and exjerience etc a
Member may be placed n

the scale wf Rs 3000—3500/
or In the scule of Re 2500—
3000/

(m) With a view to «trengthening
the uvrganisational set up for
implement ilic» of the develop
ment plans ard in view of
the wvastly expanded activities
of the Comnussion both on
shore and offshore two senlor
level posts of Vianaging Direc
tors have bee: created These
post shall be in the scale of
Rs 3000-— 13500/ but in case
sufficiently semior persong are
not available when the post
may be ovnerated in the scale
of Re 2300—3000/ One of
these Mhnaging Directors wall
have the overall responsibility
for implementation of all off-
shore operations while the
other will he made responsible
for all onshore work

JUNE 28, 1977
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(iv) In order to improve the scienti.
fic and technological cupabili-
ties of the Commission and to
provide for high level atten
tion the Institute of Petroleum
Exploration at Dehiy Dun
woull now Le the c.rect
responsthility of Member
(Explaien)  Similutsn the
two Inshitules of Dulling
Technology and Reservoir
Studies being set up by the
ONG( i I'ehta Dun and
Ahmedabad respectively would
be the jesponuibility of Mem-
ber (Production)

Participation of Judges in Seminars or
Symposiums on Emergency and the
Constitution (42nd Amendment) Act.

*238 SHR; JYOTIRMOY BOSU.
will the Mimster of LAW JUSTICE
AND COMPANY AFFAIRS be pleased
to state

(a) how many High Court Judges
had actively participated in semunars/
symposiums  orgamsed to support
emergency and Constitution (42nd
Amendment) Bill and other undemo-
cratic  enactmenis brought by Mrs
Indira Gandh's Government during
the emergency and

(b) action taken against them?

THE MINISTER OF LAW JUSTICE
AND COMPANY AFFAIRS (SHRI
SHANTI BHUSHAN) (a) This infor
tion 1s naot readily available with Gov-
ernment In view of the position glven
to Judges of the High Courts and the
Supreme Court under the Constitution
and of the policy of Government to
maintain the dignity of their office,
Government do not consider that any
useful purpose will be served in collect-
ing such information

(b) Does not arlse

Proposal for Private Seclors’ Invest
ment in the proposed New Fertilisers
Plants

*237 SHRI K A. RAJAN.
SHRI § G MURUGAIYAN-
Will the Minister of PETROLEUM
AND CHEMICALS AND FERTILIZERS
be pleased ‘to state:
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(a) whefher Government hes a pro-
posal to allow private sector to invest
in the proposed new fertilizer plants;
and

(b) 1f so the
therefor”

facts and reasons

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SIHRI II N BAHUGUNA) (4) and
(b) Unde:r the ewstng industrial
policy of the Goieinment, feriilizer
inrlustry has been placed in the core
sector for purposes of licensing and 1s
open to the private sector also Any
proposals fiom the puvate sector to
nvest 1n the new ferlilizer plants, will
be considered. on tneir meriis

Reservation for Forelgn Tourists hold-
mg “Indrali Pass” Tickets

*238 SIIRI K. MALLANNA
SHRI MEETHA LAL PATEL.

Will the Minister of RAILWAYS be
pleased to state
-

{a) whaihor Ha.lways have streamiin-
ed arrangements to ' enable foreign
tourists and non-resident Indians to
get reservations within the period of
validity of “Indrail pass ticket”, and

(b) 1f go, the salient features re-
garding this new sys<tem the Railways

ASADHA 7, 1889 (SAKA)
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have introduced recently for the benefit
of foreign tourists?

THE MINISTER FOR RAILWAYS
(PROF MADHU DANDAVAIE): (a)
Yes, Sir.

(b) A statement on the subject 18
\placed on the Table of tne Sabha.

Statement

A Scheme of “lravel as vou like”
tickels was Introduced in September,
1975 permutting unlimited travel for 21
days on Indlan Railways. T[hese
tickets could be issued only to foreign
toursts/non-resident Indians holding
valig passiirl, and paying in foreign
excha.ze The, were not valid on Ral
dham Express trains Fares flxed were,
US % 200 for Alr-conditioned
Class, * 80 for Farst Class/A.C.
Chair Car and $ 25 for Second Class.
To further encourage foreign {oumnst
travel and boost up foreign exchange
earmings, an improved verson of the
earller scheme has been introduced
from 1st June, 1877 wherein such tic-
kets are available for valldity penods
ianging Trom 7 to 90 days. Nomen-
clature of these tickets has been chang-
ed to ‘INDRAIL PASS” on the lines
of similar schemes introduced on
European and British Railways known
as “"EURAIL PASS"” and ‘BRITRAIL
PASS",

2. “INDRAIL PASS"

follows.—

fares are as

Fares (in US Dullars)

Period of vahdity
Air Con-  Furst Second
dittoned Class/A.C. Class
Class Char

7dap - - - - e - e = 70 35 12
15 days * . . . . . . . . 100 50 17
ar days . . f . . . 1.5 63 a1
30 days - * : : ' . - 150 75 as
“ d.ys - . - . - . - . 220 110 ’?
w dm . . . . . . . . . m r30 4’

Children between 3—i12 years pay half the fare rounded of to the nearcest dollar.
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3 As m the past, thesg tickets are
bemng sold only to foreign nationals
as well as Indians residing abroad
holding valid passperts Payments
has to be made in foreign exchange.
These tickets are available for sale at

the following places —

1 Railway Tourist Guide, West-
ern  Rallway, Churchgate,
Bombay

2 Ralway Tourist Gude, Cen-
tral Railway, Bombay VT{

3 Ralway Tounst Guide, Eastern

Railway, Faurbe Place, Cal-
cuita

4 Centrel  Reservation Office
South Eastern Railway, Esple-
nade Mansions, Calcutta

5 Central Reservation Office,
Southern Rulway, Madras
Central, Madras

6 Railway Tourist Guide North-
ern Railway, Baroda House,
New Dell

Beudes, they can be sold by recog-
nised Reillway Travel Agents holding
restricted money changel s licence
from Reserve Bank of India

4 INDRAIL PASS enfitles the
holder to travel within the pueriod of
validity by all tramns including Ra)=
dham Express trains, o5 and when he
likes No separate charge 15 payable
for meals on Rajdhan: Expiess traine
as Rajdbam fare 1s inclusive of meal
charges Besides, no sleeper suicharge
or supplementary charge for iravel
by Superfast trains 1s payable by hol-
ders of “INDRAIL PASS"” The period
of walidity is reckoned from the date
of commencement of dirst journey and
upto the md-night of the date on
which the validity expmes No re-
fund of fares on partially used
“INDRAIL PASS” or for tiavel in
lower class of accommodation 15 per-
missible

B Payment in ramlway offices for
purchase of Indrail Pass is accepted
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in US Dellars or Pound Sterling
only For other foreign currenaies,
the tourist has to encash the requusite
amount into rupee with an authons-
ed dealer and then pay in rupees
along with “Encashment Certificate”.

6 Witn the introduction of ‘Indrail
Pass" schems, all other concessions to
foreign tourists stend wathdrawn,
such as students' concession, hill con-
cessions, circular tour tickets, etc

7 Regarding streamliming of reser-
vation arrangements for holders of
“Indrail Pass”, they are permitted to
make advance reservation upio one
Yyear before the date of departure of
the train as agmnst six months per-
matted to other passengers Quotas
have been earmarked for foreign
tourists at important stations on selec-
ted trains which cen also be availed
by “Indrail Pass” hoiders Besides,
Ralway Tourist Guides have been
posted at Bombay VT, Churchgate
(Bombay), Fairhe Plate (Calcutta)
Baroda House (New Delhi) and
Kathgodam station for giving gud-
ance to tourists The Mdrail Pass
holder can approich them not only
for assistance in ubtaining resctva‘ion
but aleo for getting suitable sncrarieg
rrepar~1 Besdes instructions hsve
been given for accommodating foreign
tourssts against unutdised HOR
quota wherever feauble Thi, will
also apply to holders of Indrail Pass

8 Recogrnused tourist agents of
Rallways have been extended the
faciity of sending reply-paid tele-
grams direct to the concerned Reser-
vation Offices upto ong year in ad-
vance for reservation of foreign tourist
groupe Only the total number of
berths ceate required and the ticket
numbers reed ba given In this tele-
gram, which must be replied by re-
servation offices within 48 hours of the
recaipt  Detals of the names, matio-
nality, ete of tire Individual tourists
can be advised uplo 10 days before
commencement of the journey
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wWrit Application challenging 42nd
Akmenlivtidnt of the Osdtitution

*230 SHRI R K MHALGI Will the
Munister of LAW, JUSTICE AND
COMPANY AFFAIRB be pleased (o
state

(a) whether a notice has been
served upon the Union Government
by Supreme Court in respect of the
writ application challenging the 42nd
Constitutional Amendment; and

(b) whether the Union Government
has submitteq its ‘say’ to Supreme
Court, if 80, when and if not, when it
shal] be submutted?

THE MINISTER OF LAW JUSTICE
AND COMPANY AFFAIRS (SHRI
SHANTI BHUSHAN) (a) Yes, u

(b) No, SBir The afidavits in oppo-
sltion are expecied to be filled by the
20th July 1977 the dade fixed there-
for by the Bupreme Court

Special Trains for clearing Swummer
Rush

*240 BHRI 8 R DAMANI Will the
Mimster of RAILWAYS be pleased to
state

(a) the broad outlmes of pro-
gramme for running special trains to
clear this year’s summer rush on the
Indian Railways,

(b) the reasons for not providing
normal passenger amenities on these
trains, and

(c) the actions taken to remove
these deficlencies in respect of trains
to be introduced in future?

THE MINISTER OF RAILWAYS
(PROF MADHU DANDAVATE (a)
As many as 1044 special trains were
otiginally to be run during
thommttumarmmcbutha
Tush of passengers In addition, loads
atuuﬂncmn.hnwd»bcenaul-
mented to the exient feagible It
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traffic offers, Railways are geared to
stép up number of gpecials to 1200

(b) and (¢) Special care has been
taken to provide necessary amenities
m the summer speclals and at inter-
mediate stations for the convemence
of passengers Basej on this year's
experience further improvement in
arrangements {f found necessary will
be made 1n future

Tk de Wt o fie mat e

*241 oty gure haw Wy
e elt o awTk o g WG fe

(%) 3w % To® Q97 O o
o ferdt § Wik @ @y e &
-7y Wi afcareT 93¢ g ferr
aifes =7 fon g,

(w) w7 o &7 WY i 39
Qifrar & art & W speaten feqr o
t W afe g, @ sawr wro v g,
Wi

(m) " FTeTT W e g
LR Rk &

o owlt (e Wy wRk) (%)
31-3-197¢ N wrallw I 9%
343 waufgd (Ift) o 658 4/6
ofed frfew o & 1 frfeor oy
(dow ¥T0) ¥ @-varw ) wrOH NT
fowré wor ¥ wft vy oy ¢ A

(@) ot or 1 w7 wawE IO
frérao amit o srafirer o g
o arfr § 1 Fréaw an ford -
arove vy ey oAy § € Swaw o
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wafe frlwe s & foq W@
wiwwfaigrafr o § 1 g gffran
s ¥ fag frdw @ o feg g
§ e frdroror a7 Iqanr Faw W-
™ 9 gl Fdew ¥ fag & few
art, & = fAderor vqw AT ¥ @
X T a7 § gg IIgE S
e L S |

() 59 wamg ¥ ofendw @
# fataw g 7 a1 fafmea
farar & 1 et ot Frderorana & ar
X FW F 16 A1 gHrem FY o1 @Y
Z

oAt a4t o Al A addt eoe
w At & fag faRg gfeaw

*242 ot frax WAd : FTIN
AT g2 FIX FT PO 4w

(%) 77 =g 7 wfFEy &y gfeay
¥ O A=A 9T FTY A BTt
91 w1 =10 #1 g9 fawa gfaam
& §; o
(@) afy @, &1 aswEnft  ge
o oA 27

R 90 (1o wy dvMi)  (F)
T () o faaor v g2e T
frar war g 1t

forram

wi® A 99 A% F W & v »
&1a, a1 gy faarfaar aa qgrd
Rt #1 W Aty gy At F g
freaforem ovmlr @ srww #
o ¥ —

(i) & =7dY =T ¥ W
wwie ® oAy e wdft Rew aar
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fafeen o & TR dEW WEE
g & fort W g 800 el
waar wfws §, wow W gL W ¥
grfaat & fag & ah i wfe &
for ¥ W ¥ qraT ¥ AT gw aTE
fral ® 1} T B X ¥ fomd
gy wew aradr fowe T fRy
9T @ & | ©a glaar w1 ard 3 AW
w1 o farardt o oy 8, 981 A
& 1 57 41 GRAIG FART B ATAT AR
g

(ii) @ra & mraar g Aferw
grata # faadt 39 qwa € I g
graedt famaa Y gfagr w1 @ I3
st 3 g7 4 qdAE wqw afgy W
¥ fafgs qmai o s aren v
§ qud % 79 ® 10 ¥ v fawnd?
T & wix I dffws awr S
s aeqrey Z1o7 Sravera ¥y T E )
et dfer v} & wTaew ¥ IF
g o ¥ fam 157, W Y A &
far 50, femry ¥ franme @
mr & |

(i) @faay & feat B %@ &=/
HTAS &7 g1 oA § qadw T2wAEr ®Y
wry Wy aihEy ¥ gaan & fag
sman 270 fama mfeor s=m Y
qraar & 1 5O wfafem aaam mied)
¥ ggqraewa mfusifas feel aamee
T AT FEAT |y TRy w9 @

New  Railway Line  connecting
Kursella-Nababganj, Phulkaba vig
Rupanli.Bhawanibor

“24) SHRI L. . KAPOOR: Will the
Mimster of RAILWAYS be pleased (o
state,
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(a) whether no railway lne con-
necting Kursella and Nababgan),
Phulkaha w3 Rupanli-Bhawanipur-
Dhamdaha-Banmantol: exists; and

(b) whether Government propose
to lay this ralway hne to enable the
farme1s and poor people tp 1mprove
thewr lot and for the transportation
of jute ip Calcutta?

THE MINISTER OF RATLWAYS
(PROF MADHU DANDAVATE) (a)
Yes Sir no Raulw i lhine evists

(b) At present there i1s no proposal
to lay the proposed railway line

Bing ang Company, Caleatta

1963 SHRI PURNA SINTIA Will the
Minister of LAW, JUSTICE AND
COMPANY AFFAIRS be pleasedq to
state

(a) whether Governmeny have re-
cetved 4 report fiom Shm J G
Kumarmangalan Managing Director,
Birg and company, Calcutta recom-
mending action agmnst Shr1 Pran
Prasad who wes Chairman of the
Bird-Heilgers group of Companies
up to 1972 and acqured for himself
and his family all the assets of the
Heilgers sub-group of companies
aggregating about Rupees ten crores
n value,

(b) whether the attention of Gov-
ernment has been drawn to the news
item entitled ‘' Bud Irregulanities Re=
ported to CLB"” appeatng in the
Business Standard of Caleutta n jts
1ssue dated the 1s¢ June, 1977 and

(¢c) whether the Government pro-
pose to hold an erquirv for the pur-
pose of taking achon ynder the Com-
panies Act?

THE MINISTER OF LAW JUSTICE
AND COMPANY AFFAIRS (BHRI
SHANTI BHUSHAN) (a) Yes, Sir.

Wriften Answers 6

(b) Yes, Sir

(c) The report of Managing Director,
Biurd and Compaoy Iimuied 18 under
examination

Yoa i (wwama, et
HW; AR % WEQ § g
@G gyt

1961 it fery Aroraw Agfen :
YT ¥ wAT 97 ¥ A7 gy Wt fe

(%) @ amdr  femer ¥
A 9T F O T ¥ W W
gy 1 sgaEq ¥ AT AE @ 9= fe A
1 39 3N ¥ o iy £ swwear
T ¥ o

(&) afx gr AY ¥q% w1 SO0
& W

(1) a3y AT § vEw wr-
gt Y @A A AT ¥ S ?

¥ ot (it W TXAR). (W) B
(w) faesit fromas 98 wreEeT R
a9 it Al ¥ 898 WEQ A
g I% 298 V@I H WATHET
e £ zfzar gardT T § | ae A
§ fao ammfas oo ofgar & g
FAREA ¥ wAtwET o W fgar
o fafraq a7 T AR 97 69
Y grafeq ¥ waTe FTAvdy o W )
wry a1 @ 96 IfFet w1 faior e
@ir A ¥ | w303 giTer & famtor &1
wy wEel fwmin T &
wrfae fear maaT | fiw 211 FTELY
¥ €T T A FATET FAY T HEY |
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T ¥ wwi v ARt tw e

1965. &t gWo ¥o wrTwT: WY
W ol qg R W g w6
T ¥ WA IF T I LA fawr
A i wark vk g & s
* feeft wofa gk § Wk ag avew
x % faerf it ?

AR (e Wy dawd) ;g
¥ wit ¥ Wy o e ¥ A
W oW faerT & fag o adww
it firar may & s wETEAY A w9
¥ @ e o g faar
AT T A T )

Extension of Electric Traotion upie
Berhampore (Eastern Railway)

1966. SHRI SASANKASEKHAR
BANYAL, Wil the Mimister of RAIL~
WAYS be pleased to stute

(a) whether electric  traction for
Railways which now exists between
Sealdah and EKrishnagar on the Seal-
dah-Lalgola Sertion of the Eastern
Railway 18 proposed fo be extended
further North at least uptp, Berham-
pore Court Station—headquarters
town of the dustrict of Murshidabad—
to start with,

{b) whether he 15 aware that public
demand in this behalf 18 pending with
the Government for quite a long
time; and

(¢) what are the difficulties in the
way of making a beginning in this
behalf?
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THE MINISTER OF RAILWAYS
fqmor. MADHU DANDAVATE); (a)
0,

(b) Yes.
(¢) Bufclent ecapacity is available

+ with the existing form of traction bet-

ween Krishnanagar City anq Berham~
pore Court o cope with the anticipated
increase In traffic in the foresesable

(w) qrewaa aFaT & o w6
sifcar ® fawet ey ot o gfeard
&% g% Iqas w4 ot off iy
TG, AR, WYL AGT W
Wt wrefry ¥ weive wer it ¥ oy
@ 3 mar foret ove ot ® gl

(W) o e ok o e ¥ ot
wi g, e frg and o frarlt o
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swenr WX ¥7 wTY YER g Wy
firar o Twar )

Pharmacisty working at Lucknow
(Northern Railway)

1968 SHRI C X CHANDRAFPAN
Will the Minister of RAILWAYS Le

pleased to state

(a) whether some pharmacists work-

mg in Northern Railway, Luckuow
were given higher responsibility and
grade of Rs 205280 (AS) with the
concurrence of thg Divisiona] Autho-
ntiesic DMO DAO and DS
Northern Railway, Lucknow and

(b) if so, the facts thereof?

THE MINISTER OF RAILWAYS
(PROF MADHU DANDAVATE) (a)
and (b) In the Lucknow Division of
the Northern Railway, one post of
Pharmacist in grade Re C0—130(PS)
was revised to Gr 150-—225(PS)/205—
280(AS8) from 1-4-58 arrears being
pavable from 1-4-57 Similar vpgrada.
tion was 1lse cifected in the other s1¢
Divisions on that Railway The postsof
Pharmacists in Grade 205—280 were
controlled by the headquarters of the
Northern Railway till 20-3-65 after
which it was decideq that the posts n
this grade would be tontrolled by the
Divisions Accordingly, the orders for
the revision of the grade were issued
by the headquariers office on 22-3-fd
promoting geven senior mos{ Pharma-
cists against the seven upgraded posts
{nclyding the one on Lucknow Division
with retrospective effect from 1-4-58
On this bams, an elizible employee who
was promoted agmnst the upgraded
post on Lucknow Division wag given

993 L83
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benefit for the perlod 1-4-58 to 30-6-61
whereafter he retired from service

Against this post in grade 205—280
(AS), another employee was promcted
wef 3-3-85 after passing the guitabi-
hty test During the period 1-7-81 to
2-3-85 he was actually working in the
lower grade of 130—240(AS) and he
was also not due promotion on the
basis of overall senioritv of Pharma-
cistg on the Rallway 2g a whole How-
ever erroneously he was allowed
arrears m Gr 150—225(PS) /205 -280
(AS) for the period 1-7-61 to 2-3-65
resulting 1in overpayment to this em-
ployee which the Railway Adminletra-
tion has decideg to recover

qOTAT-TigT SRt W W @)
WA § wem

1969 St WTCY waw : W
Wt gy T W o w3 fie

(=) =7 qoETATR-FET O
oA Fr afY ATEH ¥ qFEA w7 w0
X % QU 8 J, Wty

(o) wn Twrs o @
miza wredw & faq fiesfar s
T 39 dF & Tt & o ¥ fag
wgt W€ =E e AT ¥ droar
$?

™ a0 (o ag dewd ) :
(%) ERAWE-IEFATT AT AT
o AT Y azEAFTEA AN G & |
afeT ua oft eifva Iomemar T wro
W oy e ¥ g on o frfewy
ol s wfET

(w) o gt
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#o witfrger dux firew vt wy gifgs
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wrew Wil wi ga fraior
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w1 o o T.a Wie gk o
g AW T Far w4 e
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L 1id
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Reduction in Price of Pesticides

1972. SHRI BHAGAT RAM:
SHRI P. RAJAGOPAL
NAIDU:

Wil the Minister of PETROLEUM
AND CHEMICALS AND FERTILI-
ZERS be pleased o siate;

(a) whether the Government pro-
pose to reduce the price of pesticides
and ensure its regular supply to tne
farmers; and

(b) it s0, action proposed in thm
regard?
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THE MINISTER OF PETROLEUM,-
CHEMICALS AND FERTILIZERS
(SHRI H. N. BAHUGUNA): (a) and
(b). In order, to ensure supply of
pesticides to the farmers at reasonable
prices Government had requested the
Bureau of Industrial Costs and Prices
1o conduct a study of cost stiucture
of the major items of pesticides manu-
factured in the country Bureau's
report in respect of five items of tech-
nical grade pesticides has recently
been received. Their study in respect
of the remamming items and formula-
tions is In progress. The reports of
the Bureau will be considered and ap-
propriate action, as necessary. will be
taken.

Holiday Special Trains to Hill Stations

1973. SHRI D B CHANDRA
GOWDA Will the Mimister of RAIL~
WAYS be pleaseq to state

({a) whether his Ministry has taken
special steps to clear summer rush by
running Holiday Special Traing to
the Hill Statitns; and

(b) if so, the arrangements made
in this regard?

THE MINITSTER OF RAILWAYS
(PROF. MADHU DANDAVATE). (a)
and (b). Subject to traffic offering,
the Rallways have planned fo run the
following number of specials to clear
thehil] and huliday rush of traffic dur-
ing this summer:—

Route Trains in
pain
1 3

(1) Delhi-Jammu Tew: 51

(3) Bombay-Jamam Tawi , 9

(3) Seqldab-New Jalpaiguri . 36

() Howrsh-Jemmu Tewi . . 4

(5) Atmsdabed-Marwar . . 61
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1 2
«8) Delhi-Kalks . . . 7
(7) Lucknow-Kathgodam . . 32
(8) Bombay-Pume . . . )
(6) Delhi-Dehradun . . . 9
(10) Lucknow-Dehradun . . 8
Totel . . . 370

In addilion, the loads of the existing
tramns have also been augmented to
the extent feasible

Jobs for King of vietimg of Train
Accident of Kahibari

‘

1974. SHRI NIHAR LASKAR will
the Minister of RAILWAYS be pleased
to state

(a) whether his Ministry have de-
cided to give jobs to kins of victims
of train mishap which occurred on
30th May, 1977 at Kehibari m Assam,

(b) if so, how many such relations
have been rrovideq jobs so far;

(c) how many are still to get the
jobs; and

(d) the other benefits given to the
relations of the railway employees
who died in the accident?

THE MINISTER OF RAILWAYS
(PROF. MADHU DANDAVATE) (a)
No—except to dependents’ of deccased
railway employees,

(b) to (d). Out of 9 cases of em~
ployees who died in the accident, ap-
pointments have been offersd to the
dependents in eight cases. Ex-gratia
payments at the rale of Rs. 3,300/~
have &lso been pald to the relations of
the deceased employees.
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wye ok & grEy-ATon Yk
wrgw wr faswr o
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Pasenger Traing rumning  without
First Class Bogies

1976 SHR] P RAJAGOPAL NAIDU
Wil the Mimister of RAILWAYS be
pleased lo state

(a) whether most of the pessenge:
tramns between Katpad: and Tirupati,

Pakala and Dharmavaram are run-
ning without first class bogies, and

(b) if so, the reasons therefor?

THE MINISTER OF RAILWAYS
(PROF MADHU DANDAVATE) (a)
No

(b) Dges not arise
Enguiry about Rigging of Lok Sabha
Poll

1977 SHRI R V SWAMINATHAN
Wil the Mumsler of LAW, JUSTICE
AND COMPANY AFFAIRS be pleased
to state

(a) whether the opposition parties
in India are demanding for setting up

Weitten. Anseirera 7

of s Commisson of Inguiry to find out
whether the last Lok Sabha poll was
rigged;

(b) 1f so, whether they have re-
cently repeated the demand and have
requested that the same Comrusston
be asked to suggest preventive
measures 1n this regard; and

{c) if so, whether Government have
accepted the opposition's demand?

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI
SHANTI BHUSHAN) (a) No commu-
nication for setting up or a Commussion
of Enyurv to et quire whether the last
Lok ‘Sabha Election was rigged hes
been received

(b) and (c) Do not arise

Tnmrewt ar wTE wr fimin

/
1978 Wt girom wwwrae A :
w7 Yo et 77 aaTR # g wL

(%) FCOR TR gz o1 usd
% fad t@-wrew o7 wewy (3fad)
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() T wrEEY o TCRTR ¥
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wT &\ WE WeT T et & e
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Rallway Lines from Dharamanager
to Agarinla ang petween Narengl
ang Barnihut

1979. SHRIMATI RENUKA DEVI
BARKATAKI: Will the Minister of
RAILWAYS be pleased to state

(a) the pregresy made in con-
structing Railway lnes trom Dharma.
nagar to Agartala and Narssgl to
Barnlhut In Tripura and Meghalays
respectively; and

(b) wheiher the comstruction warh
is likely to be completed in 1977.787
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THE MINISTER OF RAJLWAYS
(PROF. MADHU DANDAVATE)- (a)
and (b). Surveys for Dharmanagar-
Kumarghat-Agartala and Gauhati-Bur-
nshat ral links in Tripura and Megha-
laya respectively have been completed.
It hag not been posuble to inelude the
construction of thege limes in the Bud-
get for 1877-78 on account of constrant
of resources

temfedl @ Wt w sl gET
wrnlt firdtg

1980. &t yoifury waf : wr tw
welt 7 W Y woT S fr

(%) #a7 woere 7 Wwfear &
Tt ¥ A geR %1 Fawr fear &,
T

(=) afggr,atgRbwTETOg ?

o (Mo wy TERR ) :
(w) o, mfr

(@) s =ff 50T 1

Erode Eallway Statien

1981 SHRI R KOLANTHAIVELU:
will the Minister of RAILWAYS be
pleased to state-

(a) whether Government are aware
of the extremely insanitary and untldy
conditions in the first class and air
conditioned waiting rooms at Erode
Railway Station;

(b) whether Government are also
aware that thig gtation has become a
free house for beggars and lepers;

(c) whether pipes and other Sttings
at the station are being removed with
disturbing frequency; and
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(d) if so, the steps taken or propos-
ed to be taken to ensure the proper
upkeep of the station”

THE MINISTER OF RAILWAYS
(PROF MADHU DANDAVATE) (a)
to (c) No

(d) Regular checks are conducted to
ensure proper mamntenance and upkeep
ot station premises Defects noticed
are rectified,

wat wre edem § afert & fag
sl gfend

1982 St UW ¥wE gurdt - W
v A ag TAF A wr AR R

(%) = @Elaz W& ¥ Aq7 A0
wuA 7T arfaat 1 sdveraa w girar
WEaram g, AR

(w) afe gy srwwas?

T At (Yo AW dAWN): (=) W
(=) AaT AT WS 2w g gAY aH
& difast ' gfawr & fag oF s
T WY sgEeqr Y A4y £\ graTaTa ¥
gfg ¥ wAT? wifaw 337 o wefeameg
1 gier A7 wfay ag o7 frame
forar a1

National Rayon Corperatiom

1983 SHRI BATYENDRA NARA-
YAN SINHA Will the Mimster ot
LAW, JUSTICE AND COMPANY
AFTAIRS be pleased to state

(a) whether the affairs of the
National Rayun Company are in dol-
drums, and

(b) it s0 whether the Company Law
Boarg proposeg to take any action In
the matter?

JUNE 28, 1077
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THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI
SBHANTI BHUSHAN) (a) Ah applhiea-
tion under section 408 of the Compa-
nies Act, 1958 was made jointly by the
Unit Trust of India and the General
Insurance Corporation of India addres-
sed to the Company Law Board bnng-
ing out various irregularities and mis-

managements committed by the Kapa-
dias

(b) The matter 15 under conmdera-
tion of the Company Law Board

s ¥ Ivw wrgTem Wt i W g

1984 oft ware Fey Wiyt : war
fufe =na wic welt wrd Tt o
AR # FaT HIA fie

(%) w1 gemgraTs v wTATT
M oF 95 N A A varqar 7 SR
¥ fAu 3o 73w wRR R m—m‘]
wowre #1 apdy wnly off , o

(a) =fx g, &t war v Aodr
LR 8 A

fafe, g ot weaelt end ot
(ot e wawm ) - (%) oY, @

(&) off Y, <= g e wré 7
w1§ farfaverg aar qwa far argar o

el revedt @ i wivft oft werefier

1985 WY weam Ww w7 fufle,
wr ot wel wel Wt gy TR ©
wav w8 e war ape T I S
forr anplt S e X AT AX W
forg ormdt §T Ty e et Aaat
vy g€ @it afe g, oy arewreaaft
gt war § 7
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ffy, @ die  wewlt o st
(ot wrrfor o ): sreed & ot Rare
¥ wrw farare fead gor a1 7 fare

faarel o wa & wigwr o wpht wopw
g & wrefin WY wifama @9 &
sfafafe wowmt & = G « are-
Fraar aav wrea-gifana dd w1 wFow
AR B WTAVEHAT § gEEH X G |

Proposal to divert Roumte of Utkal
Expres; ang Halingg Express

1886. SHRI P. K. DEO: Will the
Minister of RAILWAY< be pleased
to state,

(a) whether there 18 any proposal
to divert either the Utkal Ex-
press or the Kalinga Expresg from
Bilaspur via Raipur and Vizianagram
to Pun,;

(b) whether both these express
tramns go by the same route 1.e., Bilas-
pu-Kharagpur and Puri and touch
only five districts of Orissa, 1.e Sam-
balpur, Sundargarh, Balasore, Cuyttack
and Purl; and

(c) whether the proposed route via
Raipur gnd Vizianegram touch Bolan-
gir, Kalahandi, Phulbani, Koraput and
Ganjam?

THE MINISTER OF RAILWAYS
(PROF. MADHU DANDAVATE): (a)
No.

(b) Yes However, 77/78 Utkal
Express runs on 4 days in a week
and 143/144 Kalinge Express runs on
one day in a week.

(¢c) Does not arise
wrrge  sercfgwr Yl wgw wr
wrrarn ww e fewr oo

1987. o vy Ty : wir tw
" wefY wy waTR WY wuT Wi fw
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(%) war yuqd X ey (of whoer
arerqw far) @ wrregR—sre figw
R e %7 gueT T g WA
% frerre $@ w1 wmearaw foar ar;
W

(&) wa1 FCHTC ¥@ wIvETER ®Y
T W TA & o a¢ Famre w AT e A
o, &% 3| A ¥ W qEmg gy W«
srdardt w7 w7 qweare §?

ot (e Wy dwwd) (F)
qar vt wuw feay war 91 W HATHA
T EaET ArErr AN Y

(&) wmagR-wETe fger aTe w7
& arg avw (¥ ) % faemre & fag
ow srdfiws (ofd ga amamm
aFwo ya a¥ ¥ woz ¥ arfae s foay

mar &

Corruptivn in Sindri Modernisation
Project

1988, SHRI A K. ROY. Will the
Minuster of PETROLEUM AND CHE-
MICALS ANpD FERTILIZERS be
pleased to state:

(a) whether 1t 15 10 the knowledge
of the Ministry that deep-rooted ram-
pant corruption perpetuated by the
private contractors in collusion with
corrupt officerg of Sindri Modernisa-
tion Project has been causing colo-
sal loss of public money; and

(b) if so0, action taken by the Gov-
ernment in this regard?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI H N. BAHUGUNA): (a) and
(b). Two complaints of minor nature
have been received against the em-
ployees and contractors of Sindri
Modernisation Project. One .2 these
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has been 1investigated and has not
been substantiated The other 1
under mvestigation

Blue-Print for rapld transit gystem in
Delhi

1989 SHRI D D DESA} Will the
Minister of RAILWAYS be pleased to
state

(a) whether Raillways have a blue-
print fo, @ Rs 12-crore rapud transit
sy-tem in Delhi, and

A
(b) if so, the salient features theie-
of”

THE MINISTER OF RAILWAYS
{PROF MADHU DANDAVATF) (a}
and (b) With a view to affording
immedhate relief to the commuters in
Delh1 area, a small scheme, whih
envisages operation af EMU services
on the Ring Railwav 1s under study
The approximate capital cost of this
pcheme for runmng six car trains
would be Rs 187 crores and those for
9 car tramns Rs 232 crores  The
scheme 18 Lkely to take three years
to get completed after it 1s approved
by the Government and if adequate
funds can be allotted

Cases pending n Orissa Hijgh Court

1800 SHRI GANANATH PRA-
DHAN Will the Mimster of LAW,
JUSTICE AND COMPANY AFFAIRE
be pleased t> state

(a) the number of cases pending
before the Omssa High Court for
more than a year, and

(b) whether there is any
to set up a Cirewtt Court 1n the
Western region of Orusa to expedite
the disposal of such cases?

SHANT; BHUSHAN) (a) 3,111 cases
(on 31-12-1978)

{(b) No, Sir

JUNE 28, 1977
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Snam Pragetti of Italy ocentract

1881 SHRI KANWAR LAL GUFTA
Will the Minuster of PETROLEUM
AND CHEMICALS AND FERTILI-
ZERS be pleased to state

(a) whether Snam Pragett1 of Italy
got contract on g gngle bams for
Bombay V project FCI,

(b) what was the opirion of the

concerned Ministry and FCI  about
this deal,

(c) name of the person who took
the decision to award this contract,
and

(d) names of ‘he projects and con-
tracts along with amount which was
gV 1 (o Snam Pragett: of Italy dur-
ing the last three years?

THE MINISTER OF PETROLFUM
CHEMICALS AND FERTILIZERS
(SHRI H N BAHUGUNA) (a)
Tenders were invited bv FCI for the
Ammona Plant of Trombay V  The
offer made by Snam Progetti was not
the lowest amongst the tenders
received Towever, the contract wag
awarded to Snamprogett: on the basis
of negotlations Snamprogetti agreed
to match their price with the lowest
quotation and also offered to export
Indian equupment and services worth
$10 milion and for this purpose to
receive payment in rupees equivalent
to $10 milhon In the case of the
Urea Plant tenders were not invited
and the contract was awarded to
Snamprogett: through negotistion In
this case also, Snamprogett1 agreed
fo an export obligation of $6 mullion

(b) and (¢) In an action plan
drawn up for the implementation of
Trombay V project in July, 1975, FCL
had recommended the invitation of
bidg for the selection of the engineenng
contractors or the Ammonia and Urea
plants The action plan was consi.
dered in ap inter-Ministerial meeting
andnwudoeidadthnthddllhwldbo
invited for awarding the contracts for
both the plants FCI accordingly invited
bids for the award of the Ammonia
plant contract. Snamprogett who wes
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wet the lowest bidder had submitted a
revised offer which included an offer
to export Indian goods and services
The Minstry, at the offimal level hed
recommended that notwithstanding
the revised offer made by Snampro-
gettl, FCI shou d be allowed to nego-
tiate the contract with the party
whose offer was technically the best
and commercially the most advant-
ageous The Minister-m=-charge
however directed in consultation with
Fnance Minister that the c¢intract
should be awarded to Snamprogett:
subject to the conditon that they
matched the lowest price quoted and
undertake the export obligation re-
ferred io above

In other case of the Urea plant even
before the notices inviting bids were
ssued, the then Mimister-in-charge
suggested that the possibility of
awarding the contract to Snamprogetti
on the basis of negotiations shou d be
considered The Special Committee
of Secretaries considered the sugges-
tion 1n a meeting held on 21st Octo-
ber, 1975 and decided that FCI should
proceed tg invite bids for the Urea
plant as decided earlier However
the Miniser-in-charge, m consultation
with Finance Mimster decided that
the contract ghould be awarded to
M/s Snamprogetti on a negotiated
basis

(d) The following contracts for
fertalllaer projecis were awarded 1o
M/s Snamprogetti during the last
three years —

Fertihger Corpn of Indsa Lid

1 Clr;mhdnmim npl{rf
Project 1ncludhing process
ﬂnui’aﬂru’:,‘lmpuud
equipment etc

2 Cantract for sett ng 1p of
W"nmgnﬂuﬂl’;

I
of basic der

g{:ﬂ,bﬂlmne,g:i

IR led
g&mb, Diwmn

of Soam 18 to be
Jm Rs 14,665,000

$10,290,000

$20,645,315

ASADHA 7, 1809 (SAKA)
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Besides the amounts shown above
FCI have to pay to Snam £15,011 335
for spares catalysts, raw materials ang
Procurement charges etc,

Indian Farmers Fertrisger
operatrbe Lid g

I Contract for supply of
techracal assistance and
upsrvision cerviges for

Phu pur
fs) Fee $6,80,000
(u) In Indian rupees for
an amount corree-
ponding to $1,30 cco
2 Contract for procets ind
dstailed engineening etc
for Phulpur ppoject 83,575,000

Guyarat State Fertilizer Company Ltd
Cont act for set tng up urea
pll.'l'l ‘r$:363 500

In addition an amount of $7 mullion
has been set apart in the contract for
purchase of equipment on re-mmburs-
ble bass from the foreign company
in case those equipments are not
available in the country This amount
ncludes ocean freight and procure-
ment charges also

Steps to ceastruct fifth production
platform in Bembay High

1992 SHRI PRASANNBHAI MEH-
TA Wul the Minister of PETRO-
LEUM AND CHEMICALS AND FER-
TILIZERS be pleased to state

(a) whether the 011 ang Natural
Gas Compussion has imtiated steps
to construct the ffth ang the biggest
production platiorm in Bombay High,

(b) if so, the total expenditure in-
volved

(c) whether the foreign courtries
like Prance and Japan have agreed
to offer help in thig regard and

(d) if g0, whether any fioal agres-
ment has been reached therefor?

THE MINISTER OF PEIROLEUM,
CHEMICALS AND FERTILIZERS
(BHRI H N. BAHUGUKNA) (a) and
(b) At present there are two pro-
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duction platform in Bombay High
and ONGC proposes to install a thirg
production platform there before the
monsoon of 1979 It would be capsble
of processing about 160,000 barrels
of o1l per day It 18 estimateq to coat
Rs 43 crores approximately

(c) and {d) The decision to 1nstal]
the aforesaid ¢hurd production platform
has been taken only recently of the Oil
& Natural Gas Commussion and the
Commussion have since floated tenders
for its fabrication and installation
The closing date for the receipt of
tenders 18 Septernder 3§, (877

Amount spent en oll exploration In
Tripura

1883 SHRI ‘M RAM  GOPAL
REDDY Will the Mimster of PET-
ROLEUM AND CHEMICALS AND
FERTILIZERg be pleased to state

(a) whether huge amount has been
spent on o1l exploration in Tripura
without any fruitfu] results and

(b if s0, the reasong theiefor?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHR1 H N BAHUGUNA) (a) and
(b) The information 1s being collecteg
and will be laid on the Table of the
Sabha

Identity cardg for voters

1864 SHRI OM PRAKASH TYAGI
Will the Munwster of LAW, JUSTICE
AND COMPANY AFFAIRS be pleas-
ed to state

(a) whether suggestiors have been
received to provide identity cards to
voters go ag to avoid election mal-
practices, and

(b) the reaction of the Election
thereto?

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI
SHANTI BHUSHAN) (a) A few

JUNE 28, 1077
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suggestions have been received by
the Election Comnussien in  this be-
half

(b) The scheme af sue of photo-
graphed 1dentity cards was tried in
a bye-e'ection held from the CalcuMa
South-West Parhamentary constitu-
ency held in 1050 In spite of stren-
uous efforts spread over a period of
ten months, only 2,13,600 electors
out of a total of 3,42,000 electors could
be effectively photographed attached
tity cards with photographed attached
could thereafter be 1ssued only to
210,000 The scheme was tried on an
experimental basis  Experience at
that time showed that the system was
protubitively costly and admunistra-
tively difficult to operate The Election
Commussion are not in favour of the
scheme

Problepas raised by Aurangabad
(Division) Industries Association

1895 DR BAPU KALDATE Wil
the Mumster of RAILWAYS be
pleased to state

(a) whethey Aurangabag (Divisinn}
Industries Association had sert aletter
on 21st April, 1977 about the prob-
lems of railways 15 development of
industries in Marathwada g backward
region of Maharashtra, and

(b) whay steps Governmeny intend
to take to solve the problems of deve-
loping rdustries m that area’

THE MINISTER OF RAILWAYS
(PROF MADHU DANDAVATE)
(a; and (b) Yes The Association have
requested for construction of the
following lines —

(1) Convermon of Manmad-
Mudkhed section from MG to
BG

(2) Convermon of Xurduwad-
Latur parrow geuge line snd
extension of the line to Latur

(”md!:ﬂuﬁ
from Aurangabad Shola-
pur via Bhir and Osmanabsd
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The conversion of the Manmad-
Parbhami-Purli Vaynath metre gauge
line into broad gaufe 15 already in
progress and recently a survey has
been carmed out for gauge conversion
of Parbham-Mudkhed-Adilabad sec-
tion and extension of the line from
Adilabad to Ghugus A decision
regarding conversion of the metre
gauge line from Parbhani to Mud-
khed will be taken after the exam-
nation of the survey reports 15 com-
pleted and would depend upon the
availability of resources

Preliminary Engineering-cum-Tra-
fic Surveys for the conversion of
Mia)-Kurduwadi-Latur Narrow
Gauge section to broad gauge and
construction of a new broad gauge
hne from Latur to Lalur Road have
been canied out Due to paucity of
funds 1t will not be posuible to take
up this project at present

As regards the proposa] for a line
from Aurangabad to Sholapur (300
Kms ), no survey has been made so
far

Improvement in double decker
coachey

1096 SHRI K SURYANARAYANA
Will the Minuster of RAILWAYS be
pleased to state

(a) whether the Rallways are ex-
perimenting  with  double-decker
coaches,

(b) 1f 80, the reaction of the public
to the same, and

(c) whether any suggestions for
improvement of the new coaches have
been recelveq from the public?

THE MINISTER OF RAILWAYS
((P:!g!‘ MADHU DANDAVATE):
a L]

(b) The peaction of the public is
satifactory

(e) Yes, mainly in regard to:
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(1) provision of light luggage
rack;

(1) increase in air circulation,
() provision of drinking water

Shortage of petrol ang diesel in hilly
areas

1997 SHRI R K AMIN Will the
Muster of PETROLEUM  AND
CHEMICALS AND FERTILISERS
be pleased to state

(a) whether theie 15 acute shortage
of petrol and diese] mn the Mlly areas
of Northern India and as a resulf a
gieat deal of inconvenience 15 being
faced by the pilgrims and tourists <
argd

(b) if so, reasons for the shortage
and what stepy Government proposes
to take to meet the requirements and
come to the rescue of pilgrims and
tourists®

THE MINISTER OF PETROLEUM
CHEMICALS AND FERTILIZERS
(SHRI H N BAHUGUNA) (a) and
(b) Though some temporary pro-
blems regarding avallability of
petrol and High Speed Diesel
O1l 1n the retail outlets located in
hilly regiong of Northern India were
experienced, correcive action was
taken to avoid any acute shortage
Steps are slso being taken to improve
avallabulity of these products for
tourists mand pilgrims

Expeaditure on election to Siate
Assembliey

1098 SHRI DURGA CHAND Will
the Minuster of LAW, JUSTICE AND
COMPANY AFFAIRS be pleased to
state

(a) the fotal expenditure incurred
by Government on State Assembliss
elections in 1977,
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(b) whether Government have any
scheme under their conmderation to
reduce the Government expenditure
ang the candidates’ expenditure on
elections tp Lok Sabha ang State As-
semblies, and

(c) if so, the salient features there-
of?

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS

(SHRI SHANTI DBHUSHAN) (a)
The information 1s being collected
and will be lamd on the Table of we
House

(b) & (c) The Government have
wpder consideration proposals for re-
form of the election law and the
question of reducing expenditure on
elections, mncluding expendrture in-
curred by candidates, will also be
considered

Flectrification of Virar Sabarmatl
Rullway line
1888 SHRI NATWAR LAL

PARMAR Will the Muuster of
RAILWAYS be pleased to state

(a) whether the electmfication of
Raillway line between Virar and
Sabarmati 1s being undertaken,

(b) if g0, when 15 the work likely
to be completed,

(¢) whether electrification on ths
line has been done only between Virar
and Ahmedabad whereay the project
1s termed as Virai-Sabarmat; electri-
fication, and

(d) the reasons for leaving out 5
kmg stretch from Ahmedabad to
Sabarninati?

THE MINISTER OF RAILWAYS
(PROF MADHU DANDAVATE) (a)
and (b) Electrification of track bet-
ween Birat and Ahmedabad has al-
ready been completed

JUNE 38, 1977
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(c) Yes

(d) Traffic needs at present, do
not merit electrification upto Sabar-
mats, .

wHTie & wWiew aw Y aTKe
w  frnfoend

2000 ot o Wo wwf: wT W
waY 77 TATR ¥ v v IR fiw

(%) war ad 1929 ¥ wgrRE A
g fagaet & wmwa (faer ga-
) A% THA WET FT FE @EA0
arr wan at s famior st off qw
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(w) war 9w rga =R o7 fagy
TER §T SR 30-40 Hw % guv Av
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(w) =f g, ar svdt o wfs.
ATERY 7Y IR U T A 0T o 0w
wE XN Y oy ardey ?

Tt (Wte Wy dawd ) :(¥)
ot g7

(&) off afr &fFw, 137 138
oA TewiE S §Y W13 &
feraft | frarraqrr-orrergy. % Frw wfa-
fert vomETaE 1w Y oF wwrdr feer
AT AT T AT FArdy feed werd
@ &1 57 qwT A gt & @ @ardy
fesat oft ®w asar wfa awag 20 &
¥IET 35 %7 {1 qh) g
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wdvr of aremaTe qdeteR &1 W
o % quoger &1t waew &
fedtE s gt et st wra o
AR § I O qw * farg ey o
Fraey § €Y 17 famfor wd F Y wroew
TN qENE ET ardam

(1) wrdgeagr  zwr awx
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Train halt at Perasanur (Kerala)

2008 SHRI G M BANATWALLA
Will the Munuster of RAILWAYS be
pleased to state:

(a) whether Government have
received a petiion dated 10th June,
1977 in continuation of the previous
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petition dateq 25th Januery, 1972 from
the remdents of Kuttipuram and others
in District Malappuram (Kerala) {or
a tran halt at Perassanur,

(b) whether Government are aware
that a resolution for the proposed
train halt was also passed by Kuttipu-
ram Panchayat and forwarded to
General Manager Southern Railway,

Madras, and
(e) 1if so, the deecision of the Gov-
ernment thereon?®

THE MINISTER OF RAILWAYS
PROF MADHU DANDAVATE) (a)

Yes

(b) Yes

(c) Iroposal for opening of a traln
halt at Perassanur (Kerala) between
Kuttippuram and Pallippuram sta-
tions wag exammed and it wes found
that treffic justification was inadequ-
ate Huwever, thig proposal 1s being
examined bfresh

afedt w1 am@m Wit gENd
wigfiydt w1~ I

2004 St WA TETT WA AT
Y e vamam st Fies T 7y
Fa ¥ F¥ <
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TEM  qWo o g dAstfireraiter,
FANAE, | Hewle  TorwTAR
wift 1

Change in Colour of Taj Mahal
Marble

2005 SHRI KRISHNA KUMAR
GOYAL:
SHRI MUKHTIAR SINGH
MALIK:
SHRI G. M BANATWALLA:
SHRI SKARTAH THOMAS-

Will the Minister of PETROLEUM,
CHEMICALS AND FERTILIZERS be
pleased to siate:

(a) whether adequate steps have
been taken {p save Taj Mahal marble
changing colour or losing 1its prisiine
whileness with the ingieasing air
pollution around Agra and comung up
of the O:l Refinery at Mathura, and

(b) if s0, the broad outlines
thereof?

THE MINISTER QOF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI H. N. BAHUGUNA). (a) and
(b) Appichensions have been ex.
pressed trom time to time gbout the
possible adverse eflecls of the guse-
ous eflluents from the Mathura Re-
finery, expecled to be commissioned in
Apul, 1880, on the monuments at
Agra. To advise the project autho-
riles on the measures to be taken
for keeping the pollution effect to the
absolute minimum, an Expert Com-
mittee wasg constituted n July 1974
with Dr, S, Varadarajan as Chairman
and repiresentatives of the Ministry
of Petroleum, India Meteorological
Department, National Committee on
Environmental Planming and Coordi-
natipn, National Environmental En-
gineering Research Institute, Indian
Institute of Petroleum, Indian Oll
Corporation and Government of Uttar
Pradesh as members. A representa-
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tive of Archeological Survey of India
was also made, @ member in Decem-
ber 1875

2 Since much work has been
carried out 1n Italy on the effect of
sulphur-dioxide on monuments, 10C
entered into an agreement in 1974
with M/s Tecneco &p Itallan flrm
which 15 4 subsidiary of Government
owned EN[ Group to undertakc the
following studies

(1) On the basis of meteorologi-
cal data for the last ten veuars
in the Mathura-Agra region
to calculate the ground lcvel
concentration of effluents
(particularly  sulpbur  di-
oxide) 1n the Mathura-Agra
region on account of emission
.rom the Mathura Refinery

(u) Determination of the exut-
g level of pollution in the
Agra region by measurement
over a period of gix months

(1) Deterrmination of the pre-
sent gtatus of preservation of
monuments ang also the per-
msnble concentration of ef-
fluents from the pomnt of
view of their preservation

Reports have since been submitted
by M/s Tecneco to Indian Oil Corpo-
ration These will be conuidered by
the Expert C ttee, and sary
action will be taken by Government
after receiving the recommendations
of the Expery Commttee

3 On the basis of data available so
far ag a result of jnvestigations and
studies, it appears that the contribu-
tion by the Refinery to the atmos~
pheric pollution even under the most
adverse ological ditions
would be mimumum at Agra which is
about 40 KM away from the Refi-
nery, and at vuch a low level as
would not cause any concern about
its effect on the white marble of Tay
Mahal.

JUNE 28, 1977
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Varkals Station

2007. SHRI VAYALAR RAVI: wil
the Minister of RAILWAYS be yleased
to state:

(a) whether Government are aware
that Varkala is one of the important
pigrim and tourist centres of Kerala
but the Railway Station there 1s still
in gn underdeveloped stage, and

(b) it so, what steps Government
propose to take tp umprove the facili-
ties 1n that station ncluding the
construction of a couple of retining
rooms? .

THE MINISTER OF RAILWAYS
(PROF, MADHU DANDAVATE). (a)
and (b). Varkala Station which
serves pugnm centres was remodel-
led last year 1n connection with the
conversion of Trvandrum-Ernaku-
lam line into Broad guage, The
station is provided with a waiting
hall, two waltng rooms, adequate
;:ohng windows and covered plat-

rms,

A propoml for extension of the
platform shelters and construction of
a Foot Over Bridge iz under consi-
deration, At present there ig no pro-
posal for provision of retiring rooms,
which can be considered in future
plans.

Provision for a Stop to Mudras.Tri-

vandrum Mail gt Varkala
2008. SHRI VAYALAR RAVI. will
the Minister of RAILWAYS be
pleased to state:

(a) whether the Railways received
any representation from the public for
introducing a stop to thy Madras-Tri-
vandrum Mail at Varkala Station; and

(b) it so, the action taken thereon?

THE MINISTER OF RAILWAYS
(PROF. MADHU DANDAVATE)
(a) Yes.

W3 154
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(b) The issue hes been examined
in detail and it is felt that the stop—
page at Varkala will slow down this
long-distance Express train,

Wagon Bullding Factory at Kazka.
kootam in Trivandrum Disiriet

2000 SHRI VAYALAR RAVI: Will
the Mumster of RAILWAYS be
pleased to state;

(a) whether there 13 a long standing
demand for setting up a wagon bwld-
ing factory at Kazhakootam in To-
vandrum district of Kerala; and

(b) whether Government propose to
consider this demand as gll facilities
are available in this area for setting up
such a unit?

THE MINISTER OF RAILWAYS
(PROF, MADHU DANDAVATE)
(a) and (b). In 1973-74, Kerala
Government were contemplating set-
ting Up a wagon building unit under
the State Government. Ministry of
Railways have no information on
further development in the matier.

However, &5 far as the Minstry ol
Railways ere concerned, there is ab
present no proposal by this Ministry
to set up a new wagon bullding unis
by the Rallways, in Kerala or else-
where,

RAIL\?&YS be pleased to state:

(a) whether there has been a cons-
tant demand that double lines which
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¢b) how does this demand stand at
present?

THE MINISTER OF RAILWAYS
EPRO‘) NF MADHU DANDAVATE)-
o

(b) Does not arse

Demurrage Charges for W -
tained at Nainf Goodl.fl;::l o

2011 SHRI JAGDAME] PRASAD
YADAV Wil the Minister of RAIL-
WAYS be pleaseq to state

beyongd the free time 4
t Naim G
2ganst the Railway Maz::::
g::gh Shram Samvida Sahkar, Samity
during the Period
from Septemebr, 1974 {0 May 1977,
Year-wise separately, ' ’

) ir %0, the details of
charges which' had/have nnmm”'““w
covered from 5 far
wise year-

DANDAVATE)
emarrage « harges
Period mn  question

:m‘ Rs 992870
1 Rs 182250

Re
January—May 1977 Bs g’g

Wniep Anpwpry 109

(b) Crane and haulage charges ruised
and recovered are as under

Rauped  Revovered

1074 Rs 54000 Nil
1975 N Nl
1076 Nil Nil
January—May 1977 Nl Nil

(c) Since the Society disputed the
corructness of the demurrage charges
amounting to Ra 9,028 70 raised In
1974, and the matter was under ex-
muination, the procedure laid down in
the said circular letter was not fol-
lowed Dumurrage charges for the
year 1975 1976 and 1977 (upto May,
19077 have been recovered from the
Soclety

(d) On re-exomination by (‘onmer
cial and Accounts Officers, it has
been found that only Re 120230 are
due from the Bociety for the year
1974 which wre bemng recovered

Allotment of Cycie Stand Contract at
Allahal

712 SHRI JAGDAMBI PRASAD
LADAV % the Mipister of RAIL-
WAYS be pleased fo state

(a) whether gt the time of lnﬂting_
open tenders in the 1078 for
allotment of Cycle Stand Contract at

of cycles|scooters was in
ttl:maer documents together wjjh details

(b) whether clause 3 (a) of the
3:& agreement shpulated, forfeiture
mmnymtm%.mmuﬁy
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(d) i =0, whether it is propossd to
take actiow in terms of Clause 3(z) of
the agresment?

THE MINISTER OF RAILWAYS
(PROF MADHU DANDAVATE)
(a) Yes

(b) Yes,

(¢) A complaint regarding encroa-
chment of the land has been received

(d) Yes Action has been imitated
to get the encroachment vacated and
to realise encroachment charges

Officers Carrlage facllity availeg by

Commercial Officery (Allahabag
Division)

2013 SHRI JAGDAMBI PRASAD
YADAV Will the Minster of RAIL-
WAYS be pleased to state

Written Answers 103

(a) whether there were/are stending
mstructions for sarrying out monthly
inspection of gtations by the officers
falling under theiwr jurisdiction,

(b) if s0 the details of monthly
inspection carried out by Commercial
Officers of Allahabad Division during
the period January, 1975 to May, 1977
and Travelling Allowance paid sepa-
tately to each officer, and

(c) the details of such Commercial
Officers who availed of the facility of
Officers Carriage during their periodi-
cal mspection of the Division during
the above mentioned period?

THE MINISTER OF RAILWAYS
(PROF MADHU DANDAVATEL)
(a) Yes

(b) and (¢) A statement gining
information 1z attached

Statement
O fficers Carnage fachty availid by Commercial Officcrs (Allahabad Divivin)

D +s1g13 tion of the Officers Penod of

inspacuonsy

Numbero.f m‘kvu:ﬁ No of

mdm:ted nspections amount of whm the
(‘}lﬂm TA pud carriage
k) ( Excility

o 1975 a':'uuw
May, 1977)

during the
TS
May 1977
S to 8 Rs -
TRmGmI mpgpe o s Mo @
Au’umthum Do 3t s Rs, ro7/-3 z
teadent
Asuistant Comur=~-1al Superin- Do 126 4 Ry 177/- Nil

tendent (Ticker Checking)
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Imue of Complimentary Passes t0 Rail-
way Officials

2014 SHRI C K CHANDRAPPAN
Will the Mimster of RAILWAYS be
pleased to state,

(a) how many sets of complimen-
tary passes are given to rallway em-
ployees of class I, II, III and IV res-
pectively who have completed 20

JUNE 28, 1977
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(b) how meny sets ¢f complemen-
tary passes are given to railway em-
ployees of class I, II, IIT and IV res-
pectively who have completed 30 years
Or more m service?

THE MINISTER OF RAILWAYS
(PROF MADHU DANDAVATE)
(a) and (b) The existing gcale of
post-retirement complimentary passes

years but less than 30 years 1n service, & to each class of rallway employee 1s

and given below
Catezory of staff Number of prescribed qualifying Mumber of sets of passes admis-
aiid Years of service il sible per year
Class T & I (a) Not less than 20 years ser- Two sets
vice but below 35 years
(b) 25 years and above Three sets
Class 111 a) Not less than 20 years mer- One pet
()m but below 2§ years .,
(b) 25 years and above Two sets
Class IV Mot less than 25 yearsservice  One get alternate year for
self and wife only

Bye-Elections to State Legislatures

2018 SHRI CHITTA BASU Will
the Minster of LAW, JUSTICE AND
COMPANY AFFAIRS be pleased to
state

(a) whether bye-elections are over-
due to fll vatancies in some State

Leguslatures, and

(b) 1f so, whether Government pro-
Pose to arrange for early bye-elections
there?

THE MINISTER OF LAW, JUS-
TICE AND COMPANY AFFAIRS
(SHR] SHANT] BUSHAN) (a) and
(b) At present there are 43 vacancies
m the Legislative Assemblies and 8
vacancies in Legislative Councls of

(17, Maipur (1),

Meghalaya (2) and Tripura (1) The
Electron Commusmon has ordered in-
tensive revision of the Electoral Rolls
in all the above mentioned Statey ex-
ceptGu;mtmdthnworkumpm-
gress at present The final publica-
tion of the rolls 1s scheduled for
30-8-1077 No bye-election can be
held until the Electoral Rolls are
finally published As the term of these
Legislative Assemblies (except Gujarat
and Manipur) wll last only ¢ill March,
1676, the Election Commismon has de«
cided not to take any action at present
to fill those vacancies The Commis-
mson has decided to hold bye-slection
to fill the mngle vacancy in the Gu-
Jarat Legislative Assembly after the
ensuing rainy season.
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Councils of the various pleased to state what is the presant

States ig laid on the Table. [Placed financial position of Marutl Limited?
in Library, See No LT-543/77)

THE MINISTER OF LAW, JUS-

Financial position of Maruti Ltd TICE AND COMPANY AFFAIRS
(SHRI SHANTI BHUSHAN)' The
2010 ?ﬁg i mGIYAN present financial position or Maruti
Limiteq as revealed in the latest

Will the
TICE AND

Minister of LAW JUS- balance gheet of the company as at
COMPANY ATFFAIRS be 31st March, 1976 13 as follows —

Laabilities Rupees Assets Rupees
Share Capatal 2,64,10,000 Fixed Assets -+ © 8,75,41,133
Share Application Money 46,89,350 [Investments 1,000
Reserves & Surplus 13,98,100 Current Assets, Loans & Advances 94,21,724
Secured Loans 1,26,27,123 Misc Expenditare 58,35,048
Unsecured Loans 66,77,785 Profit & Loss Balance 1,59.64,390

Current Liabilities & Provisions 3,69,60,037

ToraL +  8,87,63,295 TotAL 8,87,63,20%

Nores .

(x) Thefixed uummdudem-mwmoﬂu 137,296 being the value of land, which
besides land t expenses, includes the tentative price ﬁ‘y:glc und:r

the agreement to sell dated 9-8-71 between the company and
Government Thuudhnd?n-notyetremwedmfavw ofthempm‘y,smc

{2) Nodeyreammhubemad;mud for the year ended 31-3-1976 on fixed assets.

u l- 1915 1n accordance with the provisions of
S-acnon zos(z of the ct, 1956, amount to Rs 13,18,403

(3) Contingent Liabuities of the company are as below —

(1) Estimated value of contracts remaining to be mcmd on capital accoun
and not provided for lts 2,82,355 ( ous year Rs 46.6:.-.95&) Ad-
wvances agunst the same Rs 1,12,087 year Rs 2.83,901)

(11) Cluums agmnstthe company notacknowledged as debts Rs 98,334 (previou
year R $3,643) 334 (previous

(iu) Suit filed agmnst the company for recovery of Rs § 000 (|
Rs 5,000) representing Dealership Deposits falfetrcd by lir:mp:n‘;f

) Muscellaneous Fxpenditure includes Rs  57,92,103[being *
(4 e 03{being “Prototype develop-

Profit & Loss balance of Rs rn-&h is the total sccumulated 1 a8
@ 31-3-1976 as per company’s Profi ? ’ﬁ. s Account lades
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From the sbove Balance Sheet, it
will be seen that the company’s tang:-
ble assets as on 31-3-1976 stood at
BRa. 600,63,857 against which its lia-
bihties including the share application
money (not transferred to share eapi-
tal account) amounted to Rs
4 00 55,185
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Unmanned Gates

2018 PROF P G MAVALANKAR
Will the Mimster of RAILWAYS pe
pleased to state

(a) whether Government are aware
of the danger to life and property on
account ¢f unmanned gateg all over
the country particularly i ond
around the urban areas,

(b) 1f so, steps being taken to im=
prove the gituation,

(c) whether Government are also
aware of the fact that a number of
accidents including the fatal ones,
take place st such unmanned gateg in
angd aroung the major urban agglo-
merations, wcluding Ahmedabad aty,
angd

(&) if 80, whether Government pro-
Pose to take immeadiate remedia] steps
in this regard and if so, when and
the estimateg cost thereof?

THE MINISTER OF RAILWAYS
(PROF MADHU DANDAVATE)
(a) and (b) There are more than
22,000 unmanned level crossings on
the Indian Raflways The Railways
undertake periodical census of road
and rail traffic at these level crossings
to review the need for their manning
teking info account wanous factors
such as density of traffic, wvisibility,
accident proneness, etc Based on such
reviews, a certain number of level
crostings iy manned every year in
consultation with the State Govern.
ment. During the five years from
1971-72 to 1075-76, 234 level crossinga
were manned
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1t dft nrminned level Erdedings ave to
be manned, it would mean an initial
imvestment of more than Rs. 100
ctores and recurrifig smtual mainte.
hance coat of about 30 crores. In thus
connection, it would be relevant to

ote an observation made by the

Iways Accidents Inqury Com-
mittee, 1968;

“The manmng of the level cross-
ings does not provide a completely
satisfactory remedy against accident
at level crossings”

It is, therefore, neither feasible mor
necessary fo man all the unmanned
level crossings

Certain preventive measures have
been yndertaken by ithe Railways, such
as provision of danger signs on the
roads, fixing of whistle Boards on Lhe
Railway line warning  the engine dri-
vers to whistle and to be cautiouz while
4pproaching un d level g8,
educate campaigns among road users
through leaflets, cinema slides, Radio
talks and so on The Slate Govern-
ments have legislated under the Motor
Vehicleg Rules making 1t obligatory on
the pari of the Motor Vehicle Diivers
to-stop short of unmaonned level cross-
ings and to cross the raillway trark with
the condutfor walking ahead Sur.
prise checks are also conducted m co-
ordination with the local clvil authorl-
tles to ensure striet compliance of
these rules by road users State

cidence of road accidents at unmanned

197475 96
147378 78
1976-77 63

{¢) Getierally, mahned level
sre provided in ritijor' urbian sieas
where the density of traffic is heavy.

|
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In Alimisdhliad atés, there are presently

lleﬂluondnnmdnudthmm

(d) Does not arise

2019 SHRI P K KODIYAN win
the Minster of PETROLEUM, CHEMI_

CALS AND F
e ERTILIZERS be pleased

(a) whether the gertihzer oduc-
ton programme under the Fnl'?l: F:l:e
Year Plan will be abandoned,

(bY 1t g0, the
there&; b reasons and facts
() whay steps Government
ha
taken for the Utilisation of gas ::
s feed gtock?

THE MINISTER OF PETROL
EUM,
CHEMICALS AND FERTILIZERS
(SHRI H N BAHUGUNA)
(b). No, Sir, The draft Fifth Five
Year Plan envisaged the setting up of
projects  in the puble

of these projects are
in the process of being establighed at

Bhatinda, Panipat &nd Tromb

revised Fifth Plan  prowides af:r r:ﬁ:
new fertiizer projects, two each n
1977 18 and 1078-79, 1n nddition to the
three projects mentioned above

(c) In setting up the four fertilizer
Projecty mentioned

Mmqouh&m

3020. SHRIMATY PARVATHI KRI-

SHANAN: Will the Minister of PEY
ROLEUM, CHEMICALS 013'%'-

AND
TILIZERS be pleased to, state:
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(n) whether Government have de~
cided for & total takeover of Oul
India Limited,

(b) if so, the facts thereof,

(c) whether Government have de-
cided to give O1l India Lamited a
wider role in il exploration, and

(d) 1f so, the broad outlnes there-
of?

THE MINISTER OF PETROLEUM
CHEMICALS AND FERTILIZERS
(SHRI H N BAHUGUNA) (a) end
(b) Negohations for acquinng effec-
tive control over Ol India Limited are
in progress

(c) and (d) Oil India Lamited has
applied for the grant of Petroleum
Exploration Services for the onshore
and offshore areag of Mahanadi Bassin
No decision has yet been taken by
Government on the application

Bavingg due to Abolition of two Com-
mittees in Rallways

2021 SHRIMATI PARVATHI KRI-
SHNAN Will the Minister of RAIL
WAYS be pleased to state how far
recent abolition gf superfluous com
nuttees on  Rallways would make
additional fund available to the Ral
way exchequer”

THE MINISTER OF RAILWAYS
(PROF MADHU DANDAVATE) The
extent of fundg available directly
attributable to The abolition of the two
Commmittees vz Standing Voluntary
Committee for

order of Rs 113 lakhs per annum
covering the salary and allowances
and other contingent Items of expendi-
ture on the working of these two
Committees
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Blection to Nagaland Assembiy

2022 SHRI JYOTIRMOY BOSU.
Wil the Minister of LAW, JUSTICE
AND COMPANY AFTAIRS pe pleased
to state

(a) whether he proposes to hold
elections to Nagaland Assembly very
soon,

(b) if so, within what date,

(c) whether UDF (Nagaland) has
demanded that the election symbol
Mithun should be frozen, and

(d) if so, action taken thereon?

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI
SHANTI BHUSHAN) (a) and (b) It
18 proposed to hold the elections to
Nagaland Legislative Assembly after
the monsoon seasomn:

(c Yes, sir

(d) The gymbol ‘Mithun’ has been
frozen by the Election Commission in
so far as the State of Nagaland 18
concerned

Departmental Catering Establishment

2023 SHRI JYOTIRMOY BOSU
Will the Minister of RAILWAYS be
pleased to state

(a) how many departmental cater~
ing establishment, have been handed

over to private caterers,

(b) in departmental utmngluuh-
lishments what 1g the total number of
permanent bearers with fixed salaries
and the number of bearers who are on
commission basis, and

(c) what 1s Government's policy to-
wardg a needbaseq earning
and j0b secunty for vendors working
in railway gtations?

THE MINISTER OF RAILWAYS
(PROF NADHU DANDAVATE).
(s) Teven.
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(b) (1) Permanent bearers on regu-
lar galary—1003

(li) Bearers on wholly commussion
bams—2532

(¢) The earningg of the «ummission
vendors are under constant review
Whenever necessary, the rates of com-
mussion are enhanced and other incen
tives gaiven to ensure that they get
reasonable emoluments Subject to
satisfactory performance they continue
in service and there iz |rvovi.ion tJ
transfer the licence to the legal heirs
in the event of death They also have
opportunities for absorption in regular
class IV cadre

Laying of Rallway Lines upto Alzwal
in Misoram

2024 SHRI JYOTIRMOY BOSU
‘Will the Minister of RAILWAYS be
pleased to state

(&) whether techmcal gnd commer-
cal gurvey to brmng the raillway to
the nearest point tg Aizwal in Mizo-
ram has been completed,

{b) f so whether the job 18 going
to be taken 1n hand very goon, and

(c) if s0, by what date?

THE MINISTER OF RAILWAYS
(PROF MADHU DANDAVATE) (a)
to (¢) Preliminary Engineering-cum-
Traffic Survey for extension of rail.
way line from Lalaghat/Lalabazar to
Bairang (proposed station near Aijal)
is in progress and is expected to be
completed by the end of 1977 Further
consideration to this project will be
gven after the survey ;g completed
and reports thereof are examined ¥rom
all angles

Briefs to Relationg of Former law
Ministey

2025 SHRI JYOTIRMOY BOSU
Will the Minister of LAW, JUSTICE
uun'hgourm! AFTAIRS he pleased
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(a) whether he ig aware of the fact
that the Supreme Court Bar Asso-
ciation is going to enguire into the
conduct of the erstwhile Law Minster,
Shr1 H R Gokhale,

(b) 1t so, the Government’y reac-
tion thereon,

(c) n how omany cases Shn
Gokhale's relationg were given briefs
by the Mimstry of Law and total
amount paid to them on different ac-
counts in Indian money and in foreign
exchange gand

(d) full details thereof?

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI
SHANTI BHUSHAN) (a) Yes Sir

(b) The Supreme Court Bar Assotia-
tion 18 a body not responsinle to the
Government of India and ag such Gov-
ernment hag no reaction Jn the
matter,

{(c) and (d) Information i{s being
collected and will be laid on the Table
of the House

Shortfall in availability of Crade Ol
2026 SHRI R K MHALGI Wil

(a) whether an overal] shortfall of
over 23 mullion tonnes of crude oil
18 hikely in the current year,

(b) what are the reasong therefor,
and

(c) how Government propoge to
&nupmmmr

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI H N BAHUGUNA) (a) to ()

the indigenous
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-extent durihy the cuftent finsmcial
yesr 1977-18 for
.coastal réfineries. These imports were
organised i termyg of the various lung
term crude supply arremgemsn's, smd
by purchases in the world crude oil
spot market, to the extent of the defi-
cit between our crude oil requirements
each month and the total availability
under the different long-term supply
arrangements.

The following firm arrangements
exist for the import of crude oil dur-
ing 1977:

lli-uumc Quan‘ity in Millon Tonnes
N e
Iran . = . . . . 3.5
Itaq™- . . . . . 20
UAE e e e e e o
USSR . . . . . 10
Egvpt . . . . . 03§
SsudiArsbia . . . . 1e1
e (Rytamerude)*l, . . o5
Ari’z;?f;??ﬁlfﬁmpé‘?]me?; L

Darius Crude from [ran for MRL
(M dras Refinery) . 2-6

*This constitutes the share of Hyaro.
carbons India Ltd., (a Subsidiarv ot
ONGC) in the Joint Venture IMINOCO
(Iranian Marine International Qil
Company) in Iran.

JuUmE B, 1N
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As suck, no shoriage iw the availa.
bility of imported crude to the extent
of our ful]l requirements is antlcipated
in the current year.

Progrems on oll drilling

2027. SHR] 5. R. DAMANI: Wil
the Minister of PETROLEUM,
CHEMICALS AND FERTILIZERS be
pleasced to state:

(a) the new areas selecteq for oil
driling during the curreny year and
the progress of work so far;

{b) the parties which are collabo-
rating ja thig work; and

(c) the terms snd conditiong of
such collaboration agreements?

THE MINISTER OF PETROLEUM,
CHEMICALE ANp FERTILIZERS
(SHRI H. N. BAHUGUNA): (a) 1o
(c), The requisite information 1s Leing
collected and will be laid on the Table
of the Sabha.

Working of Oll Refineries

2028. SHR] 8. R. DAMANI: Will
the Minister of PETROLEUM, CHEMI-
CALS AND FERTILIZERS pe pleased
to state:

(a) the performance of the »il
reflneries in the year ended on 3l1st
March, 1877 and how dpes it com-
pare with the previous two years;

(b) what is ‘he requirement of
crude to work the existing refineries
to full capacity in the current year;
and

(c) the grrangements made tp sup-
ply the required quantities of cmde
to al] the

THE MINISTER OF PETROLEUM,

CHEMICALS AND FERTILIZERS
(SHR1 H. N. na.mmum.) (a) The
crude of thy refineries for

the years 1976-77, 1576.76 and 101475
is given below:
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(m sufffon ronnes)

Refinery 1976-77  1975-76  1974-75
Digbo1 Refinery * v : 053 053 053
Bharat Refinery 2 . o . 378 363 3487
Hindustan Petreleum Refinery . 279 283 306
Caltex Refinery =+ ° 101 1-08 113
Gauhati Reflnery < * ’ o84 o3 o s
Barsum Refinery 2'88 2'95 282
Gujarat Refinery . ‘ y 415 4°10 379
Haldia Refinery * J . 1 86 1°35 032
Cochin Refinery 2 6% 2'29 2 46
Madras Refinery 2+50 269 217

(b) Keeping in wview the demand
pattern and availability of foraign ex-
change for umport of crude ol and
petroleum products a total of about
25 5 million tonnes of crude ofl will be
required for processing in the above
refinerles during 1977-T8.

tc)mmm.mnm-
ity of crude ol to the extent of 113
million tonnes during 1977.78, the fol-
lowing firm arrangements exist for the
mmm.mtm.ammu
erude ofl during 1877.

Quantity
Source

tonres
Itln ,3
Iraq . 20
UAB 10
USSR . ' = s 10
Egrpt T 63
SondiAwabls . . . . I3

23°99 2228 a1 09

Iren(Rostam crude * o5
Arsb an Crude through EXXON
for HPCL, (Hindustan Petroleom

Refinery) 14
Darius Crude from Iran fir MRL

(Madras Refinery) 26

13 45

*Thuis constitutes the share of

Hydrocarbons India Ltd, (a sub-
sidiary of ONGC) 1n the Jaunt Venture
IMINOCO (Iraman Marine Interna-
tional Qul Company) in Iran

Margina) shortfally if any in the re-
quirements of crude import during
any month will be made good by
arranging purchases from the spot
market.

Bocheme of cupansion of existing
Pertiliser Unify in the Publle Sector
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(a) the proad outhiney of approved
schemes of expansion of existing fer-
tilizer units in the public gector and
new proposals, if any,

(b) what changes are Lkely {o be
broughy about in their working after
the expansion, and

(c) to what extent tire country wall
become gelf-gufficient t0 meuet jts fer=
tilizers needs on completion of the
above expansion programmes?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI H N BAHUGUNA) (a) The
expansion schemeg of fertilizer units
in the public sector presently under
implementation are —

1 Nanga]l Expansion
2 Sindri Moderrusation
3 Sindn Rationahsation

4 Trombay IV Expansion

5 Trombay V Expansion

(b) In the present Nangal fertilizer
unit the production of ammoma 18
based on electrolysis With the com-
missioning of Nangal expansion, fuel
oill will pe the main feedstock for
ammonig production for the tota] Nan-
gal complex and this would result in
improving the viability of the complex
and in reducing the use of power The
existing fertilizer umit at Swndn is
based on the use of coke/coke-oven
gas as feedstock in the production of
ammonia and natural gypsum in the
production of ammonium gulphate
Due to cbsclete technology and the
difficult feedstock production in this
unit has been low Sindri Modernisa-
tion which is based on fuel oil as feed.
stock woulg replace coke/coke oven
gas in the production of amunomna
8indri Rationahsation which is intended
to produce TSP, would make available
high quality by-product gypsum from
the phosphoric acid plant for use in
the existing ammonium sulphate plant
in replacement of low quality natural
gypsum The Trombay IV Expansion
phnt‘mumvlnnﬂhpmdm
75000 tonnea each of nitrogen
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PyOs iy based on imported ammonia.
Trombay V expansion would provide
mwmwmrmbqw
and m addition produce 1000 tonnes of
urea per day The expansion schemes
are intended to improve the efficlency
angd viability of the existing units and
correct raw material imbalances

(c> With the completion of schemes
already under implementation, includ-
ing the expanmon schemes the gap
between consumption and production
by 1883-84 lsexp-ected to be about 12
milhon tonnes of nutrogen and 03 mil-
dion tonnes of PyOs Additional fert:-
lizer capacity 13 now being planned to
cover this gap and move towards self-
sufficiency in fertilizers

wfefedt & Wit ar wrafedt wr
wr W

2030 =t T AT wivae - wqr
Emnmﬁﬁwﬂﬂﬁr

(%) e ardt ey & e Rk
witrwrfa & wrey o¢ &g frd ot

g,

(w) v wvofedt & s
v owR R g, W
" () vk it ¥ wet o
dama worif ® g feedt § ol
I R, W T o gy T
s ot fewd oo et grfr & 7

Wl (o Wy Tvaws)  (¥)
et 7e g8 witewrfa) ¥ ae 9% w-
ey ¥ wrredr I % w7 6 el
w dwd gy ¥ miy §)

() T & ot 2efri grd
§, s ot e o wfe-
wifel & o soE §1 wmier
w1 forara-ear & 46 Tt wTRmy
wriy wie & wd § s ofr & o
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soeweE 2 w@ ey wieerd
#t wyrrer v £

(w) 978. ¥ w3 far W W
o T 50 TR w T )

New Rallway line for Forbesganj-
Palasi-Jokil

2031. SHRI L L. KAPOOR, Will the
Munister of RAILWAYS be pleased to
state;

(a) whether ro railway lne exsts
between Farbesgan)-~Palasi~Joki-Baha~
durgan)-Thakurganj 1t so, why;

(b) whether the area ig Jute grow-
ing and hag huge population bordering
Nepal and whether the opening of the
line would help 1n the removal of back-
wardness of the area, and

(c) 1f so, what stepg Railways pro-
pose {jo take In this regard?

THE MINISTER OF I.AILWAYS
(PROF, MADHU DANDAVATE):
(&) No.

(b) and (c). No investigations have
been carried out for thig rail link in
the past. Due to severe constraint of
resources which are not sufficient even
for completing the approved works, it
would not be possible to consider the
construction of this line at present.

Survey for Railway lins between Bath-
naba and Bhimnagar via Phulkahs

2082. SHRI L. L. KAPOOR; Will the
Minister of RAILWAYS be pleaseg 10
state,
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THE MINISTER OF RAILWAYS
(PROF, MADHU DANDAVATE). (a)
Yes.

(b The survey has recently been
completed. Decision on construction
of the line will be taken after the Re-
port hag been examined and subject to
availability of funds.

qaaa & AUt W Siww o

2033. sit wi fog wrk wdw : w7
ifwaw war  cam wite vikos A
Tg Ty 7§70 w40 fim ¢

(%) &= oy ¥ W e
wragTr wm & faw AT eqray W
qaT ey ¥ w1 g A i g,

(w) =k 1976 R AW A WTITA
W ¥ feanfeny dfemfiw W
T FUT 97 , W

(7) Moo ¥ 9 wEr Faw
w1 § ogr A= & W & fag fefemr
wrt firr wav § Wi s v oo
fremr § 7

diferasr , o ot ke st
(=t Frreeftowem mpyer . (%) - o, 7t
vt & wraTe) feqa adwTa wEAwTET
# wri-gareA A afawd 4.3 fao
#re o § WX xaR wwen ¥ wfwwd
7. 3 fige #ro = v wgr ¥ forq qw
afcaYorr %) wwifam feqram w@r &

(@) wf 1976 & Jr % w
¥ wrgw IER 8, 66 Firfiwe e
v wr; fawdt & w4 3w & ool
e ey & geaw gk, % 4. 16fafwo
#ro = o
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(%) 1 fewe, 1976 & 7w
feafy & wpwr dw o gt dw
UM A AT TR Y §W 1011
¥ WX 17,36,333 A oW WA
wri fear @7 1 1011 FWYH ¥ 630
& 3 g, 77 ¥NY A &9 0k 0k,
258 I Wo% Y AA, 29 TW T
aF F 9 Ao st & fag AT
frar s @rar, 105wt N @
goena wy af off |, 6 107 THY
TS [T §T ST oy o

Search for Viciims of Rallway Accldent
it Kahibari

2034 SHR] NIHAR LASKAR Wil
the Mimster of RAILWAYS be pleased
to state

(a) for how many days search for
victims of rail accident to Tezpur En-
presg was continued

(b) whether some bodies were found
after two days of the search,

(c) how many of the wvietims were
found either alive or injured,
A

(d) whether even on 5th or 6th day
of the accident the bodies were laying
in two passenger coacheg stuck in the
river bed and

(e) reasons for not recovering them
earlier?

THE MINISTER OF RAILWAYS
(PROF MADHU DANDAVATE) (a)
Thurteen days

(b) Yes

(c) After a thorough search, 85 dead
bodies were recovered JIn addition,
106 persons were injured of whom 19
sustained grievous injuries

(d) Yes.

{¢) The coaches were submergad in
water and siited Also opg of the
coaches stood on another crogs_wise
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under water. Tlus made the Compart.

ments inaccessible and hampered
Tescue operations

Place of Accident of Tespur Express

2035 BHRI NIHAR LASKAR
SHRI K LAKKAPPA

Will the Minister of RAILWAYS be
pleased to state

(a) whether the traing have started
passing through the place of accident
of Tezpur Express

(b) if not, wher the lLing 18 likely to
be open for railway trains

(c) estimated cost of expenditure
involved 1n repairing thug Lne, and

(d) the total loss rallways have
suftered due to thig accident?

THE MINISTER OF RAILWAYS
(PROF MADHU DANDAVATE,
(a) and (b) Temporary restoration of
the pridge has been campleted allow-
ing the material trains to work with
effect from 15th June 1977 The Goods
trmns have been passing over the
brifige since 20th June 1877 and the
passenger traing since 24th June 1977

(c) The expenditure for temporary
resporation of the line hag besn esti-
mated at Rs 6,71,000/-

(d) The cost of damage to rallway
property involved i{n the accident has
been estimated at approximately
Rs 11,11,214/-

Canceliztion of trains in Northera
Raltway

2030 SHRI NIHAR LASKAR; Wit
tha Minister of RAILWAYShe ploased
fo state

(a) whelher on agcount of poor tra-
fic many traing have been cancelled in
the Northern Rallways;
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(b) if pa, the WAl Feagops for the
low traffic;

(¢) how many frajns have been can-
celled so far , angd

(d) the loss suftered due to these
rancellations?

THE MINISTER OF RAILWAYS
(PROF MADHU DANDAVATE) (a)
to () Due to poor patronage 6 tramns
were cancclled and the runs of an-
other four were curtailed

{d) Since the services were poorly
patronised, the quustion of incurring
losg doss not amse

Drive to Check Ticketless Travel in
Tralps

2037 SHRI NIHAR LABKAR Wl
the Minister of RAILWAYS be pleased
to state

(a) whether during the month of
1977 the Rsaillways had increased
drive for checking the ticketless

trave] in the trains,

(b) if 30, how many persons were
arresied In thus regard; and

(c) what stepg are being taken to
intensify the drive against tickefless

travpl?

THE MINISTER OF RAILWAYS

(PROF, MADHU DANDAVATE):
(a) Yes. During the manth of May,
1877, 8,034 checks, ag compared to
1,718 in May 1976, ware coaducted
against ticketless travel

(b) In May 1977, 1,84345 parsons
were detacted travelling witheut
lickets or with improper tickets
36,118 persoms  were prosecuted and
17,878 oot of them were sent to jail

cnmmmm
m Raflwips copista ofs—
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(1) Stationary Ticket Collectors
who are posted at stations for mann-
ing thy gates. They oheck the tic.
kets of passengers entraining and
collect the fickets of those detraining
at their gtations, and

(&) Travellng Ticket Examiners
who check the tickets of passengers
in running traing and work on their
respective sections {o prescribed
programme

Besides genera) checks by theie staff,
{the following steps are takin to check
ticketless travel —

(1) Special massive checks against
ticketless travel are being conducted
by mobilising a large force of tickrt
checking staff, Ralway Prolection
Force Government Railway Pclice
and Local Police personnel under
supervision of semor ralway
officers

(2) Joint drives against ticketlees
travel 1n co-ordination with the
State Governments.

(3) Frequent concentrated sur-
prise checks, especially by moving
the chacking parties accompanied by
Rajlway Protection Force/Police
and Raibygy Mgagistrates by road
transport.

(4> Incognito checks by travelling
ticket examiners in plain clothes

(5) Replgcement chacks by head-
quarters and divisional ticket check-

ing squads by intercepting the trains
in mid-sections.

(8) Deployment of ticket checking
staff of one rallway system for
ticket checking on another system

(M Fducative propaganda against
ticketless tmvel s cearnled out
ameng the traveling public partiour
larly among the student enmsauniin.
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Arrears of night duty, 0. T. allowances,
increments to Rallway Btall in Gun-
takal Division

2039 SHR] P, RAJAGOPAL NAIDU:
Will the Mmister of RAILWAYS be
pleased to state

(a) whether arrears of might duty
allowance, overtime, increments are

due to be pad to Railway staff in
Guntakal divislon from 1073,

(b) 11 so, the amount to be paig 1ill
31st March, 1977, and
(¢) when will it be pald?

THE MINISTER OF RAILWAYS
(PROF MADHU DANDAVATE):
(a) Yes, 1n some cases.

(b) Rs, 11,11 Lakhs.

(c) Out of the above amount, ur-
rears to the tune of

lakhs which will be paid in
-4Wo months,
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Capacity of Mathura Reflnery

2040. SHRI P. RAJAGOPAL NAIDU;
Will the Minister of PETROLEUM,
CHEMICALS AND FERTILIZERS be
pleased to state

(a) whether a refinery is being cons-
tructed at Mathura, and

{a) it so, its capacity and other broad
features?

THE MINISTER OF PETROLEUM,
CHEMICALS AND TFERTILIZERS
(SHRI H N. BAHUGUNA): (a)
Yes, Sir.

(b) Mathura Refinery will have a
capacity of 6 million tonnes per an-
num and will process imported Middle
East crude as well ag indigenous
Bombuy High Crude, which will be
received by the Off-shore Terminal
at Salaya in the Gulf of Kutch and
transported to the Refinery through
a pipeline, being lald for this pur-
pose,

2. A portion of the Reflnery is be-
ing set up with Russian collaboration.
The Sowviet side are responsible for
designing and supply of equipment
and materials for that portion of the
refinery The other portion ig being
designed by Engineers India Ltd.

3. The estimated cost of Refinery
proper, sanctioned at the feasibility
stage in August, 1973, {s Rs, 97 cro-
res, Due to escalation in the cost
of equipment, materialy etc, this
estimate hes increased substantially.
in 1874, it was assessed that the Re-
finery would cost Rs, 149.52 crores.
The latest cost estimates are under
preparation of the Indian Oil Cor-
poration.

4. The work on the construction of
the Refinery is in progress. The Re-
finery is expected to be completed
mechanically by December, 1919 and
commissioned by April, 1980,



129  Wniten Answers ASADHA 7, 18§9 (SAKA)

Avaliabllity and impart of Naptha

2041 SHRI P RAJAGOPAL NAIDU
Will the Minister of PETROLEUM
AND CHEMICALS AND FERTILIZERS
be pleaseq to stute

(a) whether Naptha is produced 1n
the country

(b) 1f so the quantity produced dii-
ing 1976-77

(¢) whether Government are import-
ing Naptha from other countries and

(d) if so the quantities imported
during 1976777

S(.;SHR H N BAHUGUNA) (a) Yes,
T

(b) During 1976-77 a quantity of
about 205 million tcnneg of Naphtha
was produced in the country

(c) Yes

(d) About 184 lakh tonnes of
Naphtha was imported dutng the
year 1978-T7

Removal of Letterof B L D from
Election Commussion’s File

2042 SHRI R V SWAMINATHAN
Wilt the Mimster of LAW JUSTICE
AND COMPANY AFFAIRS be pleased
to state

(a) whether = letter from BLD to
{he Electlon Commussion regarding
electlon symbol had been removed from
the Commussions fille at the Instance
of the Unlon Home Minister

(b) what were the contents of the
letter and to whorm it was written, and

(c) reasong for its removsl from
the file?

THE MINISTER OF LAW JUSTICE
AND COMPANY AFFAIRS (SHRI
$93 L85
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SHAN1l BHUSHAN) (a) to (o)
Presumably the Honble Member has
mn mund & commOnication which was
addressed by Shm Charan Singh
Chairman Bharahya Lok Dal
conneviion with the memger of that

party in the newly formed Janata
pariy

2 Shn Charan Singh Chairman
Bharatlya Lok Dal addressed a letter
dated sth May 18977 to the Chef
Electionn. Commussioner of India ntl-
mating that a special conference of the
Bharatiya Lok Dal held 1n Delu on
0th April 1977 presided over by hum
had adopted a resolution of complete
merger of 1ts identity with the Janata
party and that the symbol reserved
for Bhaiatiya Lok Dal should become
the offiuial gymbol of the Janata party
A topy of the resolution was also
enclosed with that letter This letter
was received by the Chief Election
Commusioner on 6th May 1¥7 On
8th May 1977 Shn Charan Singh
desired the return of his 1t ~r dated
5th May 1977 addressed in his capacity
s Chuirman of the Bhawahiya Lok
Dal After taking a copy for the
rrcords of the Commussion the letter
was returned to Shr1 Charan Singh on
9th May 1777 with a covering letter
n which he was informed that the
Chef Election Ccmmissioner would
awut a commumecalion from hm
before he procceded further in the
mn ter rddating to the merger of the
pi-*y  On 11th May 1977 the letter
of 5th May 1977 was returncd to the
Deputy F'~clion Commissioner in
person by Shnn Rabi Rai Ceneral
Sccretary Janat1 party As sumilar
lotfers intimatng the merger had
already becn recewved from the Indian
National Congress (Crganisation) the
Bharatiy: Jan Sengh and the Socialist
Parly the Comrmsslon recorded 8
decision on 11th May 1877 itrelf under
paragraph 18 of the Elertion Symbols
(Reservation and Alloiment) Order
190P that the Janata party should be
recognissd and nohfled 28 a Natlonal
party and fthat the symbol ‘Haldhat
within wheel® (Chakra ‘Haldhar) should
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be allojted as its excluziVe symboi for
elections to the Lok Sabha and State
Legislative Assermnblies

3 It would be evident from the
above that it is not correct to say that
any letter/file had been removed from
the office of the Election Comimussion
of India New Delli, implying that
something had been done unautho
nisedly or ' an irregular manner

Arrangements for Electiong to State
Assemblies

2043 SHRI R V SWAMINATHAN
Will the Minuster of LAW, JUSTICE
AND COMPANY AFFAIRS be pleased
to state

(a) whether this time the Elechon
Commission had made better and tigh-
ler arrangements for elections to State
Assemblies

(b) m what way they were better
and tighter tha: the last Lok Sabha
elections, ang

(c) whether any arrangements wers
made to save the people from the heat?

THE MINISTER QF LAW, JUSTICE
AND COMPANY AFFAIRS ({SHRI
SHAN1! BHUSHAN) (a) Yes, Sir

(b) The better and tighter arrange
ments were in the sphere of mainten-
ance of law and order with a view to
effectively preventing the commission
of electoral offences and ensuring
smooth poll The State Governments
concerned made adequate secunty
arrangements for the safe conduct of
poll where elections to Legisiative
Assemblies were held The effective.
ness of the a ts can be seen
from the fact that there were 75 cases
of repoll/adjourned poll at the Lok
Sabha elections held in March, 1977
whereag the number of such cases
dnlting the assembly elections was
only

(c) Sheds wherever possible, were
provided m front of the poilling stations
%0 that the voters may stand in queue
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m thewn Fucilities for drinking water
were a'so made to the extent possible

Off-Shore Exploration Programme by
0. L L. in Mahansdi Delia

204¢ SHRI R V SWAMINATHAN
Will the Minster of PETROLEUWM,

CHEMICALS AND FERTILIZERS be
pleased to state

(a) whether Government  have
given clearance tn the joint sector OL
India Limuted to stari off-shore explo-
ration 1n the Mahanadi Delta in July,

(b) whether Government have
dropped the 1dea of take over of the
foreign equity 1o the O1] India Limited,

(c) if s0, the reasons tharefor,

(d) whether the Oil India Limuted
has worked out ¢ Re 15 crore ofl-shore
exploration programme for the Meaba
nad: area, and

(e) 1f so, the main features of the
proposed programme?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI H N BAHUGUNA) (a) No,
Sir

(b) and () No, Sir The nagohiations
fre in progress
—~(d) and (&) The scheme for offshore
exploration of Mahanadi area is under
preparation by Ofl India Ltd

Collision between Trivandrum Mail
and Steam Engines at Tiruvalam

2045. SHRI R V SWAMINATHAN
Wil the Minister of RAILWAYS be

(8) whether two persong were killed
and six injured when the Madras-
bound Trivandrum Mail Collided with
coupled sieam engines while it was
passing Tiruvelam station 118 K “M
from Madras,

(b) 1t 40, the detalls of the accident;
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(c) whether apy emquiry bas bedn
conducted into the accident; and

(d) if so, the findings thereof?

THE MINISTER OF RAILWAYS
(PROF. MADHU DANDAVATE)- (a)
and (b). On 27th May, 1977, at about
04.08 hours, while tran No. 20 Up
Trivandrum-Madras Mail wag passing
through Tituvalam station on the up
main line, it colided with the rear of

coupled hight engines In this accident,
2 persons were killed 8 sustained

grievot s mniuries and 10 simple mnjuries

(¢) and (d) The Additional Com-
missioner of Rallway Safety, Bangalore,
hag held his statutory inguiry into thus
acaident Actording to his provisional
finding, the accident was due to faflure
of the rallway staff

Drilling operations in Assam, Tripura
atd Arunachal

2046 SHRIMATI RENUKA DEVI
BARKATKI Will the Minister of
PETROLEUM, CHEMICALS AND
FERTILIZERS be pleased to state

(a) whether recent oil driling ope-
rations in the plains of Assam, Tripura
and Arunachal have revealeq the pros-
pects of any new oll deposits in the
area, end

(b) if so, what is the estimated ylelg
of the deposits?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI H. N. BAHUGUNA): (a) and
(b). The information is being collected
gmwﬂlbemammrmaotm

s dew & Yk enfearfelf o
fowol

2047. ot yoitfer wof : Wy
tw sl oy vk o o W0 e
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Import of Tetracycline by & single
Drug Company

2048 SHRI SATYENDRA NARAYAN
SINHA Will the Minister of PETRO-
LEUM, CHEMICALS AND FERTILI-
ZERS be pleased to state

(a) whether a single drug company
was allowed to import tetracycline dur-
ing 1975 or 1076;

(b) whether this causeq a national
loss, and

(c) if so, the facts thereof?

THE MINISTER OF PETROLEUM,
(SHRI H N. BAHUGUNA): (a) to (c)
Informution is being collected and will
be laid on the Table of the House

Free Passes for Travel by Eallway
Odficers

2049 SHRI SATYENDRA NARAYAN
SINHA: Will the Minister of BAIL~
WAYS be pleased to state:

(a) whether Government propose (o
reduce the number of free passes for
travel to rallway officers;
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(b) 1if s0, the salient feajures there-
of; and

(¢ the total number of officers sligl-
ble ior such passes and the annusl
to raflways on this account, it any?

THE MINISTER OF RAILWAYS
(PFROF MADHU DANDAVATE)- (a)
ond (b) The matter 13 under examina-
tion

{c) 9244 The grant of privilege
passes/PTO< to Raillway employees
foes not necessarily entail logs to
revenue as such.
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Crisls faced by Fertilizers Factories

2052 SHRI C K CHANDRAPPAN
Will the Minster of PETROLEUM,
CHEMICALS AND FERTILIZERS be
pleased to state

(a) whether certain ferhliger factu-
riog are facing ccisls at present,
(b) if 0o, the fucts thereof, and

.
(c) how far this would affect the
production of fertilizer®

ASADHA 17, 180 (SAKA)
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THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI H N BAHUGUNA) (a) to ()
None of the Fertllizer factories has
brought to the notice of the Govern-
ment any “crisis which they may be
facing It 18 however the comstant
endeavour of the Government to resolve
such of the difficulties of thus industry
as come to 1ts notice from time to time

Enqury against Indian Oxygen and
Birla Firms by MRTP Commission

2053 SHRI C K CHANDRAFPAN
Will the Minister of LAW, JUSTICE
AND COMPANY AFFAIRS be pleased
to state

(a) the stage of Monopolies and Res-
trictive Trade Practices Commissions
inquiries with regard to Indian Oxy-
gen and Birla firms, and

{b) how long wilj it take to complete
these inguiries?

THE MINISTER OF LAW JUSTICE
AND COMPANY AFFAIRS (SHRI
SHANT1 BHUSHAN) (a) md (b) As
regards Indian Oxygen Ltd the Mono
polies and Restrictive Trade Practices
Commission has nstituted two en
quines on 10th Febriary 1876 and 6lh
August 1976 The pleadings in the
first enquiry are over and the issues
will be framed gnd tried in the near
future In respact of the second enquury
a revised notice of enquiry has been
1ssued

The Monopoly and Restrictive Trade
Practices Commission Instituted en-
quiries against the following Biria firms
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and the position in regard to each 18 indicated below

P ———————

5.No. Name of the firm

Stage of enquury

1. M/s Hindustan Times Ltd

2. The Southern India Mill Owners Association  The Respo
&M;- Gwalior Rayon Stk Mfg. Wvg.

3. M/s Centwy Spg & Mfg Co Ltd.

4 M[E.tdl“lydmbad abestos Cement Products

The Pludmp aie over and the matter will
be i by the Co n shortly.

ndents have not yet filed their
reply to the notice of enqury and the
matter 18 10 the 1rutial stages,

Do

Do

Flouting of METP Aet and FERA by
Multinationz] Firms

2054 SHRI C K CHANDRAFPAN
Will the Mumster of LAW, JUSTICE
AND COMPANY AFFAIRS be pleased
to state

(a) whether Government have
taken any action agamnst the multi-
national firhs who had fiouted MRTP
Act and Foreign Exchange Regulation
Act during the last three years, ang

(b) if go, the details thereof?

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI
SHANTI BHUSHAN) (a) and (b) It
13 not clear as io what exaclly the
Hon'ble Member meang by the term
“fAouted” 1f it refers to violations in
so far as MRTP Act is concerned, no
such violations have so far come fo
the notice of the Government on the
part of multinational firms which
operate In India through their branches
and/or thelr Indian subsidiaries

As regards FERA, there has so far
heen no viclstion of Section 20 thereof
which deals with dllution of nov-
resident inierest by foreign companies
This Act contalns a larke number of
provisions There are many branhches
and subsidiaries [n Incia of foreign
companies Therefore, the demred
mformation can be collected from
concerned authorities dealing with the
administration and enforcement of the

Act and furmished if the Hon'ble
Member specifies the names of the
branches and subsidlaries of the foreign
compamies in respect of which the
information 1s desired.
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Memerandam by the President, SC and
ST Euiployers Coordluiifon Counecil

20587 SHRI A X ROY Wil the
Manister of PEFTROLEUM, CHEMICALS
AND PERTILIZERS be pleased to
state

() whether a memorandum by the
President, SC ang ST employees Coor-
dination Council, 8indri regarding in-
justice by the Fertiliser Corporation
Management in the matter of appoint-
iment and promotién ignoring earmark.
ed percentage by the Government has
been recelved, pnd

(b) if #e, the actlom taken by the
Ministry for wioléting the Govern-
matt's divéctives®
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Scheduled Castes and Scheduled Tribes
Employees Coordination Cpunci]l at {ts
meeting held on 5th December 1976
was recelved by FCI in December,
1976 The FCI has reporied that
Government instructions in the matter
of appointmentis, promotions, etc of
Scheduled Castes/Tribes are being
followed by the Sindri1 Unit

Stoppage of Janta Express (Howrah-
Bongaigzon

2058 SHR1 SASANKASFEKHAR
SANYAL Will the Minister of RAIL-
WAYS be pleased to state

(a) whether he 18 aware that Kam-
rup fast passenger tramn in Howrnh
Sector of West Bengal started stopping
at Nimtita instead of at Dhuliyan both
very importans trade centres including
import and export-principally because
Nimtita was the Home Centre of the
then Congress M P,

(b) whether he propose to conmder
the meonvenrence of the large number
of people of Dhuliyan Municipality
and Sunandih populous wvillages who
cannot avall of any fast train and in-
troduce a stoppege of Janta RExpress-
(Howrab-Bongaigaon line) at Dhullyan
Station, and

(¢) whether the renovation of the
Station rooms snd waiting rooms will
also be consmdered in this connection?

THE MINISTER OF RAILWAYS
(PROF MADHU DANDAVATE) (a)
The suggestion to provide stoppage of
59/60 Kamrup Express at Nimtita was
made in the meeting of Informal
Coensullative Committee and was
accordingly provided from 1st October,
1976 on having been found to be justi
fled on traffic consideration 89/60
Kamrup Express was not stopping at
Dhulien Ganga gnd therefore its with-
drawal 1o make way for Ninrtita does
niot arise

1) The suligestion to provide stop-
page of 1037188 Howrah-New Bongal-
goan Janta Express at DhitHan Gariga
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will be exsinined and action as found
necessary will be 1aken

(c) The existing slation building at
Dhulian Railway Station conmsts of a
small structure with a stabom room,
booking counter and a small varandah
over the booking counter There 15
no waiting hall in the station building
A platform shelter measuring 50 X30
1s provided on the platform 1n front of
the station building for the convenience
of waiting passengers

There 15 no proposal for renovalion
of the station bwlding but a scheme to
provide a walting hall of area ahout
1000 sft i« under consideration for
mclusion 1n the railways future works
programme subject to approval by
Raillway Users’ Amemties Commuttee
and availability of funds

On-Shore 01l Resources

2059 SHRI D D DESAI Wil the
‘Minister of PETROLEUM, CHEMI-
CALS AND FERTILIZERS be pleased
to state

(a) whether the total on-shore oil
resources of the country have been
estimated at 420 millien tonnes

(b)Y 1f 80 the Lioad outlines thereof

(c) whether comparable off-shore o1
resources have olso been located and

(d) 1f so, the facts thereof”

THE MINISTER OF PETROLEUM
CHEMICALS AND FERTILIZERS
(SHRI H N BAHUGUNA) (a) to (d)
As a result of enploration operations
conducted so far about 1600 milhon
{onnes geological reserves have been
located Of this about 350 mulhon
ionnes (about 200 rullion tonnes in
on-ghore and about 150 milhon tonnes
offt-shore) ere in the category of
recoverable reserves Out of this about
20 mullion tonnes have been produced/

leaving a balance of about
270 million tonnes as recoversble on
1st January, 1076
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Lawyers represesiing (essira] Gevern-
ment xng Union Territoriey in Courts

2060 SHRI KANWAR LAL GUPTA,
Will the Mimster of LAW, JUSTICE
AND COMPANY AFFAIRS be pleased
to state

(a) whether the same commtted
lawyers who used to represent arsi-
while Government are still represent-
g the Centiral Government and Union
ternitories before courts,

(b) 1f so, why have they not been
changed so far,

(c) the names of the lawyers who
have been representing the Cemtral
Government ang Umon territories be-
fore different ccuris, and

(d) the amount of fees given to each
of them by Government during the last
three years?

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI
SHANTI BHUSHAN) (a) and (b) In
so far as the Central Government
Cwvil Litigation is concerned, the
panelg of Advocates for various Courts
are under review The previoug three
Law Officers namely the Attorney-
General the Solicitor-General and the
Additional Soliator General having
themselves tendered their respective
resignations new appointments have
been made to the said posts Informa-
tion 1n respect of the Union Territories
1s beimng collected and will be laid on
the Table of the House

(c) Lasig of Advocates for conducting
¢ivil htigation of the Central Govern-
ment In the Supreme Court, varous
High Courts and Subordinate Courts
i Bombay Calcutta, Delhi and Madras
(from 1st Apn] 1974 to 31st March,
1977) are lmd on the Table of the
House (Placed in Lsbrory. See No
LT-544/771 Generally, counsel have
been engaged out of these lsts but
sometimes in wpecdal circumsiances
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tories is being collected and will be
laid on the Table of the House,

(d) The information is being collected
and will be laid on the Table of the
House.

Goods stolen from Rallways during the
last three yeary

2081, SHRI KANWAR LAL-GUPTA:
‘Wil the Minister of RAILWAYS be
pleased to state:

(a) the total amounts of goods stolen
from Rallweys during the last three
Years, year-wise;

(b) the names of first three stations
from where maximum number of thefis
took place in the last three years; and

(c) steps taken by Government fo
<heck i1?

THE MINISTER OF RAILWAYS
(PROP. MADHU DANDAVATE):
(2) The total amounts of goods stolen
from Railways during the last three
years are:

Year Amuunt in Re,
1974 . . . . 3.87:33,836
1978 . . v . 3.10,20,032

1976 . . . . 1,22,53.13%

(b) New Jalpaiguri, Delhi and
Kalyan have registered the maximum
number of cases of thefts and pilfer-
ages during the last three years.

(¢) The following steps hive been
taken by the Rallways to check such

(1) Almost all important goods
traing sre escorted by Railway Po-
tection Force Guards.

(i) Affected sections and yards
- are petrolled by the Reftway Protee
tion Force staff during night.
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(iily Al important wyards and
goods sheds are guarded by Rail-
way Protection Force round-the-
clock.

(iv) Regular meetings of State
level and basic level commitiees are
held for discussing Railway Crime
and allied matters,

(v) Greater use is being made

of the Dog Squads maintained by

the Railway Protection Faree for
patrolling the marshalling yards,

(vi) Close liaison js being main-
tained with the State Police au-
thorities to curb the activities of
criminals operating on the Rail-
ways.

(vii) Investigation of crlmes com-
ing to notice are pursued vigorous-
Iy.

A

Introdaction of New Tralns

2062. SHRI KANWAR LAL GUPTA.:
Will the Minister of RAILWAYS be
pleased to state;

(a) whether many new trains have
been started from Banaras and Jammg
during the last three years;

(b) 1if so, particulars thereof and the
reasons behing il*

(c) what ig the critera adopted by
Government for starting new trains to
a place; and

(d) the number of new trains which
Government propose to start In this
year together with particulars thereof?

THE MINISTER OF RAILWAYS
(PROF. MADHU DANDAVATE):
(a) to (¢). On congiderations of tra-
fiice justification and subject to avail-
ability of requisite resources, the fol-
lowing new trains were introduced
to/from Varanasi and Jammu Tawl: —

(1) 187/158 New Delhi-Varanasi

Kashi Vishwanath Express (daily)
from 30-3-75.
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(2) 185/168 Ahmedabad-Faza-
bad/Varanas: Sabarmati Express
(5 days upto Faizabad 2 days upto
Varanasi) from 26-1-76

(3) 139/140 Madras Beach-Vara-
nasi Ganga Cauvery Express (bi-
weekly) from 16277

(4) 107/108 Jhans-Varanasy/Mug-
halsarai/Bundclkhand Express
(daily) from 1377

(5) 49/50 Golakhpur-Varanasy/
Allahabad City Purvanchal Express
(daily) from 1176

(6)83/84 Delhi-Lucknow Express,
extended to run to/from Varanasi
(daily) from 1576

7Ty 171/172 Bombay-Central-
Jammu Tawi Express (bi-weekly)
from 241276

(d) Details of intioducpion of some
new trams during the current year
15 ghll under examination and such
action as 15 feasble will be taken

Crude Off Reaoupees in On-Shore
Artas

2083 SHRI PRASANNBHAI
MEHTA Will the Minuster of PETRO-
LEUM AND CHEMICALS AND FER-
TILIZERS be pleased to state

(a) whether out of reserves estimat-
ed at 450 milion tonnes in on shore
areas 120 millon tonnes of crude 18
considered {o be recoverable by prima-
ry known technioues

(b) whether *o enhance the recovery
of oil from the existing fields the Oil
and Natural Gas Commission had de-
cided to expand the capacity of the
present reservior and

(c) it #0, to what extent?

THE MINISTER OF PETROLEUM,
CHEMICALS FERTILIZERS
éksﬁll HEN GUNA). (a) Yes,

JUNE 28, 1077
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(b) and (c). Both, Oil and Natural
Gas Commugsion and 01 India Limit-
ed are adopting appropriate enhanced
recovery techmiques to jmprove re-
covery percentage of oil from ther
existing flelds 1t 15 dufficult to quan~
tify precisely the extent to which re-
covery of o1l would be increased by
these techniques smnce the result
would moterialise over a period of
10—15 years or %0

Panel on Legal Aud to Poor

2084 SHRI PRASANNBHAI
MEHTA Will the Minister of LAW,
JUSTICE AND COMPANY AFFAIRS
be pleased to state

(a) whether panel on legal md to
the poor his askeg for extemsion of
time for submitting its report,

(b) tf g0 whether Government have
granted the same,

(c) the reasons for asking for the
extension of time, ang

(d) when the pane)] ig hkely to sub-
mit report to Government?

THE MINISTER OF LAW, JUS-

TICE AND COMPANY AFFAIRS
(SHRI SHANT! BHUSHAN) (a)
Yes, Bir

(b) Yes, Sir

(¢) The Chairman of the Commut-
tee, Mr Justice Bhagwat:, while re-
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(d) The Committee 13 likely to
submat fts final report by the end of
August, 1977,

Cheaper rates of raw materials for
reduction in prices of Drugs

2085 SHRI PRASANNBHAI
MEHTA Will the Mimster of PETRO-
LEUM AND CHEMICALS AND FER-
TILIZERS pe pleased to state whether
the drug indusirv has pointed out that
unless the raw material for drugs 18
available gt cheaper rates the price of
drugs cannot be reduced?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI H N BAHUGUNA) The
prices of basic drugs and formulations
are statutorily fixed under the Drugs
(Price Control) Order, 1970 on the
basis of the recommendations of the
Bureau of Industrial Costs & Prices
after necessary examunation The
ptices of inputs, viz, chemicals, sol-
vents, etc. required for production
of bulk drugs are not statutorily con-
trolled. The industry has been mak-
ing general as well ag specific com-
plaintg about the high costs of raw
materials The specific complaints
have been brought to the notice of
the authorities concerned for reme-
dial measures.
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# fag e T R ¥ AT
g awa gu o

Operation on Uneconomic Branch Lines

2072. SHRI K. SURYANARAYANA:
Will the Minister of RAILWAYE be
pleased to state:

(a) whether a large number of un-
economic branch lines are being ope-
rated by the Railways in different parts
of the country; and

(b) the present policy of Govern-
ment regarding continuance of thewe
brancth lines, particularly in view of
the stif competition from the road
traffic?

THE MINISTER OF RAILWAYS
(PROF. MADHU DANDAVATE):
(a) Yes.

(b) The general policy is not to
close any railway line on the ground
of unremunerativemess only. A line
may, however, be considered for clo-
sure wherever adeguate wlternative
modes of cheaper transport exist and
where such a closure would not ad-
versely affect public interest, includ-
ing any important economic activity.
Even ia these exceptiopa] cases, the
concerned State Government is con-
sulted,
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Catering conteasts

2093, SHRI K SURVANARAYANA:
Will the Minister of RAILWAYS bhe
pleased to state

(a) whether Government are recon-
sideripg, the policy regarding grant !
catering contracig ai Baulway Stations
and

(b) if so whether the Co-operative
Societies of vendorg will be given nre-
ference in granting catering contracts?®

THE MINISTER OF RAILWAYS
(PROF MADHU DANDAVATE)-
(a) No

(b) As pex extant instructions the
Cooperative Societies of actual work-

erg are already being mven prefe-
rence for awarding catering con-
tracts
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wt g ww fosk
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arer arfr ¥ 1

Conversion of Rajfkot-Veraval ine into
Broad Gauge line

2076 SHRI DHARMASINBHAIL
PATEL, Wil] the Mimster of RAIL-
WAYS be pleaseg to state-

(a) whether Gujarat Government
have made any request to the Central
Government for conversion of Rajkot-
Veraval melire gauge Ine into broad
gauge hine and 1f so, when it was mads;
and

(b) the action taken so far and pro-
posed to be taken by Central Govern-
ment in thig regard?

THE MINISTER OF RAILWAYS
(PROF. MADHU DANDAVATE):
(a) No request appears to have been
received from Gujarat Government
for conversion of Rajkot-Veraval
metre gauge line into broad gauge
line although some representations

have been received from other parties
in Gujarat.

(b) The question 0f gauge conver-
sion of Rajkot-Veraval line can be
considered only after the gauge con-
version of Viramgam-Rajkot-Okha/
Porbandar section which is in hand
gets completed,
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on T lish versions) of the Ministry of

Law, Justice and Company Affairs

o Suke OF FROVINORS O fo 1077-78 [Placed in Library.
e MEIT A BEcer On S See No LT—518/71|
GENERAL ELECTIONS TO LEGISLATIVE
AsseneLres ov INpia 1070—72, Vou IT Raiwways Rep Tamirr (SEconp
NOTIFICATION UNDER REPRESENIATION AMENDMENT) RuLes, 1977

OF THE PEOPLE ACT, ETC PROF HUTI:ANDAV&TE. thl'

THE MINISTER OF RAILWAYS beg to lay on the Table a copy of the
(PROF MADHU DANDAVATE)" Railways Red Tariff (Second Amend-
On behat of Shr Shant: Bhushen, I ment) Rules, 1977 (Hind; and Eng-
beg to lay on the Table lish versions) published in Notifica-
tion No GSR 726 in Gazette of
(1) A copy of the Report (Hindi India dated the 11th June, 1977, 1ssued

version) periaimng fo the execu- under section 47 of the Indian Rail-
tion of the provisions of the Mono- ways Act, 1890 [Placed in Librory.
polies and Restrictive Trade¢ Prac- See No LT--518/T7|

tices Act 1969 for the period from
1st January to 31s¢ December, 1875, STATEMENT re MARKET LOANS FLOATED

uwnder gection 62 of the smd Act. o June, 1977
\Placed in Labrary See No LT— THE MINISTER OF FINANCE
514/77] AND REVENUE AND BANKING

2) A of the Report (Hindi (SHRI H M PATEL) I beg to lay
\nu(-sl);n) :;P};he Genen]po Elections on the Table a statement (Hind: and
to the Leguslative Assemblies in English versions) indicating the re-
India (1970-72), Volume II (Sta- sults of the market loans floated by
tistweal) [Placed in Library See the Government of India in June,
No LT-515/77] 1977 [Placed in Library See Ne.

LT—520/77)

(3) A copy of Notfication No
SO #M(E) (Findi and Enghsh  DFFAR® D‘;‘r‘“"‘“?“m or
versions) published in Gazette of MINISTRY md\ﬂmuc 197718
Indis dated the 13th May, 1077 Tnnzan
making certain correction in  the THE MINISTER OF AGRICUL-
Dehimitation of Parliamentary and TURE AND IRRIGATION (SHRI
Assembly Constituencies Order,  SURJIT SINGH BARNALA)- I beg
1076, in respect of the Statd of 1o Jay on the Table a copy of the
Ultar Predesh, under sub-section  Detmled Demands for Grants (Hindi
(2) of pection 9 of the Representa- ahd English versions) of the Mumstry
tion of the People Act, 1050 of Agricutture and Irrigation for 1977-
[Placed in Library See No LT— 48 (Pldced in Library See No LT—
518/ B20A/71]

(#) A copy of the Kerala Small
et Development MR SPEAKER: Before taking up
. s mﬁ duscussion on demands for grants ...

—
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[Mr Speaker]
twenty hon Members have written
to me If I parmut all the 20, how
can the business of the House go
on?

SHH] JYOTIRMOY BOSU About
what have they written?

MR SPEAKER [ dg not want to
say lhat You have written, Shn
Lakkappa has written

SHRI JYOTIRMOY BASU  Mine
1s about the taxation commuittee
L] L]

[ ]
I have written to you under the
rules

MR SPEAKER I am not permut-
ting 11 you may do whatever you
Iike

SHRIMATI PARVATHI KRISH-
NAN (Coimbatore) Will it go on re-
cords?

MR SPEAKER What [ dg not
permaut, will not go on records

SHRI JYOTIRMOY BOSU &ir, I
want to make a gubmussion It 1s a
very alarming thing When the Par-
hament 15 sitting, the Government
hay gone to the extent of constituting
a commuttce for taxation and who
are the persons?

MR SPEAKER For the informa-
tion of the hon Members I would
like to read Rule No 377, which
reads ‘' A member who wishes to bring
to the notice of the House any matter
which 15 not a pomnt of order ghall
give notice to the Secretary-General
in wntng stating briefly the pomt
which he wishes to raise 1n the House
together with reasons for wishing to
raise 1t, and he shall be permutted
to rase 1t only after the Spemker
has piven his consent and at such
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able to continye? The Speaker has
to perut it I have sent them to
the Ministers concerned When they
get information and I em satisfled
with 1ts importance, I may myself
permit 1t Just because¢ you write
and send 1t to me at 10 Oeclock, I
cannot allow you to reise 1t

SHRI JYOTIRMOY BOSU This
15 by-passing the Parlhament, by-
passing you Perhaps you have not
gone through my letter

MR SPEAKER Here 1s Yyour
letter

SHRI JYOTIRMOY BOSU You
kindly read and judge whether 1t 1s
an 1mportant matter for the House
to know or not

MR SPEAKER The Speaker has
already looked into 1t and the House
will look into 1t only after the
Speaker permits it After all some-
body 18 appomnted as Chairman of
something Now Budget Demands
are going on It may be wrong ap-
pointment an irregular appointment
You have a right to condemn it in the
Budget You cen move a cut motion
and discuss it

SHRI JYOTIRMOY BOSU Sir
the general discussion on the Budget
18 over I will have to wait for
fitteen days for the finance Bill It
18 8 very serious matter

MR SPEAKER It 1s not at all

ter's uregular statement I have
referred 1t to the Minuter He must
repy Suppose you rase your point
under Rule 377—how can I allow 1t?
1 have referred 1t to the Mimnister
He says that statement is not correct
Whether it {8 correct or not, I haw
to get the informstion from
Finance Minister When I get
reply, I will you to raise
do not mind; may change th
There Rules

2§
Erads

E
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The moment you give notice, if you
have a right to raise it, and if every-
body gives notice under Rule 377,
well, the House cannot continue.
The Speaker can regulate only if you
follow the rules. If you do mot follow
the rules, nobody can regulate. Put
anybody as 8peaker in my place, he
will be equally helpless.

165

SHRI JYOTIRMOY BOSU: You do
not equate this with the question of
inaccurate statement by a Minister,
which comes under Direction 155.{
That is different altogether. Pleuel
apply your mind.

MR. SPEAKER: You would
allow me to apply my mind!

not

SHRI JYOTIRMOY BOBU: All
right, Sir. Permit me to raise it
tomorrow.

MR. SPEAKER:
promise.

SHRI JYOTIRMOY BOSU: Not a
wrilten promise; only verbal.

—

Demands for Grants,
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12.38 hrs.
DEMANDS *FOR I:IR:\N'I‘B, 1977-78—
contd,

-MINIETRY OF STEEL AND MINES

MR. SPEAKER: The House will
now take up discussion and voting on
Demand Nos. 84 to 86 relating to the
Ministry of Steel and Mines for which
5 hourg have been allotted.

Motion moved:

“That the respective sums not ex=
ceeding the amounts on Revenue
Account and Capital Account ghown
in the fourth column of the Order
Paper be granted to the President
out of the Consolidated Fund of
India to complete the sums neces-
sary to defray the charges that will
come in course of payment during
the year ending the 3lst day of
March, 1078 in respect of the heads
of demands entered in the second
column thereof against Demand
Nos. 84 to 86 relating to the Minis-
try of Steel and Mines.”

1977-78 in respect of Ministry of Steel and Mines

submitted to the vote of Lok Sabha.

No. Name of De-  Amount of Demand for Grant on
mand {{ 4§ gruccount voted by the House on

Amount of Demand for Grant
submitted to the vote of
the House.

Dammd 230-3-1977
b B 3 4
Reverue Capital Revenue Capital
Rs. Ra. Rs. Rs
MINISTRY OF "
STREL AND
MINES
84 Department of
Steel] - 26,31,04,000  "1,86,59,13,000 52,62,09:000  3,27,18,25,000
5. of
. DE‘ . 10467,000 - 31,313,000 .
86. Mines and Min-
eals - 14/50,80,000  22,49,00,000 27/01,50,000 42,98,00,000

*M)ved with ths recommzadation of the Vice- President acting as President.
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MR. SPEAKER Hon Membérs
whose oyt motiong to the Demands for
Grénts have been circulated may, if
they desire to move theiwr cut motions,
send glips to the Table within 15
munutes indicating the serial numbers
of the cut motions they would like to
move Shn George

SHRI A C GEORGE (Mukanda-
puram)  Sir, the Minstry of Steel
& Mines has come forward with De-
mands for Grent> amounting to
Rs 700 crores Thig 15 a very vital
munstry, the backbone of the indus-
trialisation of this country From a
production capacity of 13 mllion
tonnes of steel within a short span
of 17 to 18 yeais we ate in the proud
situation whore 1n 1976-77 our steel
planis were able to achieve w per-
formance of a Litle more than 10
million tonnes of crude sleel and
78 mullion tonnes of saleable steel
There were days when we were en-
tirely depending on import of steel
Even now for some specialised items
we depend on umports Only two
or three years ago, we were import-
ing nearly Rs 370 crores worth of
different types of stee] mnd at the
eame time our maximum export was
less than Rs 25 crores For the
first tume 1n 1876-TT we have achreved
an export performance of more than
Rs 350 crores About imports, 1
have got figures for only 9 months
On that computation, our amport may
be just Rs 120 crores, which means
in the matter of steel and steel pro-

Stwd B, iomt

developing countries may be 550 mil-
lion tons and we pat ourselves and
feel happy saying “After all it «» a
good performance ' In 1877 our pre-
sent rate of production was only 10
mullion ions 1n comparison to what 18
going to be 1750 millon tons and
here 1s a country which 13 bestowed
and which 18 rich 1n everything that
15 needed for the development of the
stee]l ndustry We have got excellent
and unfathomable depouls of iron
ore we have gol the coal we have
got the manpower and we can be
proud that recently we have the ex-
pertise which incidentally was gomng
to foreagn countries in competition
with sophisticated and developed
countries Let us be proud of
MECON orgamsation which has come
up by the expertise and skill of
Indians or the bram of our research
scholars and they were able to compete
with internationsl markets and get
many of the contracts even putting up
a guft competition with Japan and
South Korea When we think of the 10
mallion tons of production, let us alsé
remember that a very small country
with a population of 4 crores i
South Korea where they have prac
tically no iron ore
nothing to spesk of 1n coal except

§
e
gk
gk
EY

of the SouthKotuS plants, I
was surprised to fin they were
nhtomutnmtaphntdhanm
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gestation period it will come to fruition
wnd it will come to 3-dimentional
realisation only after 8 or 8 years If

of a stee] plant now, every
of us knows that even with the
of expertise that is developing
our country, the production er
commissioning will be after 7 or 8
years unless we have got some more
re-scheduling The classic example 18

I 1emember correctly and even now
we are mn the process of aequiring the
land and Mr Biu Patnaik the Hon
Minister for Steel with a lot of im-
agination and vision—and [ think he
has a greet fondness for the South
Indian Btates also—has made a pro-
vision of Rs 137 croies for the Balem
Stee] plant and the magnammity was
extended further by making a provi-
sion of Rs 1 crore each for Visakha-
patnam and Vijayanagaram piojects
If you go to the figures in regard to
the Bokaro project, you will find that
between 17 million tons of the exist-
ing production capacity which will be
finalised in August and the proposed
expanision capacity of 4 mullion toms,
the total outlay will be nearly Rs 1900
crores So we can understand a pro-
ject which has started 6 or 7 years
back at the preosent rate of cost 1s
gowing to cost the exchaguer Rs 1800
crores, Nuturally you can think of
what 1t will be for the steel plant of
Salem The provision for the Salem
steel plant 15 R 187 crores and the
provision for Andhia and Mysore pro-
jects 18 Rs 1 crore each Sir, it 18
time for us to plan ambitiously
We have got the expertise, we have
got the ne.esstiry raw materials and
we are also building the infra-struc-
ture When we think about the non-
ferrous metalt also, this country is
immensely rich It only needs a pro-

Miniser, Shey Bifu Patnatk, St we
) we
bave offers for beneficiation and
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further processing of thus bawnte are.
We have offers even for aluminium.
In fact, if I understand correctly, there
fre some international offers even for
bringing up one umportant alummium
smelter umt Sunilarly, copper and
zine, these are vital non-ferrous metals
of this country If only we agree to
process anfl exploit the ores that are
al our disposal, thus will be one of
the richest countries mn munerals

When we think of {he stee] plants
and when we plan for the future, as
I pointed out, the proved and estab-
lished deposits 1s 20,000 mullion tonnes
Even if we go in for an ambitious
programme, we have got Immense iron
ore wealth When I was looking
through tlus Report I tound that the
projection for 197879 of the total
mining of iron ore given was only 59
million tonnes OQut of this nearly 138
million tonnes are to be used up in the
sleel plants and nearly 30 million tonnes
are to be allotted for exports If you
£o in for modern methods our couniry
can reahse immensc foreign exchange
from counirigs whick are in need of
this In thig we must go in for modern
technology It 18 not enough thet we
Just mine it out and <end 1t through
some (rude method and 1ealise much
lower than Brazil and Australia who
are our competitors

It 18 ime for going in for an gmbi
tious programme of pelletisation 1
know you have made some provision
for one or two pelletisation plarts But
looking at the background of the
immense reserves of iron gre whch
are of high quality—and incidentally
we wil ge!l fines from which we can
realiss some good money, if we plan
for pelletisation—the reallsation from
the iron ore exports in spite of our
proposed ambitious programme of steel
plants, will be great We have to
adopt modern technology for sponge
iron I find there 13 some pittance
provided for in the matter of sponge
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[Shri A. C. George]

that I would request the Mimster to
let us know hus intentions, whether he
agrees with the white Paper presented
on steel 1n May 1976 In fact 1 was
eagerly looking forward to his speech
That is why, Sir, 1n spite of your
caling me, I was slightly hesitant
because I wanted to be benefited by
the initial remarkg of the hon Mims-
ter because then I could have known
his 1dea about his Demands for Grants
what 1s his idea about this year and
the comung year in the matter of steel
and mines

I thought that he will gpell out his
ideas about the functioning of the
Mimstry In the absence of that
naturally, I have to go by some of hs
speeches, recent speeches, and here I
will recall one about mini steel plants
There are nearly 180 muni steel plants
with 4 capacily of more than 4
mullion tonnes The present situation
i 1976 77 1s, 1n spite of the slight
picking up of the demand, the maxi
mum production 18 only one mlhon
tonnes, which means 25 per cent capa
city util'sation There i of course
the problem of excise duty and other
problems Yet the Minwster for Steel
and Mines, Shm Byu Patnaik the
other day was saying that the “situa
tion of the mim steel plants 1s, mnot
only of sick units but of dylng umits”
Can the hon Minister just throw his
hands and say that they are not only
sick umts but dying uruts? Don't you
think that he has got the responsibility
to see that by adopting the various
customs duty and fihancial adjust-
ments necessary to revive this at a time
when we are faced with great short
age, especially when the Government
of India encouraged the muni steel
plants where huge investment has gone
inta? Lakhs and lakhs of workers are
involved mn 1t Now 1t 13 a
langwshing industry Many nf
the umts are not working and
those which are working are also
working only to 25 per cent utihsation,
as is shown by this figure So a
scheme has to be evolved to see that
the ming steel plsnts are revived and
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put on a sound footing If it comes
to that, they must be allowed diversi-
fication so that production improves
and they become visble and healthy
umts You cannot sit back and say
“those 180 umnuts are dying and this 1s
the best I can do”

Then I come to Kudremukh umt,
another important aspect of this For
this project we were given help and
tunds trom Iran to the tune of nearly
630 million dollars  Already 100
million dollars have been passed on
to the Government of India The
agreement was Ssigned on the 26th
February 1876 According to  the
agreement, we have to make the first
shipment of the beneficiated iron ore
by August 1980 With all the money
coming from Iran with the advance
paymeni made by Iran, the project
will be uf immense benefit to us and
the development of the entire area If
by some chance we ship and are not
1n a position to make the first shupment
in August, 1880, not only will we
lose our prestige, but we may ever
sufler financially So, I request the
hon Minster that though only stingy
provision has been made for the
Southern States, at least in the matter
of Kudremukh, where the money has
come from Iran, he should take ex-
penditious measure to see that the
project 15 1mplemented according to
schedule

In the matter of non-ferious metals,
1t has been proved that in many States
including Orissa, we have got great
deposats of this verv fine raw material
In this context, I may also point out
that 1n the disfricts of Cannanore.
Calicut and Mallapuram in northern
Kerala, the Geological Survey of Indix
has proved that one of the best deposits
15 avalable One of the most impor-
tant raw materials for the processing
of alummium apart from bauxite
itself, 1n tact I may say even the most
important raw material, is electricity
Kerala is one State where we have
surplus power

SHRI P K DEO (Kalahandi) Orissar
is also yurplus in power
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SHRI A. C GEORGE It is, there
fore, time that we move in for an
ambitious project there I have got
the report of the Geological Survey 1n
my hands The availablity of fairly
good ore to the tune of 80 mullion
tonnes has been proved beyond doubt,
and the Government of Kerala has
submutied proposals for some steel
plant and steel complexes there The
availability will be for not less than
40 vears, and normally, when we plan,
I do not think we look beyond 40 years
But thig report and the proposals of
the Kerala Government have been
shelved innumerable times Since he
1s 1n charge of steels and manes, I hope
he will mine out this propessl and
see that it s implemented

When we have such 1mmense re
sources thus Mimsiiy has a very 1m-
portant role to play, but I am not quite
sure wheher he wll be guded by the
philosophy recently spelt out by the
hon Home Mimster, Shr1i Charan
Singh, that he 1s not so particular about
heavy industries It i1s heavy indus
tries which have brought this country
to 1ts present great economic develop
ment, and all that we have achieved
in BHEL, Heavy Eogineenng Corpora-
tion, Rourkela, Bhilai, Durgapur and
Bokaro speak volumes of the expertise
that has been built over the years
Are we to reverse this merely because
of the whims and fancies and pseudo
understanding of the Gandhian
philosophy by some? We have
brought this country to a point where
we can stand up and how it is wadely

expan-
slon of Bokaro with four million
tons capacity. It hag been decded
that wo need not get the help of
fereigners, though two years ago we
thought we would have to take help
from the Soviet Union. Are all these
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concentrate on heavy industries, we
will become a rustic and backward
country.

80, I would request the Minaster
of Steel and Mines who is in charge
of the vast and immense resources of
this country which can take the
country's prestige and position very
high m the world, not to be guided
by old pseudo philosophy and take the
country to further progress

MR SPEAKER I would ke to
remind the hon  Members that the
time allotted for this Minlstry 1s five
hours and I will call the Mimster at
§ o'olock or fifteen minutes later The
hon Members may now move thewr
cut motions

SHRI C K CHANDRAPPAN
(Cannanore) I beg to move*

“That the demand under the head
‘Department of Steel' be reduced by
Rs 100"

[Need for more funds for the Salem
Steel Plant and for its expeditious
completion (25) ]

“That the demand under the head
‘Department of Steel' be reduced by
Rs 100",

[Need for the speedy constructien
of Visakhapatnam Steel Plant (28) ]

“That the demand under the head
‘Depariment of Steel’ be reduced by
Rs 100"

[Need to solve the problems of the
mini-steel plants (27) ]

“That the demand under the head
W of Steel’ be reduced by
1

[Need for setting up industries
based on the iron ore and bauxite de-
ponits which are found abundantly n
the Malabar region of Kerala (28) {

“That the demand under the head
W of Steel’ be reduced by
l 1]

[Policy of the Janata Government
towards steel Industry which helps
multinational corporations to exploit
our country (29)]
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“That the demand under the head
“Department of Steel’ be reduced by
Rs 10"

[Need for closer cooperation bet-
ween India and USSR in matters re-
lating to further developing steel
industry (30) ]

“That the demand under the head

‘Department of Steel' be reduced by
Rs 100"

[Need for prowiding adequaie and
meaningful workers paitiapation 1n
the management of public sector steel
plants (31) ]

“That the demand under the head
“Department of Steel' be reduced by
Rs 100"

[Need for the take over of TISCO
32) 1

“That the demand under the head

‘Department of Mines' be reduced
by Rs 100"

[Need to solve the problems of the
mica minmg industry of Andhra Pra-
desh and the need to ensurg better
housing and working conditions to
the workers in thils industry (33) ]

“That the demand under the head
‘Department of Mines' be 1educed
by Rz 100"

[Need 1o fully explore and utilse
the mineral deposits in the hills of
Arunachal Pradesh (84) )

“That the demand under the hesd
‘Department of Mines' be reduced
by Rs 100"

[Need to settle immediately the

outstanding issues between the war-
kers gnd the management of Hindus-
tan Copper Ltd (85) ]

1257 hrs.
[Mr DeeuTy-SrEaxEr w the Chair)

PROF R K AMIN (Suremdrana-
gar): While speskiag on the De-

of the achieve-

any of the failures It is,

therefore, proper for me to confine
ts

policy of the Minustry of Steel and
Mines according to the programme
and policy of the Janata Party

It 1s true as my hon friend  hus
saud, that during the year 1976-77 re-
cords have begn achieved in piodur-
tion sale, export of stecl and also n
export of consultancy servires from
this country We have also achieved
records in so far as the labour pro-
ductivity 13 concerned In a way 1
can say that we have turned the cor-
ner and can look forward for mgger

field We have production of about
10 mllion tonnes of crude steel,
7 mullion tonnes of saleable steel
and almost 91 per cent capa-
eity utilisation while at Bhullai,
we have crossed even the hudied per
cent mark ‘There 1s aiso improvement
in the labour productiity If we
take the ingot tonnes per man Vear as
a measure for labour productivity it

very well. MECON iz busy in prepar
ing project reports for two steel plants
in Nigeria It is
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13.00 hes,

The HHCL hag also goi coptracts

for constvuctions] work in the Amb
and African countries.

A question can bs raised To what
do you attribute this progress? Is it
beenuse of the new organisation which
we have evolved, known as the SAIL
in 1873 or 1s 1t because of the Emer-
gency or 1g it because of the new in-
ternational stuation ansing out of the
rise 1n the oi] prices and the prosper:-
ty of the OPEC countries or s 11l aue
to the monopoly situation which we
have established for the SAIL, the
unified control which we have cstab-
lished for the SAIL? We have o exa-
mne which factor 15 responsible for
such good achievemeails mn the fisld
of steel production When we examine
this question, I (an say that Emergen
cy does not seem to be 1esponsible for
such a record production because soon
after March, during the months of
April and May, 1877 we have rude
& progress both in respect of produc-
tion as well as .ale and we have con-
tinued to make a proeress

The flgureg will t{ell the story In
March, 1876, the production of saleable
stee]l wag 6,11,000 tonnes and in March
1877 it was 6,61,000 tonnes, m April,
1976 also it was 510000 tonnes which
increased to 546,000 n Apml, 1877
During the month of May, 1977, the
progress is the same In regard fo sale
aleo, the game thing happened In
March, 1976, the sale wag 822,000 ton-
nes and 1n March, 1977 it was 7 40,000
tonnes, in April, 1877 also the same
rate of progress hag heen maintained
and in May, 1977 too the 1ate of prog-
ress is the same
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the SAIL, the same person till
December, 1978 or it may be because
of the pooling of resources under cne
command All these things might have
Improveq considerably There may be
certaan domestic and internationaj fac-
tors, such as, dollar prosperity in oil
exporting countries or rise in pices
sbroad Whatever may be the cause I
feel, the hon Mimister must assess
these achievements and see how .t has
happened by appowniing a new com-
mittee which should bring out the fac-
tors responsible for such a good 1e
cord in the field of production, sale,
cxport consultancy seivices, ete 1
would request the hon Minister o ap-
point a commutlee fo assesg «ll this
and find out what are the faclors res-
ponsible for that

I would like to suggest a few points
for the consideration of the hon Minis.
ter We have started a dialogue with
Afro-Arap countries for joint ventures
in steel making Thig should not be
lefl to the professiounls nor it should
be dealt with 1n a leisurely  fashion
The hon Mimster Mumself should
handle 1t and, more so, because he
happens to have . good business aru-
men 1n himself I cun visualise very
well 1n so far as the Arab counti'es
are concerned thag their total demand
is to the tune of 20 million tonnes of
steel every year

They are only producing 5 million
tonnes of steel themsalves Now every
country would Lke to he self-relignt
o this regard So, In the next decade
Icnnverxnllu\rthatthwwﬂllo
In for an increase of 10—15 mullion
tonnes of steel themselves Similarly
the African countries might go m m
the next decade for 10 mullion tonnes
of steel If thig 25 million tonnes are
to be provided, probably the invest.
ment worth about Rs 8000—7000 crore
will be required. Even if we take 10 per
cent share of it, then we can obtain
Rs 600—700 crores as consultancy and
constructional service work It may
increase our foreign exchangs carnings
to thy tune of Rs 80—70 crore cvery
Year and that iy why I consider it to
be an importans job which our hon
Migister himasl? should Wandle,
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[Prof R K Amin] of 241 milfion tonnes it should not be
that

There 18 neeq of taking advantage Mmmﬁbfm!ﬂmle;t

of the accumulated experience and ex- ed in the Ministry of Steel and Mines

pertise whuch has been built up in
SAIL For the last 17-18 years, we
have been busy with the manufacture
of steel Now we should adopt inter-
plant transfer of personnel go that the
badly managed plants conld have the
advantage of expertise which has been
accumulated in the good plants If
there 13 no such policy, then this
should be done immediately

There 18 also a possibility of over-
centralisation because SAIL controls
such a big organ sa‘ion We should al-
ways be very very careful in seeing
that this over-cenirausation does not
take place Whatever unified control 15
there the working should be as far as
possible in a decentraliseq way Unmi-
form contro]l in regard to information
16 all night but 1t does not mean that
the General Managers should be run-
nmng to Delhi every week or from time
to time The General-Managers
should remain {n their plants in their
firms and look alfter their job because
SAJL 1 already geting as an informa-
tion tank Beyond that they should
not go

I am gald to note that Yormerly
HSL had 1500 people on staff at
headquarters Now the SAIL has 250
people and they are managing the
samething which HSL was managing
In regard to export and impert, I
must say that last year was a good
year and we almost doubled our ex-
port But on the basis of present
performance, we have fixed the target
of 241 million tonnes Now this tar-
get 15 based on the last year's perfor-
mance, but such a good year may not
come agant  Sc, care shoulg be taken
—while export is important—to see
that export ghould not take place at
the cost of home consumption which
should be satisfied first and then
whatever remains should be exported
Although we have fixed the target

E\rennuw!nmthutthmulmt
deal of competition 1n the interma-
vails both in our export and import
Qur former policy was to give greater
and greater protection to the home
market Now it 1s better, in so far as
the steel industry 13 concerned, that
the open door policy should be adopt-
ed Even in ymport, let there be com-
petition so that we can mamntamn our
efficiency Otherwise, mnce there 1s
monopoly organization inside, and if
you also give protection to a higher
degree by way of controlling mport
and not a lowing the price mechanism
to work on it, then this monopoly
stuation might create such factors
which mught affect the whole industry
and might even make us high cost
producers If you want to have
safeguard against it, openness m the
fleld of urport should be introduced

cians without such & background are
appointed on the Board, then instead
of helping the deliberations of the
Board they mght adversely affect
the working of the Board

SBHRI M RAM GOPAL REDDY
(Nizamabad) Does it apply to Minis-
ters also?

FPROF R K. AMIN: 1 am talking
about the Board. The Minister s
responsible to Parllament Thy mem.
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bers of thy Board may not be respons”
ble to Parliament

1 suggest that the Board may be
reconstituted, persons having a good
bdckground mn the field of finance or
economics or trade may be put on the
Board, it does not matter even if MPs
or MLAS are put on that, but such
a background should be considered
essential for being imcluded on the
Board of Directors

I understand that SAIL hasg ap-
pointed an expert commattee for long-
term development plan Here the
composition of the Commttee 18 more
Important because they are thinking
of our requirements say, in the year
2000 AD There the persons might
have strong views about the type of
soczety we would Iike to have If
there 15 a deflmte commitment made
by the nation as g whole 1t is well
and good but there may be certamn
aspects on which the nation as a whole
may not have made any commitment

the selection of personnel
of this Committee becomes more 1m-
portant This Committee was ap-
pomted m 1978 and the Commuttee
wag to give its report in Jung 1977
I do not know whether the report has
been given to the Minister or not 1t
it has not been given, I would certain_
ly hike that the personnel of the Com-
mittee should be guch that they can
take g good long-term view of the
mtuation ang certainly even of our
development in other fields, then they
winhelnum‘hontolumm-
fain concrete steps to be taken in re-
gard to the Steel Mmstry

Now 1 come t0 the price policy It
1s time that a new price roliey was
evolved 1n *he Steel Ministry because
the diffrrence between the retentiom
price and the sale price is being kept
88 & gen e fund, and with the per-
migsion of tha
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government departments by showing

them and you may not have any

m If you give at &
cheaper price, the wron and steel will
be nusused, and they may also use
more than what 15 requred If you
want the most economical use to be

to giwve gny subsidy indirectly to any
one

I would also like to refer to the
t of persons belonging to
the Scheduled Castes and Scheduled
Tribes i;n your Minustry the percen-
tages are dufferent at different places
in Durgapur it 1s only 8 per cent, 1n
Alloy Steel 1t 1s only 11 per cent,
Rourkela 1t 15 25 per cent, 1n MOIL
it 15 72 per cent, 1n NMDC it is 31 per
cent in HSCL 1t 15 25 per cent and mn
Bolan: 1t is 36 per cent Why such
difference when these units are ynder
the same control? Further, if I exa-
mine their categories A, B, C and D,
most of them are in C and D catego-
ries, hardly 1 per cent are 1n A and B
categories. Now, our efforts should
be to raise them to A and B catego-
ries as many as posmble and alsy 1n-
crease the percentages of them
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why such a great discrepancy bete
wean two plants say at Durgapur gnd
Bhila: exists Bhllay is having 816
ingot tonnes per man year, while
Durgapur 13 having only 48 ingot
tonnes per man year Why this dis-
erepancy? Is 1t because of the diffe-
rent product mix or is it because the
structure of the two plants is diffe-
rent or 1s 1L because the labour 1s very
good mn Bhila: and no good in Durga-
pur? We would like to know the
reasons for such a great discrepancy

MR DEPUTY-SPEAKER Flease
conilude now I have no objection to
give you as much time as vou want
but the result will be that many
speakers of the Janata Party will not
be able to speak

PROF R KX AMIN Only a few
minutes more Sir

According to the policy of the Janata
Party the Parly would not like to put
thy greater stress on the basic indus-
tries at the cost of the consumer
industries and the agriculture What
has the Mimstes done in order 1o
rationalise {he investment 1 the iron
and sieel industry® As for example
why <hould we go mmultaneously for
mncreanwng the capraly sav al Bokaro
frozn 17 mullhon tonnes to 4 mullion
tonnes and in Bhilar from 24 mihon
tonnes to 4 million tonnes? An invest-
met of one thousand crores of rupees
«ymultaneously on each of these plants
15 mvolved In Bokaro you have not
vel 1eached the first stage which 18
17 mmliion irnnes the second stage
wag {5 million lonnes and the third
stage was ¢ mullion tonnes You cross
the setond stage and come fo the third
stage whilg the first stage has not yet
heen completed Even in Bhlulal you
have just starled for the 4 muillion
tonnes expansion My friends ask for
new steel plants at Salem and Visha-
khapatnam but I would like to ask
are we 1n a position to mnvest o much
resources in iron gnd pteel? If we
want to mnvest, why not concentrate
on Boknro first, reach upto the capacity
of 4 rylljon toppem end then go to
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Bmlal Do the same thing at Bhulal
and then go to the rest of the plants
You may make a start a htile earler
tor other plants but the completion
ought to be done ke this I remember
m 1967 the Bokaro plant was sanction
ed at a cost of Rs 672 crores and
we have already spent Rs 1400 crores
while the first stage has not yet been
completed 1 would like to know how
many of ‘he on-going projects have
been re-phesed because of this, how
many new projects have been shelved
for the time “eing 1 would ke the
Minwter to atiempt rationalication of
mnvestment withun the mdustry Let
mm concenirate on Bokaro and the
expansion ol Bhlay or the expansion
of TISCO mAay be stopped for the timt
bemng till Bokaro is completed Has
he done that sort of exercise m 1egard
to the existing investment’ Soomer he
does 1l better it 18 Otberwise, ihere
would be a long gestation period and
our resources will get locked up {or
a longer period without geihng any-
thing out of it At Bokaro, hardly §0
per cent of the capacity is being
utilised 1n the first stage and afier ten
years Wwe have not got anythung at all
One does mot know when 4 mullion
tonne capacity will be fully ulbilised
It 15, therefore better that ihig sort of
exercise for ratwonalisabon Sl

by me is done as early as possible

SHRI P K DEO (Kalahandi) It Is
ngmdtmthutthemnﬂoofﬂm
impoitant Mimstry of Steel and Mines
hag fallen on the able shoulders of my
triend Shri Byu Patnaik

I will first deal with non-ferrous
metals So far as aluminum

performance in the public sector 1s far
from satisfactory The only public
sector aluminium plant we have is the
Bharat Aluminfum Company wiuch is
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Plant regarding the tarift of electricity
and 1t 15 & electro-moetullurgical
complex and we need cheap power
The Korba Thermal power is based on
the coal which ig produced at Korba
end the MP State Electnicity Board is
not prepared to give power to BALCO
al a price which {s much less than the
cost of generation From today's
paper we came to know thal there has
been trouble gommg on 1n the
HINDALCO because the UP State
Eiectricaty Board are not prepared io
give power irom Rihand for the
HINDALCO plant Because of ths
trouble, this one lakh {onne capacity
of alumunium plant at Korba 1s not
wunmng to full capsaity Only 25 000
tonnes has been commussioned so lar
m the firsi phaee and in ihe second
phase another 25000 tonnes should
have been commussioned by now bui
it has not been done So far as the
caplive mune of thus Korba 18 concern-
ed I had been there I saw the
Phutkapahad depostt which was esti-
mated to contayn 26 mmllion tonnes of
bauxite ore 15 now found to have only
1 mullion tonnes. So also the Amar-
_kantak deposils which are estimated
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to the Orissa Government for the
mining lease of thiy area and if it is
worked out, thén the ore will have to
be transpurted from Harisankar Réed
to Korba, a disiance of 347 km Ths
la the nearest depomt for the working
of the BALCO plant We must have
this Gandhamardan deposits completely
reserved for that purpose So far as
East Coast deposit 1s concerned more
then 1000 million tonnes of ugh grade
bauxite ore with high grade aluminium
content and with very lttle of silicon
and titamum has been found Lhere and
a8 we need cheap power lora e eclro-
metallurgical complex Lke the alumu

nium plant we will be needing 220
MW of hydro power The only
answer for aluminium plant 1n that
atea 15 to tag a hvdro electric potential
in that region Automatically, all the
fingers point at the Upper Indravan
Project which wil] generate 600 MW

of electricity power and will ensure
firm power to the tune of 220 MW

requited for an aluminium complex

As the Mmnister 13 known for his
dynamism I beg to submit that he
will use his good influence with the
other Mimstries and with the Planning
Commussion and with the Government
of India and the Prime Mimster so
that Upper Indravati Project 1s started
soon

Government  have
development of agri-

The Janaia

location of Aluminyum
power house as possible to

Minister will speak a word to
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Madhu Dandavate to sce that the
construction of this line ig taken up
800D, ;

Another redeeming feature is that
bv the side of the power House n
Bafalimal! there 1s & concentrated
deposit of high grade bauxite to the
tune 1t 200 mullion {onnes, as has been
eslimdted by the Mineral Exploration
Corporation of India

1 come to steel now Steel consump
tion 15 the economic harometer of any
country So far as steel production 18
concerned the case of South Korea
was ciled by my friend Mr George
But I know about Japan In 1947 its
production capacity was only § rmlhon
tonnes and in J0 vears 1t has reached
100 million tonnes—which 1s twenty
fimes So In thus regard I would hke
to submit to the Minister that he 15
one of us who formned Ispat Karkhana
Sangharsh Samiti and we had dharna
m front of the Prime Minister s House—
Shrimati Indira Gandhi and he todk
the leadership to have the second steel
plant of Orssa at Nayagarh in
Keonthar District which will be near
Malangtoli It contains 600 mllion
tonnes of hugh grade iron ore Bokaro
will be drawing 1ts iron ore from here
and Bokaro 15 located 1n a coal bearing
belt On the basis of cross-transporta-
tijon principle all those empty wagons
which will come from Bokaro to take
ifon ore cdn bring coal from Bokaro
area to thus area. So we could have
& big stee] plant at Nayagarh Messrs
Kuljans and Messrs M N Dastur
have already given a report and they
have given a favourable report so far
as location of this second steel plant

JUNE 28, 1077
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“All 3 eastern region ore-based
lorationg at Nayagarh Barskat and
Bonaigarh are cohsidered suitable
for large integrated steel plants
New ral Links will have to be lmd
and dams constructed for ensuring
adequate supply of water for cach
of these locations Navagarh 18
advaniageously located for utihsation
of ore from the rich deposils of
Malangtol: and Gandamardan blochs ™

Thi~ 15 1n Keonjhar distriet which 18
a backward district This 18 full of
adivasis It will go a long way to
uphft their social ife 1if a second steel
plant 1s located there in Nayagarh

Some rumours have beer floating
that the stes] plant is lhkely to “e
located at Paradeep In all humilhty
I beg 1o submit thai there should be
a national perspective in respect of all
such projects There should not be
any parochial interest which should
stend in the way Some progress hes
been made so far as location of the
ateel plant at Nayagarh is concerned
We all know that Paradeep 18 a very
good port and it 13 a deep-sea port
Dastur and Co have mentioned
about this .that a stee] plant could
come in the neighbourhood n the
Paradeep area but it will be manly
for the purpose of export of our
stee! products Paradeep is now
connected by rallway lime to Daitarl
mimne which 18 being fully worked out
All the dust that has accumulated
there could be converted by pelletisa-
tion process and that could be taken
up and used in any steel plant There-
fore the location of the sscond steel
plant should be decided at Nayagarh
and finished products from Nayagarh
can be exported through Paradeep
port to any foreign countrv

With these words I comclude mYy
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It 15 needless for me to say that
the Steel and Mines Minustry has to
play a wital role in building up of
our national ecomony. The develop-
ment of our country, s, to a great
extent, dependent on this particular
industry

Sir, mauy good things can be said
abhout th¥ performance of this Minis-
tiy but, as the time at my dusposal 1s
very short, I would like to make my
submisgions only with reference ta
one project to which great injustice
has been done by the previous Gov-
ernment If I may say so, even In
this budget, I find that no proper
Justice has heen done to that project
It 15 an unfortunate project—tihe al-
umimum project—at Ratnagiri,
Everybody knows that alumimum 1s
the metal of the day and this metal
replaced the copper ron ete Our
country 1s rich in deposits of the ore
for this metal which 15  bawate
Through you, I may mvite the atten-
tion of the hon Minister to one thing
There are very rich deposits which are
of the best qualily available at two
places 1n Kolhapur district in Maha-
rashtra The places are Dharyarwad:
Sudgir and the depoaits of the best
quality are avsilable there. It was
because’ of the avmilability of rich
deposity that the Government decid-
ed to start an alumwnium project at
Ratnagin The construction work of
Ratnagim aluminumum was entrusted
to the BALCO which was formed m
the year 1965 Along with this Ratna-
gir1 Project Construction work of
alumunium plent at Korba m MP was
also entrusted to this particular com-
pany, BALCO

1 would submut that, at
that time, it was planned that both
these plants would commence the

|
|
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decided by a techmical consultancy
agreement to start construction of
that plant T would here respectfully
vite the attention of the hon, Minis-
ter to one thing that ag far back gs
August 1869, thig techmical consul-
tancy agreement wag arrived at
Thereafler, the matter entrusted to
NIDC for preparing the project
report I may again submit that
this pioject report was prepared and
submitted to the BALCO by the
NIDC in September, 1871 After all
the preparations were made, I may
also submyt to the hon Minister that
this particular project of Ratnagir:
alumuna plant was sanctioned in April
1974 Not only that, a sum of Rs
T8 825 crores was also sanctioned and
earmarked for this Ratnagiri Alu-
mina Project, in the Fifth and Sixth
Plans Out of thig emount, Rs 50
crores wcre allocated for the Fifth
Plan Unfortunately, three or four
years have passed after the com-
mencement of the Fifth Plan, still,
from the mformation that has been
supplied to us, it seems that only
Rs 150 crores out of Rs 50 crores
was spent on this particular plaant

I find from the reports thet this
amount had been spent in the Fifth
Plan only for surveymng and imtial
prospecting survey of the project as
also on salaries and wages Not even

on levelling of the land
This year also, I say that no proper
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[Shri Bapu Saheb Parulekar}

khapatnam for which survey i3 going
on. I would suggest that the new
profect should not be stavted at the
cost of this project which has been
sanctioned. This particular project
had been sanctioned long back. If
you are starting that project then 1t
would be betler to convert this pro-
Ject into an export-oriented projeet.

Sir, people from Maharashtra—as
well as the local people—have been
demending for this project for a long
iime. People had held dharnas and
haj talken motthas and  they were
lathi-charged and tear gassed and
even firnng was resorted to on those
persons, Many pcople were prosecut-
ed and prosecution 1s still pending.
It would be gross injustice to the
people of Maharashtre as well as to
this particular project 1f no amount
is spent on this project. Thig pro-
Ject will benefit the entire national
economy.

Sir, we have been informed that
there is difficulty regarding power
supply. It has been shown In the
estimates that have been prepared for
this year in respect of thiz plant that
Rs 2 crores more would be required
for construction purposes. In this
connection, T m submit that this
figure has been arrived at by calcu-
lating the power charges per unit at
the rate of 9 paise. In fact, the Ma-
harashtra government has
to supply power to this plant at the
rate of 7 palse per unit and as a re-
sult of this wrong calculétion the dif-
ference comes to Rs. 1,080 crores.

As far as water wipply is concerned
MIPC has agreed to meet the neces-
sary requirements. Sir, even a trans-
port committee had been appointed
for this particular project. Sir, here I
would aiso like to mention that when
we go to the Railway Ministry with
the reguest that the railway line
shoulg be taken to Ratnagiri wp are
told that we do not have any industry
ang if we request for an industry we

JUNE 28, 1077
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a¥e thid thit “you have no Ewilway”.
This it how nelther the rellway Hne
nor any industry 1b coming up in this
particular area.

Sir, as far as employment potential
is concerned, this plant would employ
about 2,700 persons from senior mana-
gerial level to semi-skilled level, Bur,
so many youngmen from this distriet
have migrated to Bombay in search
of job. This becomes apparent from
the huge amount of Rs. 80 lakhs be-
ing remitted by these persons to their
homes every month. This gives an
idea ag to the availability of labour
in this grea. Taking into considera-
tion all thess circumstances, 1t is my
request {o the hon'ble Mimster that he
should do justice to this parlicular
plant and 1n this financial year, that
is, for 1077-78, an amount of Rs, 100
crores should at least be set apart
for this particular plant, In this con-
nection, initiaily levelling of the land
can be made If the project is de-
layed, there is a possibility of cost
escalation, and the intention of the
Government or the polisy of the Gov-
ernment, as far as the new projects are
cencerned, 'would not be fulfilled, In
this context, I may invite the atten-
tion of the hon, Minister to the para-
graph 18 of the Budget speech of the
hém, Finance Minister wherein he has
said as follows:
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If some amount is set apart for this
project in this current financial year,
it would be, possible .- tg sommission
this pasticular projest and production
wil] .start after abeut 4 or .5ryears.
Aherefore, I wouyid reguest the ‘hoh.
Minister te lgok: info this partiealar
matter and take necessaty -steps. °

3
Now, I would like to bring to the
notice of the hon. Minjster one more
mt That is about the exploration af
ite ore from Ratnagiri cpast, It
available along'a 40 Kms. stretch
from.Purnagad te Malgund near Rat-
pagiri. Ilmenite, is an. ore-ef- Titanium
metal. Now in the year 1954 about
1500 mafric fonnes of :this ore were
guported to Japan, There has heem a
demand for this parficular ore.  But
after we had exported this ore to Ja-
pan in 1954, we stopped.-its export. 1
may alsa bring to the notice of the
Hon. Minister that -acevrding -te the
experts if the deposits of ilmenite are
not removed or are not-lifted, the re-
accumulation process is stopped and
the particular deposits would: again
return te the sea-bed. I -that-is the
case; then it would be a great loss to
our country. Therefore, I submit that
as far gs ilmenite ore is concerned,
the hon. Minister may kindly take
necessary steps.

SHRI K. S. VEERABHADRAFPFA
{Bellary): We are very fortunate
so far as our mineral résources are
goncerned in our country. We are very
rich in them, partieularly in high
grade iron ore, coal; mangénese, lime-
stone .and dolomite, which form the
tnost important mgredlents for any
steel plant. Enough raw material is
available in the country and labour
is also cheap. So there cannot be any
reason why we cannot produce steel
at a cheaper rate and compete suc-
gessfully in international market and
fake substantial proﬁts ﬁlsp out of
it.

The other point is that construction
cost of steel plant in India js the hig-
hest in the world, jé,.. Rs, 5000
993 LS—7.
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per tonne whereas in Jdpak thée ¢tost
is only Rs. 2300. We spend.much
morg, dp. settmg Aup aasteel plant ias
compared to other cowntsies: This is
the, majn:. - drawback of:not - starting
steel plapts. in. the equnmtry. -though
DmJer Iepﬂ!t!}_.ara eady.: ¢ ys,.
e NP -
There wanother :Strahge thing. The
Japanese import raw material from
India and .after :manufagturing steel

.they export the same to other' céunt-

ries;of the world :including: India at a
much :cheaper: price: than what we can
afiord. We should .therefore tay to 'cut
the production cost of steel. -

We have today the main materials
needed, namcly, iron ore which prob-
ably no other country in the world
has in such.quantity as. we.hgve. Un~
fortunately we have not fully utilised
the resources of our coyntry. It ig a
surprise that those whoe do not posses
iron. ore. have far exceedag our steel
production while we are standing still

‘when compared to them. That 1s

unfortunate. As I. said already, our
counitry is rich in minerals. Here I
give the example of states like Bihar,
Orissa; Madhya. Pradesh -and Karna-
iaka which have tremendeus resour-
oes of iron ore. It is our duty to-see
that none of the: states. suffer -from
not- utilising the resources. to the full
extent possible. It is im- this.:confext
that I feel it my: bounden, duty to
draw. the :attention. of the. august
House and alsorthe hon. Minister of
Iron and Steel through veug Sir, for
the omission in implementing the Vi-
jayanager:-steel -plant in Karnataka
by the Government- ef--India, They
hHave not provided enough funds £o
the Vijayanagar steel plint in — the
budget, Even though gix-years have
passed since the laying -of the founda-
*tion stone by the then.Prime Minis-

, Shrimati Indira- Gandhi in the
year 1971,

The scheme was estimated to cost
about Rs. 1500 crores. So far a sum
of.Rs. 2.2 .crpres h&ve beeg s);fe:;t, for
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[Shri K. S. Veerabhadrappa)

acquiring valuable agricultural land
of sbout 4000 acres and another 0.3
crores have been spent towards pros-
pecting and on the establishment of
the project. One can imagine how the
Vijayanagar steel plant had been neg-
lected by the government The steel
authority of India whuch had review-
ed the project hoped that ths
project mught start production by
1982-83 but I very much regret to say
that the government has not teken
care to implement the project and
they had neglected the project com-
pletely.

According to the latest position,
I understand that there would be no
foreign collaboration in the working
of this project Nor 18 the government
keen in starting this project by any
feasible means As such the people of
Kamataka feel that stepmotherly
treatment is bemg accorded to this
project, which has been g long standing
demand of Karnataka If there are no
resources to start thig project, I should
suggest {hat government can go in for
public borrowing or it can approach
the World Bank for aid, or just as in
the case of Kuderemukh iron ore
project, the government can seek some
foreign collaboration for  speedly
implementation of the project

In this connection, I want to draw
your attention to the proceedings of
the Karnataka Legislative Assembly of

Karnataka Legisiative Assembly as
well as the people of Karnataka From
that news I understand that the people
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that the Viayanagar Steel plant is an
cider one, of which the foundation was
laid m the year 1971 and the required
land of 4,000 acres have already been
acquired As such, I want assurance
from (he Steel Mmistry in this regard
whether the Government treats Vijaya-
nagar Steel Plant ag old plant or new
one,

Sir, 1 earnestly appeal and sincerely
request the Government of India,
particularly the Minister of Steel, to
take up this project by any means ‘o
fulfi] the long standing earnest demand
and aspirations of people of Karnataka
and particularly the people of Bellary
District since 1t gives tremendous
employment  opportumty for the
unemployed youth.

I am happy to bring to the nohice
of the House that Government of
Ksrnataka have started a post-graduate
centre for technjcal studies at Nandi-
holi near Sandur (which 15 my
constituency) to train the local candi-
dates so that they would be fully
qualified to hold any technical posts in
steel plant which has to come in the
near future
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and implemeanting the steel planiy in
the Houth betause the people of the
South have rejected fhe Janita Party
in the lyst Parliamant elections. I am
sure, Sir, that the Janata Government
will be more generous in {mplements
ing the Vijayanagar Steel Plint in full

founq Sn Sandur—Hospet region,
which is the best in the world. It is
world famous. ] understand the de.
posits of Donimalal and Kumaras-
wamy are sufficlent to start 100 steel
plants for 100 years to come. As such,
I once again sincerely request the
Jenata Government to provide enough
funds and implement Vijayanagar
Steel plant early.

In view of the steel plant, 1 would
suggest to Government to develop
existing (military) airport at Bellary
into a pucca ome. I suggest that the
Minister of Steel may look into the
matter. I request Government expe-
dite the Hubli—Karwar railway lne
to transport iron ore of the Bellary—
Hospet sector 1 also request Govern-
ment to take up the Kottur-Hanhar—
Link line for transportation to Manga-
lore pert.

Becondly Sir there ls NMDC work-
ing for the past ten years, in our place
Le, Sandur, It has not gone into pro-
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14.08 hre. .

The N.M.D.C. have acquired nearby
agriculture lands of villagers who are
mainly dependent en agriculiure only.
1 sarnestly request the government to
glve a substantial amount of compens
sation for their land po that they fan
start a new life gince they are not fil
tor any other job, As such I request
the government to be liberal In giv-
ing land compensation to the displaced
ryots.

1 thank the Rmlway Minister for
baving provided funds for Thoram-
gallu Mudoklopat line which 15 malnly
useful for N.M.D.C, for transporting
the ore,

it is reliably lsarnt that the em-
ployees of Kudremukh iron ore proe
ject have got somegenuine grievanres.
It 18 alleged that most of the officers’
posts have been filled by recruitment
from other big steel plants of North
India, ignoring the claims of eligible
candidates among the existing emr
ployees of Kudremukh project. The
aggrieved employees were working in
N.MD.C. before the formation of the
Kudremukh project. It ig [further

who are eligible for promotions as per
rules. These employees are Working
with dedication since many Yyears.
request the hon. Minister for Steel
mlﬂnut.olmk!nothcmttermd
do justice to the local people working
in Kudremukh project.

With these words, I request the
ministér once again to implement the
Vijayanagar steel plant an ewrly date.
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gEam T g1 A wwaar g &
o 9% wdm wgew ¥ w@aew e
F Aty gH adq A § ad
FO WMET 1 gW TEET  SEAATA
¥ qwelw §, afeFa e
%rfma%;&;ﬁzgr,ﬂ?r
T FFT E 1 A @aem @

qAT WATOT FAA FAT ¥ FH H
2T & THH gH ad HEAT ATMEY |
S IR AAEAF FH§ IAH
TR FAE gAr Aifgr Wi g
fag oy wra ¥ faar | @Fow
& F ST § I8y WA
T @FdAl & | gWfaq § W&t "Erew
¥ oamg FEr fFo3 oTEEr 3G

i
w7
¥

qunfas wgrea  HAdr  wEEE
F AW UT@AT EF Flz F
T faamr SwEar § 1 aEEAr
@ Wiz § faezT o gwo waA
ur unirfer wfeaz § 1 S
T|EA Y, AP FEAACET F AR
«TH WO F ) QR S0 F A
sam ag . s oFf @ 7 1 Fag g
WE Frer § 3% fgars @ #
TR SATET [EG T § | WX IAD f@ATE
e wewa g € ot Sggaa b @
& FC T § | I% faers e oFwe
fer wmr =R d i weEE w1 IE
fagards w1 Faw IzAT AR )

S @ FRa A g
§ IEr T A1 HOFT AT AT

9ifee | HE wam ¥ fF Faw e

¥ o dadt ¥ owfafer oF arm
WY & Y gar g1 SE @
ggT F O FAET @A w9Y @
-y sfafer gt gei 1 g sl
F UFT FV egasyT grEr =T )
At 2y e ¥ gaF s woow
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f?él'(?ﬁ wsasﬂ#wara'rgar

glaarq'tf'srgwfm’-‘r#a‘ﬁ% -

farfsrea Bt g1 TAE A
zma’maﬂ%mw gt fpar A
1 % e g fx szcrt&zarrgr -
3 ¥ frrad #v =iz &1 @Fdr
T NG HIFH F q(AT AT AFAT : 1

T § ¥ o gwa war wiaw -
F WA F @A ATRAT § 1 g HeT
gar 72 & fF 00 q@e gdo A 97-
feg ¥eamgifr aew Aifd moaEr
=ifgg A ST @ramor ¥ faay
® I H @I gu AT g Ay
frgifea Ft =ifgg ) 7z @Af
qATH FAW FT gfox § frgifea agr
F AET Sl | AAET FAH A
gfez & ar zrer wfz ot Feafaai §
ﬁ@ fﬂ'ﬁ‘if'{ﬂ' FLAT % I IT Fq-
frai & gra & a3 ag qAe FAm
S & | ATFT TTo gHo THo FI &
Aifa wgarr afge faad wios &

AfuF TdEaE F fgai wr Feaw

g % A I8 wew aT 9AR
aramA faar st asr?-'h“u

S FGAT  gATw sé‘_m

AT MR WA 7ary ¥ fao

ag AEes g fF afexisr ggam

fAT ST SAFT gEe ¥ wElEre

L FAT A sameqr gAY wifag 1

CWAT IAFT ARMRTT FATAT AT AN
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W, g ooh, e wfy
o ft ¥ st Bt gy
I e weh Aoft g w@
TR gTe A g, ddrow
W ITAT e wrfd | evawy

SHRI V. KISHORE CHANDRA 8.
DEQ (Parvathipuram): Mr, Deputy-
Bpeaker, Sir, the hon, Minister for
Stee) gnd Mines must slready be ware
of the fact that s gound steel produe-
ing programme is necessary for indus-
trial growth to accelerate the indus_
trial progress of the country

1 would like to draw the attenton
of the hon. Minister to a gpate of re-
ports appearng in newspapers and
journals regarding ceriain remarks
mude by the hon. Mimster in respect
of the Vijag Steel Plant. The hon.
Minjster is smud to have stated that
underground water resources were
not enough to have a stee]l plant at
Vizag, and that land had not been yet
acquired for this purpose. These were
factors which were taken into consi-
deration while this project was being

1 would also like to draw hig atten-
tion to a remark made by a Bpokes-
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Even if there s

do not see any reason why Vizag
should not be considered as there is a
scheme where a lot of spade work has
already been done at this juncture,
however, there 13 absolutely no justi-
fication for the hon Minuster to have
a steel plant at Paradeep Primary
importance ghould pe given to the
Vizag plant to which we gre already
committed This s a very senmtive
subject and would affect the emotions
of the people of the area, and any
deviation from this will mean that the
Government will have to face grave
consequences from the people of
Andhra Pradesh ‘Though the hon
Minister has already made a state-
ment that his Ministry will not delay or
defer this project, yet I would like him
to glve me a categorical assurance
that the Vizag stee] plant would be
taken up on a time-bound basis I
would also like him to clarify the
position of his Ministry as far as the
Paradeep steel plant is concerned,

I would like to draw the attemtion
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[ wmaz srear: qT3]

TEY SIS Fg‘gferwr ¥ feami
MT ZEL WM FT A ST v G
F for #fR wwmE F fad At 9%
TMFT  FTH I5ME RO AR SO
saraT @R ST, TEy AW A
zg# @yd  sArer grr 1 fauie
0¥ fadz @ i AifF qw F o
- FrafeadiE aEigl  TEaT gTede
7grza, # wF wem ¥ ozEma
#d@r 1 e oA Jgarg 0 oF
qJUE  TwTR 93T AT 2, AfFA A
#t w17 fgrgmam § 3w &1 AT
wYgar &1 Ig AwEE &7 T
2 TOE A @IE HeETHT &
1976-77 #1 o€ & 45 85 qu ag
feargar & fF axFed W Fr q=fa,
g ar qefaay, sew, dageq Iod
Famaa £ &, fagx fam 2 F2
51 @T@ FT @97 qga@T AT E | I
v FY A fgrgeaa ¥ dar 21 gFAr
g, Srfw amge ¥ 5w a1 & &

S IV ¥ (¥Iq. FT AT AF
qs7 gmg.a? g WA & Arfq dw
Flamdfaqras ad gaa ? 92 A
faredt FIT TEHTL T T E AT 97
H 5 gasr SA-faddr Sifaai @
wgEre ot | AT 9 EER e
faxr Far A9 FIH Tor¥ F, TEET
o FFTor AN T L

zgfqe & =@ aud 937 7 39
angwr fF g & zema FTeaT §
¥q F =519, Yamew a4 wHA 8,
afra gslt WY 72 g afge F A
e ¥ @NEw ¥ sam e e
SHATT § 8 HAET R | 3@ AU T
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e fr s arég ma%mﬁmﬁg” ag
?Irﬁgte“rar qrEE § AArT A A
oy ¥ T gl g g 1 zafac
f'g%am W REATT FT e FAr 1
srtrfer-’li?‘r@cr{#g"rmwarmsﬁﬂ
TEATT AT §_9Z ﬂ”ra'réﬁwaﬁ
AT e A damar gt ag
a9 g3 FLAT q34Y

SEATA FY 2 FHT FAET AT
# A=Y § A AgT F 0 A Awa H
FEr o 1 T} 1 7 g T
argx AsAar 93w, 6T o qeFE A
ot o geard # Afq 77 gAfae g
fear 21

gz g a1 @ g fF e war
wEtad F1 AgL F W1 & gaArT fmer §
f =g fas 3gsrr<=rat§ﬁ%r 6 fafaas
LI E{ﬂ’l“{ FIA F_FEET T
qwT AR crgr FT A1 FT AT IJeAIA
frmtr 1R & ot Hwraar g1 WA
THZI T AT AT A HEAT AL Tg
A 2o & faq & A @i FAifE
fasfaa 2t & qsfiafa wiea & Fafs
geqfe e @&y wAg<l &7 A
FTAT 9ET & AXFW AT § |

g:rri‘ W AR EAHT TN HTHTL

treﬁ :r@'g’m | FHTI T2 aﬁr EEIU
o aF gar arre & Fa< fad ad

g, d9 gE TEOT &7 ogdT 9afa &

TIEY I AEN AFIT |

29 d%E ¥ FOER AT a9 § q9-
T3 ¥ madte AU FAT F 1 gAII F
FITETAT HF aE q FEF a9 @ 8 |
dasiiz T@ 97 famard wagd o2

T ATEAT | TegEaT @ gRa s
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afeda & Ty garT rﬁsﬁra % am
@ o,%&awnﬁimﬂ@ fw
T2 EX AT TEAA HATAT a"m‘{sngft
crtfwtva Fawa Rz aT faear
@ T FW AR, A1 eI S AT
gafa g awdT g 1

fggeam @ weardsw gfAad
} dawHz ¥ g gg gAE @
FAIT & & e AT oA €\
AP« F1 faear R ® ¥ ATz FA @
qT FAAT-HIT IF &7 qafq o v

vra {Iﬁ' FT vasﬁ 2 % f& zeard
HAT g43% :rf:rzra‘t FT TAT FT TETT
AT F TN ET AIX ’ﬂ‘%ﬁ'ﬁl‘_ﬁ e 93
faare w37 o @ & 1 FRel o wigE
21 AT 7 Y qF qAT FaH TG YIAT
A F A owadr fazz Afaaw, gaes,
T qUFT T F | tr:-t T g % 33
qadrd ¥ §@ adran ar fasear € )

afa & geqra W& 7 £719 39 9T
Giaqr Jrgar g 7 ST wrqw 7 4g
Frada T @ 8, IF AT FILEH
FATAHT TwgL AT AT AT gHS °l
FLRIZIZAH aﬁmrsrgtt%raercﬁr
qEAT 97 g1 § | WAL #T A 97
faar g 1 <g1 & | & IriE T E
fa goaTq HAT A WIWY 9T F4T T AedT
faoia 35 %1 Fez w37 |

sl @F "z #r awearat v
T97 g, a‘rw FT AHEAT FTATT AT
FY UF SAdd GHEAT T | TEATT F1 FeaAaq
farstr wret 71 39T ¥ a1 9T A HaiEq
LEITq WAL F 8. 33 wxdz AW
FTH 37 F 77 F A8 AT <@

TH TAW A FIqT qqT FT g€
FE qET &1 frgefrr amada §
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#§ ar< g a7 &1 T § 5 F33e qav
FLIAT T JAOT FIAT 7Y 1 a6
w”rafﬁsq mi#ag“rmw%aﬂt
zmreraq qoeT a3g & gufeq IUm A
FIFT JTC AT FAT TAT A 909
FIHFITFTZH AL T F39 ISAT ALY |

oo AWl & fAg wawl Ay
THEAT FTEN TFAL F | T1HFH qA1G
a7 ¥, afeT aga w9 w9 F1 99 &
amgard | faard  #07 #07 71
WAL FY TAT Ffeqqt 7 TGAT T4T 3,
Stgh qrAr &1 #1E g AGL § HIT
FANT T FAT FT @AY QAT F
firaTs gETTd FTE T &1 drA BT
9T uF FEdr g, fow wr am aegdd A
“aif FTAA TE@T AT §, FiH A3
wrAlT s qfvat % €Y @ waw g
Feard & faaf § agr 9 97w aAr
THEZTEI AT Z | AJZU T F AL
I q7F AT frarrar 8, Afea 9 afeani
F gUTEA F fqq oy g5 w15 wifaw
Tt # a1 @ g

Fgt & wogdl ¥ fafaenrsdoa &
AY uF gaEar § | wqrawrarT feafa 7
TEAMT AAGA FT AT AT FHaAT ;T
qr | feZadgz ok fafseamsas
AT AT FAT AT | IEATT HAT ALET 7
T AFTAT T AT F1 TS FITAT FT &
wfea fafrzwes 7 gu a9t &
R E T qF qr=r Ag) Tav g

SraTET A gAEAT ¥ 4 ¥ AT
AT S &, 59 ¥ 375 AL AL,
S & 417 mqﬁaﬂrﬁm'—'é 7T
77 FY fedid goercd wHifoa #re
afeT AAsdz A AT FT F979 F fAU
ST & FA IR THAT STAT AT |
FAE & g AT q«mou ﬁa‘?rri‘rEﬁ'
fear ar a8 facffa o141 | g9 Exaam :
FATX ¥ IAT T A a0 T TAZG
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SHRI C. K. CHANDRAPPAN (Can-
nore): Mr, Deputy-Speaker, Sir, we-
are considering one of the Ministries
which is very important in so far as
the future of this country is con--
cerned. I think, the Janata Minis-
try, particularly the Minister incharge
of the Ministiry of Steel is giving a
new direction to the steel jndustry in
our country. By new direction, I do-
not mean that he is taking the coun-
try forward, on the contrary, he is
trying to reverss the whole policies
which were pursued by this coun-
try for several yedrs.

I would like to bring to the notice
of this House some of the very im-
portant statements made by the hon,
Minister, Shri Biju Patnaik. He, in a.
way, is trying to revive the old argu-
ment of bread vs. steel which was
raised by a section of the people im:
the early fifties when we were think--
ing of setting up steel plants to build
a firm foundation for our economy-
Now, Mr. Patnaik ‘says that because
a large proportion of our people are
living ‘below the poverty line in this:
country, there is hardly any relé-
vance for thig country to spend om
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steel industry. That is what he said
in a seminar -in Delhi and also he
said that we need not give priority to
steel industry as was done in the past.
‘As a result of this, what will hap-
pen to the various plang this coun-
iry has been working out for the last
several decades? -Sometime last year
a White Paper on Steel -~ was pre-
sented and it visualised that by the
€nd of this century we will achieve
a production of 75 million tonneg of
steel in this country. Now, the argu-
ment advanced against produetion of
more steel in. this country is: that
‘we are already ‘in surplus, our in-
ternal vonsumption is so’low and the
external market js also not lucrative.
We cannot plan the futiire of this
country on the basis of certain tem-
porary factors. For example, Mr
M. N, Dastur who is considered to be
a steel expert in this country, said
that by the turn of this century if
we have to advance industrially . and
if our economy is to progress,. the
internal consumption of steel in this
country should go to the extent of
100 million tonnes a year. Now the
production that we have is hardly
7.5 million tonnes and also it is stated
that whatever be the situation of the
internal market in the country to-
day, in- 1980s this country will face
a shortage of steel and internationally
also experts met in Vienna under
the UN Industrial Development. Or-
ganization and they said in 1980s all
over the world there will be a steel
shortage. At that tm;e Mr. Patnaik
cannot produce steel.
cannot take a decision, ,and produce
steel in 1980 because it is said that a
]ong ‘period of gestation is mecessary
for the steel industry.. .So, we should
not base our future planning of steel
‘industry merely on the basis of some
] temnorary factors. If I.may be per-~
:rmtted to sav, the USA Japan and
. countrieg like that who are big pro-
-ducers of steel in the world have
_not decided to cut down their - pro-
“luction. -

In 1979 he
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In that context, what exactly does
it mean when Mr. Patnaik is trying
{0 pose the question of steel vs. bread
before the country and when he says
that we cannot spend more money on
a priority basis for the developraent
of steel industry?

14.50 hrs.

[SHRI SonU SINGH PATIL in the Chairl.

‘Here' I-have a hunch. Further,
that is alsa made plain by Mr. Pat-
naik. He said, ‘We will have to open
ﬁur gates wide™ for foreign partlm—
parlts to come 1o this country and in-
vest théip -money and produce steel
here’ He also raised the argument
that if “"you go in for production of
steel in this-country, the coal that we
have will get exhausted within 40-45
years. He also said, if we go in for
the production of steel, as was visua-
lised in the. White Paper, in 22 years
this country will get exhausted of
its coal production. The whole cok-
ing coal will' get exhausted. I do
not agree with all these arguments.
No expert will agree with this view.
We have an enormoug wealth of cok-
ing coal and yet there are areas
where we have to find out the coal
deposits in the hills of Nagaland, m
the hills of Himachal Pradesh, in *He
Himalayan areas. There are vast de-
posits of coal in these areas. Coal
deposits can be found out with the
help of the Geological Survey of Tndia
‘for meeting the requirement of _this
couniry.

If we open the flood gates for the
multi-nationals to come in (as in
Kundramukhi Project Iran is invest-
ing a lot of money) it will not help
the interest of this country. Multi-
nationals will exploit us. We will re-
main "in the old colonial order in a
different form. The form will.change,
that is all. T think we have to have
a ‘second - look at the propositions

" made by the hon. members..

" I would also like to draw your

. attention about some of the cunning
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mbves made by Mizﬂigtry" in relation
io' the expansion programme of
Bekaro - and Bhilai. On-going- pro-
grammes are all right. Money has
been provided for-that. But what
about the final-goal that this coun-
iry hag set in—10 million tonnes of
production for Bokaro and 7 million
tonnes production capacity for Bhilai.
1 think "you have said a good bye
to that. That is not in the interest
of this country and also they - have
“‘iaken a decision not to have colla-
boration with the Soviet Union. If
this country can afford to produce
steel on its own, I have no quarrel
‘with that. It is good if we can go
on our own for producing steel. Can
we? I doubt very much. The Min-
ister said, “We €an.,” Two years ago
when the experts analysed the whole
question and discussed’ the Soviet
collaboration in the- case of Bokaro
it was told that 65 per cent of the
work of fabrication ‘can be done by
ourselves. But what about the rest-
35 per. cent"’ ~It is for that that this
country entered into collaboration
with the Soviet Union. That colla-
boration is scrapped. As a result of
that, what will happen? Either the
Government will have to go to West
Germany or the Government will
have to go to the United States. Are
they going to help us? Are they
always friendly with us? *

I know, perhaps, the Government
is trying to put into practice the
philesophy enunciated by Shri Jaya
Prakash Narayan I quote from “Every
Man” of July 28, 1973—

.

“Soviet, Union could not meet
our economic development needs.
India must diversify its economic
and strategic dependence by forg-
ing ang strengthening mutual ties
with other nations and communi-
ties that are in a position to help
meaningfully, such. as West Euro-

pean Economic Commumty, Japan

and the USA.’

ASADHA 7, 1899 (SAKA)
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Is it not a fact that at the time of
setting up Bokaro, we went to the
United States and they promised that
they dre going to help us? But they
went ‘back. ’I‘hey were not ready
to help a public sector undertaking.
Today I do not think there is any
Messiah sitting in the Presidential
chair of the Umted States. If you
go in for it what does_it mean? What
is the rate of mterest“! The rate of
interest of the U.S. is 3.5 per cent,
whereas the rate of jnterest of the
Soviets' and the socialist countries is
2.5 ber cent Regardmg the ‘capacity
of fhe country fo meet the ° ‘require-
ments Mr. Patnaik expressed  his
doubts saying that they are not in a

position fo meet our requirements, I

would like to quote Mr., Hazari. He
said this:

“The East TEuropean countries
and the Soviet Union are by and
- large capable of meetmg the re-
“duirements of this Country fechno-
1tiﬂ’1ca11y s

He also, said:

“The  East . European countnes do
not charge anything separately as
knowhow fees for their . patents
and processes, Drawing, blue-print
and other technical documents re-
lating to the project .are handed
over free of charge to us.

So, these are some of the advantage's.
So, I would like to ask the Minis-
ter to spell out as to what are the
intentions in this regard. Are 'yoy
going to reverse the whole - thing?
Are you doing to open the womb of
India, for these multinationals to pene-:
trate deep into our country? -Is it
the reason? Are you going to allow.
co;lab.oratmn of multinationals with-
out taking into account the question
of pollution in the country? They
are coming here to make profits. Mr.
Patnaik said that ours is a big coun-
try and pollution.is not a big prob-
lem- but this . country will have .. to
pay a very heavy price if you allow
indiscriminately these multinationals
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to come in and _polluté the whole
etmosphere, including water and
other things. If it is. poI;tlcaI w?
will have.to suffer m.uch norg ses
riously.

. Regarding the per-tonne cost of
prod}umlg steel n. this country, it is
true that ‘the .per-tonne cost now is
Rs. 5,000. There are fabourable fac-
tors fpr us.to thipk of bringing dowr
the per-tonne cost’of ‘steel. We have
got very big steck of raw materials
with us and enormous manpower and
59 far, as the fabrication. is .concern-
ed, our countty is really capable of
meeting = all its requirements. In
Bokaio weﬁcou]ﬂ do upto 65 per cent.
If'we ¢an brifig our best talents into
this, we can do even more than that.
So, we have. got fairly good infra-
structure in_our country so far as the
production of steel is concerned. We
have got the necessary kind of. ex-
pertise in regard to making designs,
in regard to construction, in regard
to operation of steel plants. Our ex-
pertise is also sold abroad to Euro-
pean qoumtnes countries in Africa,
Latin-America and so on. So, T am
sure, if the hpn. Minister takes pro-
per steps, ‘he_will be able, in the
near future, to produce steel at less-
er cost. But the main question s
this. Is there a mind for it? If that
will is there, then, I ~am sure, there
is a way.,

15.00 hrs,

Coming to certain other aspects,
Bhri Patnaik, while speaking in the
other House--I ‘think it was in the
other House—said that déclare that
the minj steel plant in this country
is sick he also added ‘T am'also de-
claring: that they are dead’. JIs this
the- responsibility: of a Minister? 1
dbubt’ very fivuch. It ig like this that
wfter- giving = shot #ér' mercy: kﬂling,
a doctor- i afifiouncing’ that thé pa-
tlent: rs“dead “You- should not' have
done that. * The mini steel plants are
patients and”the-Minister should have

JUNE 28; 1977

Steel & Mines 224

treated.them carefully with the know-
ledge that we have and with the
capgcity, that . we hqvqe and. found
that the. patient. Tecovers and comes
back healthy. . .On -the . contrary, . you
gave. a- Hew: Ahot,, for mercy. killing,
That is the duty, that youw, hav,g un-:
posed jon if. You, canmot dq, that.
That is not the. way.to deal. with the
problem, Since. the time is less, I
do-nof; want ta taka much. time, of the
ngse . "

v About the Salem Steel Plant,
everybody said. that at this pace, it
will -take, two -or- three decades. It
mll-be .&. mirage., We will" mnever
reaph ~the completion  of the Salen‘x
Steel Plant, Vizag and V‘uayanagar
Steel Pl@,nts I would like the Min=
ister to make a very categorical state-
ment here:that the steel plants will
be. there,. You doubted this because
you doubted . whether there, would
be wafer availability. and.. whether
the technical feasibility of the plant
was there or not. , You doubted that_
But,. I.-thiok, .suﬁiCient expert ens
quixies: were made before we had
gone in for these...So, in this House,
let us know whether the Andhra
peeple will have this plant or nof:-

Coming, to, another problem, im
Kerala, we have got.a lot_of iron-ore.
Your Ministry concern,q@, with  the
mine had found out that there was a
lot of iron ore and also bauxite de-

posit. . H

T -request the Minister to do some-
thing to set up certain Industries
based on that. .Here, a word about
the iron-ore export. We still re-
main a kind of a colonia]l country for
the raw material base for the advan-
ced countries ‘eyen, to-day, There
should be peﬁe,usatwn plants sponge
iron project and you have to process
thqt‘ Then iny you pw;_ll,be able
to earn much ‘more, than what, you
earn br merely sendin the jron .ore
to qther countries. This was what
the U.N. also ad\rlsed us namely ‘that
we should remain as .an. ;mh-m:se ex—
porting country.
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would like you to make an en-
qurry into the rusty steel scandal.
All the papers reported about it—
not only a sectlon of the papers—
and even all the Economic papers in
the countiry reported that If you
want, I can give you the date when
this appeared in the press I think
it was reported in Lhe Eeconomic
Times, Bombay n thewr 22nd May
1977 that 3,000 tonnes of 1usty steel
wele gold at a throw away price to
some people Shri Patnalk and Shr
Pa; mught be knowing that the stecl
gels rusted when 1t 1s in the stock
yard But, noimally what happens
15 that fiom the upper Ilayer, the
rusty steel 15 sold a! a cheaper price
Nut, here, the entire stock of 3000
tonnes were sold at a price which
wa, Rs 600 less than the market
price Your Ministry's top officials
it 13 said, are involved in this I would
like you to look into this matter

Anodier thing 15 about the sales
machmelry of the steel Theie are
certain big stock yards in this coun-
try whé stock the steel on bchalt of
the warious steel producing plants
and even they scll 1t  Even to-day,
when there 13 a glut in the market,
they sell it at a black market price
‘What 15 happening 15 that we do not
have the machinery to reach the
people 1n a wider region so that they
can come «nd gelect and purchase 1t

I hope the Muuste; will meke some
ariangements so that the steel wnall
go to more people

MR CHAIRMAN Mr Chandrap-
pan, you have already exceeded the
five munutes Please conclude your
speech

SHRI C K CHANDRAPPAN B8,
1 shall take one or two mors minutes
Now, ] would request the Minister to
look inté certain agreements entered
nto by MECON,

%3 LS8
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Sir, MECON hag entered jnto an
agreement with Hecket Engineering
Company—an American multimation=
al [ stand subject to correction If
it 1s not MECON it mught be some
other government agency What s
the benefit gut of this agreement?

Sir, finally a word about the work-
ei» Mr Palnaik has certain views
about the woike.s which are dan-
gerous In a semnar orgamused at
Delhi he expressed those views, na-
mely, the workers should not go in
to1 strike without first discussing
with the Steel Minister While we
agree that there should be a discus-
sion my point 18 Can you insit on
1t as a pre-condition” Secondly
there are workers who have been
1etrenched or were jmprisoned undel
MISA Mr Patnaitk has said that
they will be given back the job but

not the benefits with retrospcetive
effect

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK)
No No

SHRI C K CHANDRAPPAN If
you clanfy, I will be only too happy
Sit a strike 15 going on in Jadugora
uramum mines near Jamshedpur
since 27th June I think the Minis-
ter has been informed aboui 1t A
large number of tribal people are
working there ] would request you
{o intervene

Sir, these are some of the observa-
tiong that I have to make about the
Demands for Grants of the Steel
Ministry I would Lke to request
the hon'ble Miruster to make 1t clear
whether there 1s any change in the
basic policy regarding steel
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SHRY PABITRA MOHAN PRADHAN
(Devgarh, Sir, 1 whole-heartedly
suppori the Demands moved by the
Mimister At the outset, 1 would say
that the Department has not been
very very serious about the survey of
munera: resources in India Of course,
after independence, big strides have
been taken, but the steps are patchy,
piecemeal, haphazard, hanky-panky
and happy-go-lucky So, I expect that
the minister will think over this matter
and rapid strides should be taken m
the matter of survey so that the nation
may know the gquantity of mineral
resources In our country. Unless we
know the quantity, the nation will not
be in a position to spend it properly.
Either we will go on spending in such
a way that it will be exhausted in a
period of 40 or 50 years maximum or
we may not spend it The present
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world is a world of competition We
in India are going to have a socialist
soclety and the sociely we are going
to build under the Janata Government
18 a souety based upon total revolu-
tion which is more than the commumst
sociely, bui based on democracy In
this respect I want lo give a suggestion
as to how to use the munerals From
the vaious speeches I come to under
stand that we must be very cautious
in sponding the reserves If we EO
on spending at a very fast rate I
apprchend thal within a period of
50 to 80 vearg the entire reserves may
e e¢xhaused 1 sound & note of
caution tg the hon Ministcr to be very
parti ulmp  ahout this Although we
have very large reserves shill conmder-
ing the vasiness of the (ountry and
the gnese of the populalion 1escrves
mav nn' last bevond 50 to 60 yedrs
India 15 a couniry with 60 crores of
population a{ present It 1s unc house
The Government )5 the owner of the
house The owner of the house must
thunk how to <pend these reserves
So expena ture of the mineral reserves
must be done in such a manner that
at least for the coming 100 years there
may nol be paucitv or dearth of these
minera]l reserves After these sugges-
tions I hate one complaini about the
Steel Minstry

From the various States recom-
mendations about grant of lease have
been sent to the Central Government
It 15 a matter of pity that for years
together the Steel and Mines Ministry
sits silent over the files I am happy
to learn that a few days back, the
hon Minister held a conference of s
stafl and he has very stemnly directed
that withm a very short period these
files must be disposed of I hope the
Minister 15 very serlous and sincere
about 1t and he will get the work done

I have some other grievances and
doubts These doubts are not only
about this department, but the entire
Government This department has so
many corporations and industries.
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They are something lke Suginess
houses and industnal houses But
their behaviour 15 not the same as that
of industrial houses and business
houses Bv that I do not mean the
w1y they talk the way they receive
us They give m their annual report
and balance sheet, plus, minus, etc
and about production also They give
of Lourse the quantty they produce
Whatever they write may be right
But what 1bout Balance sheei—every-
body has doubts about the balance
sheet o the entire Government, both
Stnte Governments and Central Gov-
ernment andd alse the balance sgheets
of the corporations and the Govern-
ment owned public sector factomes
I hope that the hon Minister who
him=clf knows the tricks of business
and the finances of industry will take
special cate to see Lbat the balance
shects submitted to the Governmen(
and puilished are irue balonce sheels
I doubt if in the balance sheet, the
true piciure of ncome and expenditure
has heen gmven  The mmcome mught
have heen given but not the entire
expenditure 1 doubt sincerely if the
enlire expendilure 13 given in many
rases In 1 few cases 1t might have
heen given but not in many cases If
they include the pay of the managerial
sta and otheig and also the payments
of m=lalments of capital and interest,
{hat will help us a great deal in under-
slanding the posltion I hope the
mimster will take note of this

Coming to my State of Onssa,
I have some grlevances against the
Government of India the Mimstry of
Steel & Mines and against the
ex-Prime Mimster, Shrnmat; Indira
Gandhi I am not an enemy of
Shrimati Indira Gandhi Everybody

parties of Orissa, requested the Gov-

Ornmsa We have been crying for it
for the last %o many years We have
been requesting, imploring entreating,
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demanding and Qquarrelling with the
Government of India, but the Govern-
ment of India is not listening to us.
The present Minmster also organised
an agitation, when he was out of the
Government in Ornigsa, for the location
of a second steel factory in that State
I wes Deputy Chie! Minister in that
non-Cungress  coalition government
Mr Patnaik was not mn the Congress
then He became the President of the
Utkal Congress But the Congress
people created such a situation that
nothing could be done The demand
for a second steel factory in Orssa 18
very genumne I do not think the
Minster alone cen do it The entire
Canet will have to do it Through
you 8w, I implore entreal request
and demund that a second steel factory
ght /'d h» located 2y Central Govern-
ment 1n any place m Orissa 1 have
no fanct for this place or that place
Let 1t be at Nayagarh 1n Keonjhar
District as someone demanded or let
it be at Paradip ;1 some other place
1 want that there must be & second
stee] plant in Onssa

We have anoth demand At
Sargipally m Sunderbans District we
have vast devosits of lead and
there when 1 wag Deputy Chief Minis-
ter 1 wng also Mimster in charge of
mines we had a scheme and infra
etructure to establish a lead factory,
but noihing has vet been done

SHRI P K DEQO The foundation-
stone was laid by Shn Shahnawaz
Khan at the time of election

BHRIPABITBAMO}IANP‘RADHAN
Yes But pothuing has been done
further and I hope the Ministry wll
{ake note of 1t and will begin the work
earnestly At Sukhinda 1in Cuttack
district there was to be another
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manufacture their commodities Of
late the Mimstry hag made a policy
thit no smaller quantity than a
rakeload which means about 2000 tons
would be sold to any individual
factory owner Sir In Orssa which 18
1ather economically poor and where
there are mno capitalists Oriya
people have estahlifhed those foundries
and they cannot borrow Rs 10 to 15
lakhs {o gel a rakeload of pig iron
and deposit 1n their factory and go on
puying the interest for the amount of
Rs 10 to 15 lakhs they borrow That
means by adopting this pohicy you
comnpel some medium inausinalsis 1o
close down their industries and go on
looking for either service or for culti-
vation 1f land 18 available Virtually
some owners of foundries in Onssa
have closed down their factories The
factory owners are advised to purchase
from Central depot by paying Rs 9%
more over and excess the ex-mill
price and this Is uneconomic to the
indusinalists So the hon Mimster
vill take notc of this and change the
policy so that the small and medium
industrialists in this respect will get
the benefit In this Janata Ra) this
capitalist system and this capitalist
policy should be totally avoided

Mr Charman I have taken much
of vour time I now resume my seat
with these words Omnce again I con-
clude by supporting the demands for
grants moved by the hon Minigter

SHRIT A PAI (Udipp+ Mr Chawr-
man Sir | had the privilege of bemng
in charge of the Steel and Mines
Mimstry for some time in this coun-
try and I know what Mr Biju Patnaik
inheriteq and I know the problems of
development of the steel industry in
this country No doubt all the plants
that we had planned in the First,
Second and Third Plans were got
executed mn time In fact, 12 or 13 or
14 years ago even in the cass of
Bhilm plant we got only 4 or §
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built up in this country such a capa-
city that even in the case of expan-
sion of Bokaro, 92 per cent to 83 per
cent of it would come from India; and
7 per cent from abroad. But that does
not mean that we have learnt the
technique of completing a project in
time. It is a tragedy that in this
country, time is not considered a very
important resource that a developing
country has, If it lakes 5 or 3 times
the time that jg required in other
countries to complete a project, it
begins with losses right from the
beginning. Let us look-al Bokaro. |
am afraid i{{ hag taken more than (2
yehrs and an investment of HRs. 1500
crores. If, for some reason or the
other our financing methods of these
projects have gone wrong, it is time
that we look at them; Lecause we can
not afford to have large amounts of
money Invested either in irrigation or
industrial projects with the best of
Intentions bul getting nothing in re-
turn. That is going to be, and ] sup-
pose it has been, one of the faclors for
growing Inflation in this couniry; and
a time has come when we get into the
concept of commitment budgeling, If
the project is taken seriously, the
Finance Minister should present this
Parliament with the annual expendi.
ture tha! he wants to Incur on it year
by year, so that the Parliament knows
when It is going to be complete; and
that should he the first item of com-
mitment in the next budget that he
provides. Otherwise, we were think-
ing in termg of bringing into existence
a National Devclopment Bank with
resources being provided poth by the
Centre and by the States, and with
possibilities of borrowing from inter-
national institutions like the World
Bank. so that once the project is ap-
proved by the Planning Commission,
it should be financed purely af a vis-
able proposition by sm instiution; and
it does not have to ceme through
the budget year after year. We have
found that whenever money is short,
these Important projects are given the
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go-by, while a Jot of staff s kept
without work and salary ig being paid
to it. A time has come when we have
got to think of it. Take for instance
the Salem project. It has been said
that we are bound to complete the:
Salem project. Perhaps it may be
completed before the other two
southern projects. But against an in.
vestment of Rs. 150 crores, hardly
Rs. 15 crores has been provided. How
long will it take® This way of build_
ing up a project is very expensive.
The Minister's predecessor had pro-
vided a White paper. It was not be-
cause we were capable of achieving
it. But 1 think it is beller to have 8
dream, we say that we are one of the
largest producers of iron ore, and that
we have got all the capacity needed—
and 1T have heard the hon. Minisler
saying that it is better to export
finished steel than pig iron, and better
to export pig iron than pellets; but in
the implementation of all this, it is
essential 1o see what progress we have
muade and what resources we have
provided, I find that there is cnly a
talk. Even in the pelletisation plant
for Bailadilla, where the maximum of
iron dust must now be pilling up, cr
at Donamala, hardly Rs. 20 lakhs have
been provided. I do not know what
you can do with it. I do not know
what is being provided with that
amount. We do not have funds. Al
these projects cost money. Mr.
Chandrappan said that it is wrong to
get money from out-side. I must say
that even Soviet Russia and East
European countries have, for their
development, depended on capital
coming from Japan and other coun-
tries. Of eourse, you can safe-guard
your interests by providing any clause
that yoy like. These cannot be in the
private sector. They hawve got to be
in the public sector. After agriculture,
the only source of providing large-
scale ‘employment ig minerals. When

we sgy that local resources must be
utilized for developing the industries,
whal do we mean? Rither it ia agri
cultural respurces or minmera) resour-
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ces There are muneral resources in
the most backward BStates » this
country like Orissa Bihar or Madhya
Pradeésh where the wealth we have is
the mineral wealth What do we have
to do with it* Do we keep qulet say-
ing it is too big® Even the rallway
system, which was buflt 1n the past,
had nothing to dn with the develop
ment of these resources We know
today that when it 15 a question ol
muneral development it will have to
be a tota! project, incorporating ship-
ping, ports rallways and so onm, all
thungs will have to be dove-tailed and
it pecomzs much more expensive [
sirongly believe, therefore, that a time
has rome when we have to think of a
different strategy

What 18 wrong with the Kudr.muk
projeci® After « few years /i 15 possi-
ble for us to utibze 1t ourcelves Once
the borrowings that we have made
from Iran are pawd i1n terms of eapoit
why should we not have more of simr-
lar project” If the Vizag plan' has
any chance to come up I think we
will have to think of getung foreign
investment nvolved 1n this and
oossibly a link yp with Japan which
may be anxious to extend its own in-
dustry It may be possible for them
to begin with pig iron or, later on.
whatever they want from a plant ke
this with loans coming from that
country [ am only giving an exam-
nle not that Japan iz anxious

In the case of iron ore this country
18 very rich Well, thzre has been
very little develoom-nt T may olso
tell you that wherever you go more
and more iron ore is being found ard
there is a demand that th re <hould
be a steel plaat everywhere It is thua
encouraged your predecessor in
to have a White Paper, once w-
t we have these mineral re-

plenty we have got to
them.

{82
g

!

SHRI BIJU PATNAIK White Paper
or white elephamt?
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SHRI T A PAI: 1t 1s for you 1o
ensure that yoy do not convert it into
a white elephant. [t is only a blue
print Today India i producing only
15 per cent of the total steel produc-,
tion of the world Now with all the
irom ore resources that we have and
with all sur coal deposits, 1s thus all
that thus country is capable of* If we
want to produce by 2,000 AD sbout 75
milion tonnes, we have to change cut
strategy completely because this 18
not the way to achieve our dream of
75 mulllon tonnes It 1s wrong to
flunk 1t s only a dream. I think our
method and our approach to the pro-
blem will have to thange if we want
to achieve this target hy that ume

In the rase of bauxite, we have put
forward proposals to Soviet Rusia
We have said let us have a produc-
non programme agreement with you.
vou convert out bauxite into alumina
and help u to export it because the
production of aluminium iequireg a
great amount of power That effoit
was made and we puisued it with
Iran I o hop. that simular efforts
will rontinue even with Iraq for &
pelletisation plant collaboration.

What I am hinting at 19, without
snormous resources cuming from out
s de, most of these projects cannot be
buslt up within a reasnnable time 1
think the country should not hesitate
in this matter 1 would certainly
agree with Shri Patnaik that if 1t s
a question of providing employmeut,
{rue that vulage industries will pro-
vide it but it will not solve all the
wroblems in this  couniry., Further,
the capacily of the country and the
¢ mfidence of the country, they all de-
pend upon {ts using 1ts natural resour
ces Take ror mstanve mickel I
know 1t wag approved when I was a
Minister I do mot kmow how far it
has gone There has been a great ds-
mand, but that project hag not besn
transiated Into action

Take Kerala, for inetance, My hon.
%riend, Bhri George, sald they hava
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iron ore The Kerala Government, at
the time of Shri Achutha Menon had
come forward with a proposal that
Czechoslovakia 15 willing to c¢>llabo_
rate with them to make special steel
Wcll if there 1s a possibility that
Crechoslovakia can give them assis-
tance have no nhibition as 1o
where the money comes from
So long as we get the money on ou~
terms and without damaging our
national honown whether 1t comes
fiom Soviet Russia or from Czecho-
slovakia o1 from any other Western
countizes we must go in for that
without any mmhibitions After all, it
15 only those who have money that
can give it all others can only give
a lecture why we should not take the
money Since the whole worid s
bu.y developing 1tself, I do not think
we can continue keeping quiet Even
China, contrary to all beliefs I know
when it comes to sophisticated tech-
nology, 1s as anxious as anybody to
get 1t fiom anywhere

So far we have deépended on loans
and grants from others We thought
it was all free which 1s not true and
we thought that elf-rehance megnt
making even nuly and bolts in this
country Therefore in the name of
self-rehance we had also uneéconome
production in certain sectors We
have to get away from this  Self-
reliance 1s the ability of the countiy
to earn free foreign exchange and
with that to buy any technology
anywhere in the world I think this
country cannot afford to have out-
dated, rejected technology from any-
where We have reached w stage
when the best of technology will have
to be sought

So, 1 am not asking for foreign
cipitsl 1o come into this country in
dnblets of Rs 10 or Rs 25 lakhs in
the name of collaboration for any
mdustry 1 do not want the multi-
nationals to come into this because,
knowing the mndustrial structure of
this country, 1 am not one of those
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who beheve that mulfi-nationals
alone will help us. But in respect of
these major industries, what alter-
native do you have except getting
large funds a. we have done in the
case of Kudremukh and looking after
their development as quickly as
possible so that jn future we may lay
the foundations for wutihsmng the
1esources for our own benefit?

A comment has been made that the
hon Minister has been uncharntable
to the mimi steel plants I hope he chid
not predict their death, he was only
saying that they were dying, which 1
a fact I am not saying that 1t 15 his
intention that they should die When
SAIL was created its Chauman was
the Secretary of the 5Steel Mimwstiry
He thought 1n terms of creating a
situation where the interest. of the
steel indusiry were not paramount.
He thought that SAIL was the steel
industry, that nobody else should
come mn When SAIL came into
existence 1n 1974 20 per cent of the
steel 1n this country was produced by
the mini steel plants Their produc-
tion was 120 mllion tonnes, when
the total production of integrated
plants was very low I would ke to
ask why even today we are not ab'e
to <ell steel in this country At one
time 1t was 80 edsy to sel] steel We
find that if you create controls and
have only a few approved dealers,
you can create a tremendous demand
Once that disappears, the demand slso
disappears This industry was res-
ponsible for creating black money at
one time to the extent of Rs 400 to
Rs 500 crores per year Therefore,
when these conditions disappear the
stecl industry will have to realise
that it 18 not the master Is the steel
industry today oriented to the
interests of the consumers in this
country? Those days are gone when
they told the other industries to take
it or leave 1t Now production will



241 DG Min of ABADHA 17, 1809 (SAKA)

the requurements of the country
Otherwise, we will continue to import
st least Rs 100 to Rs 115 crores
worth of steel every year Even now
we are importing special steel If we
export Rs 300 crores of ordinary steel
and get other steé], thig country must
be interested in adding to the per-
unit profit of the items that 1t manu-
factures and exports Otherwise, 1t 1
a tragedy

We have been told that the indica-
tion of a countiy. economic progress
15 1ts per capita consumption of steel
But now we find that steel is not
saleable I am gad that SAIL 15
making efforts to find out what kind
of 1ural development 1t can bring
about by the use of steel I am glad
you are looking for customers I hope
you will see to it that the industiy
1 properly re-oriented

Now I would like to draw his
attention to the dstribution system
We opposed the increase in the price
of steel for very good reasons becauce
I for one, believe that there 1s no
point 1n controlling the price of end-
products 1n this countiy The prices
of raw materials at least will have to
be stablised, they should be kept
constant at least for a period And,
thercfore, when the 1dea of SAIL was
to increase the price in grder to show
profit, I was insisting that profits
might be made on the production and
not on the lmited production that
they havet had Now, afterwards,
stockyards were arranged and rake-
loads were arranged but hew could
the people make the payment and get
the rakeloads I am sure it 1 not
unknown to the Mimster that
the price of gteel wenf up by
Rs 200 to 300 by this gtock-yard
arrangement and the profits had also
ancreased The stockyards made the
consumers tg pay a much higher
price I would like him to lock into
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difficulties

Agan, four Ministers of Steel &
Mines beginning with Mr Mohan
Kumaramangalam, myself Shr1 Mala-
viya and Shr1 Yadav, had promused
that the price of steel made available
to the small scale industry would be
equated with that of large scale
industry but this has not been done
Please look intp it

SHRI BIJU PATNAIK I; has been
done

SHRI T A PAl I am extremely
happy 1f it has been done Thi 1s
something which wag eluding us be-
cause the Finance Ministry had not
made up its mind

SHRI BIJU PATNAIK We did ot
ask them

SHRI T A PAI When the muni-
steel plants were established, what
was their objective’ Thewr objective
was to use the scrap Aftcr all, this
industry even now, can specialise In
making certain types of stee] which
may be uneconomic for large units to
make In fact, when I came into the
Mimstry 1 found that we were im-
porting carbon steel and other speci-
lised steel worth Rs 50 crores everv
Year merely because we had said that
these were reserved for the public
sector without the public sector ma-
nufacturing them So, this kund of
hmited specialisation should be made
only by the smaller plants

Again everybody knows that pro-
duction of Steel by the Arc-Furnaces:
1s power ntensive It 1y pot as if
every Electriaity Board has not given
them 1n writing that they will give
power and they had invited all the
States and public financial institutions
provided them Rs 250 crores for
this industry At that time, tho
price  was lugh and the Gov-
etnment thought thet they should
mop up the surplus by excise
Now, they continue to colleet even
when the price is not there and they
are not salemble. Tn this country,
there js a strange argument of loss
of revenue if excise 18 reduced
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generally given by the Finance De-
partment They forget there i3 no
tax on non-production If w umt
cannot produce, they cannot collect
the tax So, they cannot say that
they are losing  So, 1t 15 letter to
keep them alive so that if not noW,
i future they will he able to pay the
tax that 1s expected of them

Of course In the Budget, the
Finance Minister has said that he bhes
trunsferred the excise from the rol-
ling plants to the mm-steel plants
foy hys administrative convenience
His admunistrative convenience will
certamnly kill all small plants because
al cady they are mn the financral
distress Now they have to find ad-
ditional money for excse Let them
be in existence Now you gay that
they can diversify Who will give
the money for diversificaion when
their balance-sheels are showing
losses?  Unless the development
concept is that thig industry also re-
quires modernisation finance on goft
turms just like any other pdustry
even therr 1nvestment will go I
would request the Mimsler that thit
1s taken up with the public financial
inatitutions

In the past steel got lot of ampo:-
tance but I am afiad non-ferrous
metal did not

This year for mnstance, the produc-
tion of aluminqum 1s going to be less
mercly because there 15 power shof-
tage Of course I saw m the news-
papers that he has declared it as &
policy that they can have thewr cap-
lve plants But they do not have
\he money The money also will
have to be providedq for captve
plants

SHRI BIJU PATNATK You sheuld
have done 1t flve years ago

SHERI T A PAl We now expect
you to do what we did not do
Otherwise, what 1s  the use of &0
alternative Government? An aiter-
native Government to do
what we did not do To sy that we
did wot do 1s not a compliment Wou
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have a wounderful chance to dop ik
Piease do what we did not do I .am
sure you are capable of 1t Other-
wise, the people will think that you
and we are the same

I would hke that the importance
of the steel industry 15 appreciated
and that we think from & laige”
petspective  Take for instance,
countries ke Kuwait and Middle-
East countries The moment they
had money eveiybody thought that
they should have a steel plant be-
cause steel became a syinbol of pro-
gress But theie are still countries
like Kuwait wheie they do not have
the man-power They have to ymport
all the man-power, even including
raw matermal T think we <hould
have a dialogue with them that we
ate able to  manufacture the steel
that they require with their capital
also coming 1n

On this side we have been always
the strongest adwicates of a stiong
steel mdustry in this countrv I for
one alwdys believe that gigantism 15
not the only dnswer that th s countrv
should follow  There 1~ no poiat mn
saving that we will manufacture 7
million o1 10 mil 1on tonmnes o stes]
when our capacity to mmnage o
smaller plant has proved ‘o he hetier
than to manage a higger plant When
there 1s a break-down in a bigger
plant we are completely rumed The
concept of gigantism will have to go
Then many countries of East Europe
which are poor in these resources
have been trylag to re-cjue we
minerals and the waste The fullest
encouragement should be glven for
re-cycling the waste and, 1n that way,
that will alsp become g very impor-
tant industry

In my coastal area, there 13 & poor
qualty bauxite available for the
manufacture of aluminium Soviet
Russia uses poor quality bauxite for
manufacturing alumimum In  thus
counftry, when God has us both
nich guality and poor g buxite,
we do nth ¥now what o gae, 'We go on
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arguing which should be used without
usihg it 1 think the days of argu-
ments are over and the days of action
are now I wish the new Minister all
success in his endeavour to give the
country one of the best industries
posaible
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wal ¢ A &FF § afl wdagd fowd
a®r ¥ fawe &G0 Wfgr | g w1
9 ¥ THOY 1 HHAT A 2197 200
FIIT 797 T AN W7 9T A
qT¥ g3 ATy wyfraedy Ay T oy fo
HT, &Y FAwT AT agy 3¥ A% @A
ST | TAX {IX YO ¥ gEGAT &
wrafud ag wraet § w7 s aamw
& FoAT g T AT T T gEGAn
faeay way &, &Y |vwTe w1 3% faraE
o & St AT A wifgw | g
& arr s 7 o wal W s AT WY
AT 7T

T aTY a1 & oF o uYT g
e g Wit wg 7y & fe gnd am
awe g e Hodlte K frdt adr, wwrrely
o AVRTE ST § | v 1 8 fRavae,
1976 W S9N wEWIQ ¥ gf7 Ay s
wrxw & fiwz 0w 20 frsitaleT g3
Tl v ¥ genwfan & St
waT qieft w7 AT PO AT | A&
TR Al 7aTendt gk o T
fagre owx afoegw fvmr o 200 &
T w0 W WY wv ey fiewr wn
o I v we o' ffepe fdwe
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[ o wirw maxaf) yifm e § v A ¥

¥ o weaw ¥, WA AT @ s 3% 7e W i are A § 0

dxxdz & o) A1 ¥, 3944 Q) feq A6 TR WX W TR H AT &

WA & BIq A97 NIFAT G 778 §F
T & FF X & AT K 2R A
#4977 39 g aagesc ar g a9
AT AT | 5 ALY A ILAGT
& it ®Y Wrears w1 0f 9 1 gw ag
aaak § 5 334 va sidardy A fids
%1 39147 #Y 3fez ¥ W@y o vAw
qFAT g & ag fgy ¥ A v

&) far ot agr ez v AG gATR,
I A A K g F wrerq A ¥
w70 gt f& gaEr wa Fuf W
& gaqara gardarqFAZAE |

o1 fararg § s grg aezgmr g

&7 3397 ¥ fao w1 faevare g 7

¥ fao qagd A, QU IR
faerrgre g arag s dxanz fenere g1
£ Fr wra v 71 A Fregr A
fear g, 39 qUway & 55 wedar G
wifga o

Ak grg ¥ @ ot w5 w0
fr gar oy N Mrag f wad g,
FIq152, FIAIET, TATES ¥T WA,
AR B LA F, HET W AR
srgar sy wfa W mga 4, 7 Pt off
#1ER ¥ oI g7 |19 A qgF I AHT
why otz  arpfrar el F e whw
iz B, 37 ¥ BT gy ¥ A N
R N afF eafeN ok e A
feer 3% qamar war & | vafeg § St
uiag, ag winr fis ¥ arfirdt owif
w9 wiAt & gErr ward, 9w
¥ fag o yo fear omg ) T el
v, ‘freder gy’ W gefen
i ¥ wtedt €Y oot fier vw ot
ot ot g wreft IxT AR R E )
® oy feerdey ot wg 8, I A

wifrT o w7 o | 0T TR 0w
fgr e M A T A &
1T %1 Fear o war fr oo /o
%1 w3wewd fam g | sfe vawr
Tear vt & 7 gw S e qd-frd |
§ & e & a e w1 woaf
anarw vt & 1 gardy v B ey e
& am 9T, ®EE F AW 97 WA
wATT ot I @y gw o A ffr
=q §, reEY & Ara A faey srho
‘T%Q‘oiaﬂo ﬂ', Citapakoi o)
g1, arg fafear wrew &, A a4
T AT &Y, T oFY Fotfto, gATdT,
frlrge o3 Ramgrre, o s,
Ty Avar qedr ATERy BY, WET 9% W
gt @ gy wdfl ok § amy 9
&y & wor frewr wwfgg |

ey T, W 77 Ay
fedys, wardelt fafvar sdw
o frrfeg fraarz § &) W
¥ Prwe &m %, 7% kv wifeh oY
fagyw fefigee & € wfed 1 oo
agt & w1 oy aeft s T AT g
gardt wer § fe agt 4 wifse AT
e W fet o e BY s ar
v Trowae ¥ & A o w1g
a7 firet Y serfasTdr w7t SavaTeT

. Forar ame | vaw agt & o & e AT

qeeTd wyeTad WY oY wgfraw gl o
§ 9 off Wt w¥R, wrg Aed o i
B ar wé s win g I frg o
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o | WY Ay ¥ feehes awE W
wraTr ¥ Al o faddr

W v grq g qaa g e
gATL agy “feent” seaedt Bl “xem”
wrcA grIYR GFITH £ 1 T Al
wwfaal & fag gurd wly wf
7 “feey” ®lt ‘gl swafaar
AT, FHEy, Ay, qriw A fagqA
faor & 8, & geafua §  smefam ofar
WY F ¥ fvg @ aww & oaf
Iuh 19 gre Aar o oEwiTwE
& fog o for wr wr & 0
w7 weqfadt & gremode & are ¥
ag o fraw § fe A w0 qmey
& qEF, ATHT a1 IqF e &1 fadaft
wre #1E 9T @ A waar § A
vaw! &g faur s § s W weo
& graerg & wud g g1 a1 IAIT Ay
g1 | 7T & 7 faw age quR § W17
I g wrer oft § weafm ww @ @)
ot gATR wr-ary, g e, qEa-
wTefte 74 § ¢ wegfAOY ¥ v %X
@ ¥ 3T HAT Ry ofY 7g e frmar &
fir orowT wEET T §, T AT €
oAT XE YWIT ¥ gR o fadm,
WY TF qE9TY 1T, Wk AY FCRTC
¥ W ¥ ) Wiy TedE s W W
& Y o gt o Ak o e A
qm faars ek fir g WO 5w §
fiao it i ama ST wTATOR
gt Tt v o f wwdt § 1 St
wgver Thar & § 1 fogew wot ¥
el ) gt oy onwe feafr ®
g | AwTggeE ATefam e
# ot aofy grer § 1 gt oy mfer siw o
wa § 1 ferfy WY gurey ¥ fag sy
o TER wiied | gy WiT & ag W
saruy e Sy o gy & AT WRy T

Steel & Mines aso

oY amr et g w A § o
wfea we e gt feafa & gueesman
A STy 9T AT SRR W o Rl
Y ST | e a1 MW §9 { gATL
Adf AR Wt 1 XM 0A W
&1 Arfas sgramar § W w@w av
N T JITHT TTH WG graey oY
& 1 drT & 97 TR UE &AW 0
wiffat IR fRar§ 1 g v & w=8
TH FT AT F G | IART K HIH FT
aoat § | 9 9T gATe Awanfaat w
g favare ¢ ) foaw o & e e O
O WTEASATRET ¥ aO8 951 §1 3®-
g farar gt mfas s@ar I
T § GET W ALY T | A EW
& fgg w1 gafofr @# o g9 aw<
wr wrf w1 Tl w4 fomd o A
AT & CEFT AR 0 ADqT

ATCAT ¥ WY {3 o vy & wpafrua
¥ fogyw fafgw & wiv odmr
# drg aw & wha & gt wew qur
¥ o ey § o wdweg A & w0 @
oyt weTeg W % wifes § 1 gw A
afeat ored @3 7@ & fir gAYt AwgQY
w fatamw & faedt wfge afe
aff fr o | =gt o Frevae iy ow
TR Y Sq7 ST T gy Freelt oft
1 gw @ o war g6, @iw faf sz
ot arre sl qar A ey ot
W sTefan S @ § dfer 08 0T
ot sam ft femr war1 ww s,
177 i MWL ATwR Y wyr
seyw e et A Ay wE B W
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1 et PITRET T8 HEAY €T wrfaTET ¥ WO
4@ fr ¥ Aage w1 7@ T w4 Hyerar 1 31 of oo ot g of g & SwY

8 IR B waq e 4 Fagyw ford
¥ fagre wom & wndw & fan, ok @0
TAY YOEE ¥ A0 F wrferwt & 9=
mwaﬁ#hin;rﬁsq ¥ EwR
¥ fauaga Ao fraw | & W @
£ i wwa @Y § A Fram ® WY
qAEET ot Al & oreht @ &Gy wAW
ot R v wfge | g & WA Aegd
FAR R RER TR InAdr gy W g
TES! g wA qwfgr o

IR FAT ¥ UF A0 G TH
ATTE w1 oY gz fear ar 1 qgE IART
8 33 wfawa AN=a faur Iw@T 4T
gAfaar & g1 SEATS TVE AEE
FTEIL A 9 W1aE SAF 1y A
AT ¥ qr7 a1 & FAq FAw e
sfawa w ¢ fear | wa wa 7€ FEwTC A
&, waar gTFT FAY &, A7 F A0 Faw
gsaqaafamsrs 33 foe &
w7 faqr o

EATT TET AT FY qET 9 WA
ot & 1 & wogr o % ¥ 4@
faadt | 3ver ae Wt St faarmn {0
7% WAET A g @ e,
#fega dfafrdy, faaeft, ot sfz
gfrerg 4@ & areft & ) Ao feafr X
&% ¥ ¥W I Q@ At » 33 sfaa
fear @ o TEaT AAE TR faaar
A1 3 TN WG WA AT avAy WY
waré ¥ fag Jew ad WX ER,
IR T TF FawT QA FT G

fagre & fagyw frd & samew &
Ay W A1z & A arfy s
e § o aw d £ fe few
¥ e e fearmar § 14y Fotfro

TP AR AGH g 7w
faar feq & 3 37 gz A1 A=
we fear 1 ag o AT AT
Fiic &, Aot & aftc d, F IR
nT & 1 gw wT & wg wfgedr Aax
Ffawae, fagqm @ &1 RF
art o faar o qama e e Afeg
T gEIAl F) a= w1 fear g A
TN TAE q@ATE AN qg AT
wrAY w1 a7 ) G o e # e
IR GG ITHY §75 MBS oY a1 Y A oy
w1 FrAAE@ iy aw Ad vk §
& wrgar 7 fe sa wwT Y A1 3% AEW
& TAR Ir oY AT X TN AT
W | WX d AN ET AL FIAT
TEY AT § A T F 9T WY o
9T & W17 § W0 XA 9T FH OFT o
TR FT FA 1 AL A7 TAH 7L
arf qagd w1 wa f7A

Tl aeg ¥ Ak agr Qodtodflo
g def raarar, fasma ¥ 8,
Frerfe 391 esew AAAIT  gEAE
¥ agt 3, vt Tfc wTw ¥ aafer
3, wafeg smomer & o ag & B,
A A ¥ g A & 6 g o
oo W 7€ 6 e ¥ Uerw ¥ fren
g Ta¥ w. Wt ¥ fx T wRA W
T FE § W AT ¥ Sew W
W gfT &t § 1 vefve SaT g
fisar anq fe Suet v @6 WA )
7 g3, ¥fss o o warh W arfe
waa W wrafaa) w1 Rar T g

1968 ¥ wigerar ¥ qw oo
woyo Wro wTXFE wifew W o ®
o, fre® fog ey g ot
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/o, g W A v B ¥ B o
e 3 oY B WY AT &7 TEN oY
g aEk fau 15, 20 we st
i w famy a Wi T wife e
@ wa gaw wifry ae A wieet
wife & a & g7 At ¥, I
femr gwer ard) oe g1 0 ) o AT R
& w warer ot ¥ S foT gArk FAT
ofer & won o1 il a7 w1 @ W
A A M T FATD G g d
Wy ¢ e &w wm, ¥ 7 mE
Fraae & fv wfgr gt o daar
T B9 AT EAT | W Wigd & %
wfes a7 37 & PO FEET BT,
Afry g WA F fao 20 Fre W
~rear wieww ad | fow avg & gawt
guma frmar e aw AT g )
v &0 fagie o A ¥ a1 o7 faw g
¥ gw 5 fome BT g an A T 5
fir WY AZ %W AT, w1 IH F1E 77
< are=E F1 ARw f@r | 3§ osER
¥ ot ufafa? goEs a7 @1 § ==
WT AT §TE AF FL | G w9 G
& yw T wgd afrT dwar aafy
g wfge

wa ¥ & g7 frdew wawr fr
fegwfn & o wivafrmem §, afemr @
3T W g7 L | T o gwA vk fray

W ¥ Qo ¥ eqnitg
Wil & W el ge ot gw e

gfene sordt formdr mfr wor g o

TMIEAT § | WY WY TS St

wifE gw mfy & w o% )

SHRI GOVINDA MUNDA (Keonj-
bar) I thank you for the opportunty
given ta me to speak on the Demands
for Grants of the of Steel

and Mines, which is under the worthy
control of Shri Biju Patnaik
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We the Adivas: people had heard
very very baseless and tall talk from
the previous Congress Goveinment
But all of you might have heard of
the cost that we had to pay or suffer
We are happy that Janata Govern-
ment has come to power We hope
that this Government will do some-
thing for us

We are Scheduled Tnbes We uve
in jungles The jungles are full of
munes Tne tribal people, who ar¢
economically weak are engaged 1n
the mining atea on low wages Tnere
are no faclities—housing or others—
fo; them The previous Gover iment
hns beun exploiing us  This Janala
Goviinment has not dec ared ats
policy as yot I want to know whal, 15
the policy of this Government so far
as the dovelopment of muneral re-
sources in those areas 1s concerned’ .

kol a couple of years, there has
been a loss 1n muneia]l production, I
know this A few years ago, our
previous  Government introduced
‘mechanised system  Theie me two
kinds of operations in mineral areas
One 15 under the Private Sector and
ano*her 13 under the Public Sector
I know 1t and 1t 15 known to all of
you Keonghar has plenly of resour-
ces There are huge depo.its of 1ron
o"c manganese ore chromite bauxite
and s0 on You also know that there
15 the Paradeep port nearby which 1s
based on Daitar; and Gandhamardan
mines You might have heard that
there 15 an agreement with the
Japanese Government But the
Japanegse Government s not wilhng
to take all the pre from Daitar: as it
has low percentsge of iron whercas
the Gandhamardan mine has got
63 per cent iron content ‘The diffi-
culty is that there 1z no facility of
radway communication How 1s this
to be exported? We have to find out
how we can increase the production
from the mines so that our poor
adivas: people will be benefited by
getting swtable employment

Of courss, some of my friends
brought it to the notice of the Gov-
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[Shr: Govinda Munda]

ernment of India, that there 1s need
to establish g second steel plant at
Nayagarh in the distriet of Keonjhar
For the last 10 years our people of
Keonjhar district and the people of
Orissa 1n general have demanded for
this thung How this has been mneg-
lected 1 do not know I earnestly
request the Goveinment, the populat
G wvirnment the Janata Government
to piease look into 1t and do it imme-
diately otheiwise we will be very
mucn ungratefu]l to the Government
1 hope that the Central Government
would not disappoint the people of
Keonjhar of Orissa

1627 hrs

[Strr1 M SaTvaN \RAYAN Rao i the
Char]

Let me speak 1n Ornya

*Keonjhar district 13 well-known
for 1ty muneral wealth A large num-
ber of Iron Oie and Manganese
Mines are situated around Barbil and
Banspan: Railway Stationg and aie
feeding the Steel Plants as well as
export

Tnough a of of prospecting efforts
have bven made in this area there
are also very good prospective area
furthe: inside the District In this
connection I would hke to mention
the recent discovery of bauxite of
good quality nesr willage Kuanr m
the Bhuyanpirh area Such deposits
has not come to lme-light earlier
because they were too far from rail
head and there was no posmbility of
econumically working such minérals
However I am very glad to know that
the Jakhapura-Banspani Raillway lLine
has been taken up For a proper
development of the nmtural ¥
of this Distriet this rall ling is very
essential I would only request that
the comstruction of this line sghould
very much be speeded up and
completed in the shortest possible
time We find that muning Is one
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industry which 1s generally taken up
in the economically backward tribal
regions of the State and is also subs-
tantially labour=intensive Very often
when the ugriculture production is
affected by a bad monsoon, it i the
mimng ndustry which 15 providing
alternative employment for the rural
people In this background, once the
Jakhpura-Banspani railway Lne 1s
complcted there will be immense
benefit for the tribal areas of this
distiiet by way of vastly improved
employment opporturuties

About 2 mullion tonnes of iron ore
are now bemng despatched from the
Badbil-Banspan: rallway line for
export v Paradip This 15 being
taken by a roundabout route ma Raj-
kansva and Kharagpur There 18
the efore an additignal cost of Rs 15
p tonne incwrred by the Mineral
and Metal Trading Corporation O1ce
the direct ink 1s established the iron
ore can move through the short-cut
#rom Banspam1 g Jakhpura and
Cuttack to Paradip, saving Rs 3 crores
of freight per year The diversion of
the trafic will not necessarily result
i any loss to the Railways because
they can utilise the same tiaffic capa-
cty to move additional iron ore from
Badhil-Banspani sector to Haldia
Tm will result in the mcrease of the
tota’ mmera] production m this area
and thereby lead to a great improve-
ment in the employment of the tribal
people of this area

We have been anxiously looking
forward to the establishment of a
Steel Plant near about Nayagarh of
Keonghar district This was proposed
over 10 years ago and we had been
often mformed that this Steel Plant
would be taken up in the next round
of new Plants The people of Keon-
jhar district sincerely hope thet Gov-
ernment would give serious consi-
deration to the proposal now

SHR] SAUGATA ROY (Barrack-
pore) Bir, while speaking on the
Demands of the Mmistry of Steel and
Mines, 1 teke the opportumty of

*The onginal speech was delivered

i Oriya,
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congratulating Shri Biju Patnaik for
taking over this new Mimstry
Though he 1s_not here his counter-
part his colleague, the Industries
Mimster, 1s here and I hope he will
convey my views to Shri Patnaik

We remember Shri Patnatk as a
prodigy of Shr Jawaharlal Nehru,
who wat a dreamer and exponent of
the public sector in this countiy The
steel mills in India which he calls ‘as
the new temples of new India, were
built up 1n his time Before Indepen-
dence we had only two small steel
plants in the private sector But mn
thirty years after Independence the
steel ndastry  an Indie hac gox 2
long way Paiticularly last year was
a good yveay for the sicel industry
when we produced ten nullion tonnes
of steel Though it was very small
as comparcd to the advanced coun-
tries a small country hike Japan had
pioduced 120 mullion ionnes of stcel
the USA had produced 130 mullion
tonne. of steel a big countiy like us
producing 10 mlhion tonnes of steel
13 of course no mean achievement
Compared to what we had in 1947
this 1s difimitely a marked advante-
ment Bu' in spite of this production
last year there was demand recession
as a result of which we could not sell
all the stee] we produced in the
domestic market The SAIL had to
go out for export and last year we
managed to export about 14 lakh
tonnes of steel Just because steel
did not sell last year there seems to
be a new theory floatmg in this
country, namely when we produced
such a small quantity and the people
of this country do not have the pur-
chasing power then what 1s the point
in having the gsteel plants Let us
export all the stee] and let the coun~
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Mr Chawrman, Sir, an injustice
has been done to my State in the
grants of the Steel Ministry for this
year Sir, Eustern India 1s the heart
and head of the steel indusiry in
India Both the public sector and
private sector steel plants—excepting
Mysore Iron and Stee] Works—are in
easteln India, namely in the three
States of Bengal Bihar and Orissa

Now we have this Durgapur Steel
Plant which for a long time is sup-
posed to be the sick baby among the
steel mills Whenever 1n the past
any demand had been made from
Bengal for expansion of Duigapur it
was said that due to bad industrial
relations the capauty of Durgapur
could not be expanded Sir last year
was & yen~ of unpiecedented peace
in Dmgapur wheie the capacity utih-
sation went up to 68 per cent In-
sPlte of that in this year s grant. therr
has becn no provision for any ex-
pansion in the Durgapur Steel Plant
‘What 15 more dangerous in the case of
our Sidte 15 that there 15 an allotment
of rupees one crore and odd only for
the Alloy Steel Plant Together with
this small provisions for the alloy
steel plant the Steel Ministry has
taken a decision to reduce the duty
on imported stainless steel [ have
written a letter to Mr Patnaik this
morning on this aspect Up-till now
the imported and indigenous steel
were available at par They were
being sold at the same price With
the reduction in the import duty the
imported steel will become much
cheaper as a result of which the Alloy
Steel Plant will have to be closed
down So I request Mr Patnamik to
consider this matter in the interest
of our State and give proteclion to
this public sector steel plant which
utilised 83 per cent of its capacity last
year I also bring to the attention of
the Stee] Minuster the condition of the
Indian Iron and Steel Company In
1872 the Government of India had

guard the interests of the natign and
also that of the workers from the
hands of a very incompetent manage-
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ment [ would hke to submut that in
the last five years, very httle has been
done to modermise 1t and to complete
the modernisatton work, it 13 taking
a very long time I understand the
work 18 still going on The produc-
tion of one million tonnes should be
achieved at the eatliest <o that the
money invested ain this umit may not
go waste

1640 hrs

[Mr Speaxer in the Chau]

I have pgot another point to bring
to th notice of the hon Mim ter
that 18 with regard to the Bokaro
Steel whith has got rollinz mulls
Foimerlv the design for this urat was
based on Soviet Design The Sowiet
Umon had promised a credii of
Re 2500 (rores fo1 the project But
recently the Steel Ministry has taken
a decision for changing the design of
the plant and give this design work
to MECON which 13 a subudiary of
SAIL ‘The MECON has d¢veloped a
high experties and 1t s setting up a
<tec! plant 1n Nigera But I would
have bien wverv glad if MECON did
wok out i1t« own design for this
plant For this purpose MECON s
gomng to tre up with the V-United
and Davy Ashmore Company of the
United State of America as a result
of which not only will 1t not be able
to utiliee the Soviet eredit of Rs 100
crores but also the amount that has
already gone into civjl engineering
works will be wasted I would
therefore 1equest Mr Patnaik to look
mmte this and give us a satisfactory
answer A number of Members have
pomnted out the faws in the export
policy of raw materials from this
country 1t 15 true that in a country
like ours where capital 1s short where
foreign exchange reserves @re not
adequate 1t may sometimes be neces-
sary to export raw materials, but my
submussion is that a country has to
look forward to the next hundred
years of 50 In such 2 case, we can-
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not go on exporting our precious
raw mmaterials

Nat only that I would also sub-
mut that the terms of export trade
whiech MMTC has entered with Japan
formerly are still continwing and 1t 1s
not at all favourable to us It 13 less
than the world market price I
think the hon Mimster will take
e tion to change the terms of trade

I would also bring to the notice of
the hon Minister about the condition
of the private iron ore munes n this
countty Our Adivasi  fuend  has
alieady ponted out some of the flaws
But he ha not suggested the ultumate
sn ution The solution does not lie 1n
the leasing 1t oul to somebody else
Though this matenal 1s being canalis-
ed through the MMTC 1t 15 necessary
to take over these mines from the
ptivate owners This will also put an
end to the sufferings of the workers
Not only that Theie i3 a nefarious
thing going on 1n this country yet
In the small Union territory of Goa,
there are compames which have
monopohised this trade They are
Chougules Salgunkars and Dar pos
They are not only owning the mines
but they are expoiimg the ore to the
foreign countries through thewr own
shups Chougules have got their own
barges and ships to emiry the ore
They almost own the port of Mermu-~
gao I appeal to you that you should
consider taking over at least the ex-
port of wron ore fiom Goa so that a
great loss to the national exchequer
can be saved

Lastly, I would request the hon.
Minster to consider opening of steel
plants in the Southern States 1 would
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Steel Industry has come a long way in
this country and with 1400 crores of
money investment in the public sector
in this industry, it is a sector in which
the public sector has achieved com-
manding heights. 1 hope Mr. Patnaik
will not only continue to keep up the
commanding heights of the economy
but will take it up to greater heights.

SHRI RAMACHANDRA MALLICK
(Jaipur): Mr. Speaker, I am thankful
to you for the owporiunity you have
given me to speak on the demands of
grants of the Minisiry of Steel and
Mines. At the same time I must con-
gratulate the hon. Minister Mr. Biju
Patnaik who is of a socialist mind, he
is very active and dynamic person in
nature. I hope that under the leader-
ship of Mr. Patnaik the Minisiry of
Steel and Mines and the related indus-
iries will progress satisfaclorily. I
also hope that this ministry will make
rapid progress ilowards s=2!f.sufficiency
and will also do more exports earning
valuable foreign exchange for our
country. This ministry can change
the economic conditions of the country.
It is needless for me to say that the
Ministry of Steel and Mines has to play
a vital vele in building up cur national
economy and the lolal development of
our country.

I want fo make an imporiant point
about my state of Orissa. The popu-
iation of Orissa according to the census
report of 1971 is 2.19,44.615 outl of
which the population of Scheduled
Castes and Tribes comss io 83,82,791.
I request that proper attention may
be paid to the employment of SC/ST
candidates in steel factories. The
people of Orissa are fortunate that so
far as the mineral zresources are
concernad, there are many good
mines in Sukindh, Barabil, Keonjhar
and other places. The mines are rich
in high grade iron ore, coal, manganese,
limestone and dolomite which form the
most important ingredients for steel.
According to the Geological Survey of
India enough raw material is available
in our state as well as in our country.
There is no reason why we could not
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produce steel cheaply in our country
and compete  successfully in interna-
tional market, making good profits. I
therefore suggest for the kind and
sympathetic consideration of the hon.
Minister the establishment of a second
steel plant at Sukindh in the district
of Cuttack or at Nayagarh in Keonjhar.
I can say that there will be no problem
of land, water, electric power, labour
or raw materiais. Sukindh is centrally
situated and is surrounded by Keonj-
har, Dhenkanal, Mayurbhanj, Bala-
sore and Cuttack. This place 1is
nearer to Jajpur-Keonjhar Road Rail-
way station. There are vast areas in
Sukindh which are vacant and which
can be utilised for this purpose.
Further I want to say about water
supply. The rivers Baitarani and
Brahmani are there and they will
serve the purpose easily.

The Paradeep port is there nearer
to Sukindh which can help in export.
I waont to draw the  attentiion of the
Minister and the hon. Members of
Parliament to the quantity and walue
of iron and <chrome ores exported
through  Paradeep Port during the
year 1972-73. The figures are as per
Government report submitted by the
Bureau of Statisties and Economics.
Orissa. The total  quantity of iron
oreg exported during 1972-73 1o Japan,
Rumania, Poland and Czechoslovakia
was 18.70,742,345 M.T. and the foreign
exchange earned was Rs. 11,83,24,227.59
and chrome ores exported 1o Japan in
that year was 1,12,071.458 M.T. and
the foreign exchange earned was
Rs, 2.30,79,457.50.

The Express Highway connecting
Dairari mine with Paradeep port is a
short cut way and therefore the cost of
transportation of goods will be less. I
further want to say that the Railway
line from Jakhapura to Barapan: is
under construction. There will be no
problem for manpower and labour.
The labour charges are very cheap in
Orissa in comparison to other places.
This can solve the unemployment
problem, from which Orissa has been
suffering for many years.
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Another point I want to say is re-
garding electric power. I can say that
there will be no problem in this res-
pect also because Hirakud and Talcher
Thermal Power Stations are there in
Orissa, nearer to mines and so the

expenses for that purpose will also
be less.

Considering ail these points, I
requet and strongly suggest to
the hon., Minister that the second
steel plant may please be established
at Nayagarh in Keonjhar or at Sukinda.
Its establishment will . also give a
tremendous impetus {o the economic
development of the State and besides
being a source of great internal and
external profits, it will earn huge
\:I!oreign exchange for the country.

I, therefore, say that it is high time
for us, for the Janata Government to
do the needfiil in the matter. The
people of Orissa believe in this Janata
Government and this was proved in
the last Lok  Sabha and Assembly
elections in Orissa. I, therefore, re-
guest the hon. Minister that the second
steel plant for Orissa may please be
panctioned. I thank you once again.

Y \iga A (3) : TeAw WA,
¥ Faer faemd s17@™ * AR H FEAT
_MEATE Rt & F 9 T § | W S
FrE & faae qodl TSEW @&l
¥ facia afast o 2 @ 1 @ w5y
gd] 3 TIdE FO 10 a9 AT FWr
g 10 AGHT AT TF 9T & AR
T AT OF ARHT FEqATH H AT AT |
SAAT qTE @ FHIT B ST F AS
ag gAY ge AT g% g, § T Far
a1 5 wdt wRe ana fastear T a8
AR T 27 gHaAT F G FT FO
g SRF! gT FA T NATH HA |

agl & Afeel a7 gwer F IR ¥
5% fraed F<T J1gar § | TS §
331 1 ¥ =ifwst &7 Hear aga ofaw
2, 709 8,000 ¥ AUF wogR SFQTY
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F ol w AT @ F | AT o 3
AT & AT g § IAHT WS F AL
ST gfaad weigd st freEr g
g AT qF qer & wi | o F Froow
sfagl & frea sEadte agar a7 5t
g feafa aget i spad v faa sifawrdd
FT [ FIN T ASGA T ATAT T 1

S%ar<t &1 fafaar #ramr 13, 14
X 15 F AT FIAT ATMZC 5 59
SHIT § :

qRT 13: FIQR A wiE glaard
A FHATET B & |

() swanfedi w1 FrEdeaT & arg
AT F1 gfaer T )

(x) «rw GEE F¥ FTEAT FAT |

(&) S=rT 79w FE=Ifea) & IR
HHTT F g = e a4 ford A
foreze <@F AT ThF FAITA Y AT
AT grad w18 & )

(3) FETdqi § e FrdeTs 9T
T 9T A AT AT FET |

(§) @ami &1 fad qEg®i F
ATFT SFET A7 foredrardy gt |

T 14 : FF A7 SFICA AT A
ToTg g8 giaand &

(=) fafecar gfaar  wwot &
9T FARTA g TEE 5 @ )
&Y e |

. (7)) SgT aw wewd g, Ol
g 9 & 9 Fr osgaen fraita
T 9T, SHRTU F1 T F T i |
z¥a fagwr & gaeqr w9y @9
qT FEM | :
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(&) AT F FAT 3T TACET FEAAT
Ty & SO '

HqWT 15

(%) ZFIR Fidae FATTAE, 1970
iz afafTaw 1971 & Traarai w o=
FIAT |

(a) =R F1 9z FdA § TG
[AGET AT =T H FF ~T @ T4
afawi & fAQ aay ok, S ATHT
T TAHIT A g0 A0 Araar9i #7,
S fF FFT #1 wd, @Eer giaar,
A6 AEE FI AL, FqT FATA,
wfaer fafa, =98, Feaor oF gaar
el wifg F gral ¥ AT FL |
TT FAAT ATHATAT F1SF AT A AT
SR 1 TEE wfafeEa FwEAT grd,
T wAd T 27 faasi a7 feq 7o Ao
F1 SFT 4T AN ATAT SQAT, HIT
F TAFT ZEAT & 9TA9 4 |

qTeq gl aF qg AR g SHATA
1 &9 wat &1 faege o= Az fFar
JUT | WAL & TS F[ HTE Taey
i fFar ar, 61T & a9 F T gae T8
fFar T 1 4 99 F1 F F@7 AT AT A
@1 99 & 40 3 HrI &1 99 g,
T 91 & qUAT KT Tged 2, T IAF T4
& fau fosr #7147 FE gaw &, 7
f fcan it =1 gfqar & 1 78 @1d
Heageqd Agr 9¥ g fow w7 ogvg ¥
ag “iioor fzafy qar g€ 1 WAy St 3
| HeAILATAT F1 AFATT T FYL |

9drs ZearA FREE F " d
foga aa wifeaz F9 %3 W & 932
G FAA FT FAT FFIT AT T4 I
g | TSR AAT FOT AT A T
F6 WFATT TELAT T o F¥ § T4 feafy
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#1341 98 F AAT0E 1 SFATA ¥ q0ZY
&1 Y 100 o ANAA fZar AT 39 THIT
T AT T LE T OF  HAA o7 fF
fa 3%l w1 36 AW gaAr § oAz
A 7 | f5aF 3FIAA U AT
Tg fFar o, s oyeq wfas
ZTZATT TT Fer 7 |

2-3-77 T3 3-3-77 &1 faars
gizd & meax Hifew zE  foaH
To HTEs o Fo HTo #HIT HZo-
Tde o Fo HYo, AT 23 Fiageg
#1  gafegfs & 7z "wdEiar
FUT P ASEU AT 70%o TLRF GHz
F B9 7 fqa1 e 7 qw wha a1 wuaE
SHIT F FIAATGAL &7 ST & arz Frar
st | AfFT 5 91T aai 97 gigedr
giai 2, 7z A@T | 23-3-77 FI3FQ1TN
T ATEL AT AATAGT FT ATA I3T F
F 0% 41 FuAEr fwar oz san
FTATL 25 ATLF FT 25 Fo AT 28
AT HT 25 ®o FIAT 12 50 Fo
fzar war #i 5w 20 %o 7L frar war
ag 1 ITE JAATT FT 0F AZA ST
FIZO0 AT |

ot

2-5-77 &1 A F |ET @I
Afagsr o1 dro Hasl, I9-Frias
aa® Hl U FTAFOE HI7 Hqdras
(faett) =Y W0 wao Fgm @1 gafeafq
§ UF guAEr g F w1 3% 39 faar
SAMTAT ATAT JIATA IF G138 F Hqeqaq
sgaaR aaq fzar soar ) g faa
qrfa® #1 TS F Fr9 927 fwRAT ar
AT (24T FATOAT | GG SA quaty
H AT TZT AT AT 1 Ag o gaAg
F AAAT FT A=A FIN 47 |

17 hrs.

31-5-77 F 94 I GRAS FT
T AT ZATAT BT T aferT 7 waqra
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FUTHIX 8,000 AT FEATH qX =y 71 |
31-5-77 & BTG wreew shwE

q F qq g7 qwAar gur fored 7y
g fear a5 @@ % 39 faar
ST T 100 ST 7 wyveavey i<
wfadt qad & forg fear omdrr 1 S
SFar 7 o Y fir ag awatar gana
F T GAT Y | AW AT FT w0EW I
awa s g i qaa F For F15
FUATAT EYAT & &Y IqHT AT AT QT |
S TFT BT | G177 TGV fvam 7471

gaw HfaEl &1 AT F]9T AR
2 ariE &7 Ta &1 Sdard 4 gfew
¥ ara faeFe, gfed & Sa § 3a%
9 ¥, wve fFT T F 2 a9 =
frawh, o fF a gy WA W SS9 #
a7 9, F1 95eq ¥ fau gfem v«
TqT | g T T F T H, frdy gwT
Fr st F1 wgeg qEL A1, TT FY
Miferat sers o€ faadd 7 @@ @Y @l
T @ qE | IgH OF wfger v
& e oY, I o et @l ST uw
12 Q19 F 9EF F1 oY A7 007 | gER
fe-f6T 11 a adargl M 79 WX
SAMATAR AT | 3§ TFX 10
@l #Y qE g gE 1 20 AW
Mt ¥ st gu o & sreqEre
¥ gefyz 9, g9 ¥ Yt uw aafea a2
TAT | ¥9 YHIL CF gEI AT gATE-
QU AT 99y |

T gF faeel qotE &7 F o
Arfearet § Sy s A @ar ¥
o Y w$ | gt A WaraEST ot o
7@ faar v | 8 AR AAGR S FATU
%mﬁ&'mﬁtai eI
FoarT ST gt & AR PR ST & TR
FTH BT @t Trer At FaT AT T g |
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# gourd AR @ry Hay ¥ i
FeT 5 ag o7 72T F e AT AT
FW & W, 99 sglaamii
A EATT I, 7L qY 48 €97t Fre@ AT
FAT ST @aX § g IFAT L1 A A
feafa famafafen faredt ot @ g ok
wagl & faars dvargdy @ &

: /

frerrs FTeatd & strarawTa F SR
90 & mfus =ifaay 2y, St =6y qEet
9 T FT AT T, =fwde frar qar
ﬂaﬁ%wsimmgahqm%
BT 1T & T IaET A qr adq
frrer st g afeq sworaEE @R ¥
1€ 5% 90 ¥ wfaw FA =l #1 W
az &Y ¥ frar war 2 AfeT 9w Nfers
FT AT IAGT AGY faat war & | & wfv
weeT, & fraza s 5 ag T
o &3 i g FrRATE A A 20,22

i

a1

JHEET F1 g da fear s o

faare s § oY o7 & Fama
& 5,7 Taa ager war & Tgt wrakwA wMT
FEEFAA F FTH A R FAAT 5 AT
AN A w=ue far | Iy Wi 4@y
&t maRw & sRarfai v gfaad
faeret §, a8 o9 Ft o | §3F SO«
ARSI & e, A1 S Fer o wraEr
Tt T2 &, 3TAT 2N ¥ gLy & stuaAv
ATy gearg "t ¥ fda 5 a7
93 ST WeITATL AT g, afe 3w 4F
faam sme &Y 3EY ¥ gt F FEATCE F#
Ty Wi wmaEy ¥ g FY AT @

g

Faa & wrad § 9gf ¢F wwew
Tts g ¥ 600 &I 7 &1 W
60 ¥ =1 ¥ gorar AT | wrE FAE |
&1 el A1 1 gt F Sare TP |

|
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=TT, IT7 F31 fF g47 20 @ ®TAQ
gama %3 ¥ f2r ¥, garr w18 35 @
fawrg gFar

¥ HAY wEray ® faaaq g e
ST FAATE HIAT GA-GHIAT TIFR
SEqTRA L AF F, A1T A &0 ghAAT
Fr famz s #iw § 1 9vFg F gl
F syfast 7 9arE w1 w08 A= A
F@T | 78 34 Fw7 g A9 5 g
FT gFIT a2 1 fwzrg <@ i g, 92 g9 F
A+t AN 2. fwa 54 fward s a
ZAATE F1 A% fHd F71 e777 &0 QUar
& safigraa #ar ¢ 9 fedad FEar
f& s afesi a6 o T fzar S0
AL FA A1 77 T wE AT fasrd
FIVEET FAT B9 ®EAT Z )
¥ War mgiag § fAasd FEET AvEdr
g fov dardian ¥ i vF e Wiz aF@Ar
SI% | 939 FV GATE 0F g0 AL F
HAAT AETH F2A & [q0¢ § AT WA
g fadzs w7AT AEar g dmrdar
g« TETA FITEET @rET 07 |

o H & ag #gAr Tear g fF fSa
90 FaTifeal 1 arfafew w1 =fwaz
AT T 9T, T F1 Q97 a4q9 f2ar S |
i afgxw fFean wHzY W fyErd
FIXGTT # 3HATA & AT 15 T §
FIH FCIRE, I FE Glaar 7E &
I @Y 2 faens FrIEe 7 OFTH FIW
ey wWEdl &0 15 w9 Sia-fad
foay &, w9 % o9QT F AANd F1H
F ala wegdl #1 6 T4 Wig-fa
oy @ fwaw & 1w ST oW @
quT FT WS A0 AE) fAwar &0 7
IT F O @A F a0 qAFE g, T a
FFY & fau Fae wixAg I fau
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SFI, qrr ar fowar #r srgear &)
Y watew ¥ A fadaw ¥ R oag
qagd &1 gE-gfaami #1 M earT
g 7

st frot wwr  (afgam) o
HeAd  wWEF, § WG FTOAAIY F
w77 Ay w1 wTaz fagr

e & mafas fasm & fag
1T AR =TT FT agT AT & |
ST ET F TG AqonIA H 27 2 R
Bz IANT-eidT F1 fafra fFar Jrga
SHY & IO WAAG AT T 3H FT AT
ag AT fF FAqr e a7 IFTT-HY
F1 faTg w340 2 1 afFT FaTr 9t
AT 3T AT FLRE A FAFIG 57
& g FWR wA 77 2 feT s
FT SEAET BIE AT 9T AET 21 FHAT
g, 97 F fAg &2 IWA 9T FANT-IH
AATT G2, ACHT AT AT AT BIE
FHAM 9% F7TAT AT TAFAT 2, 37 F &0
TET F Wi el gETeAr wqrias
FAT TS, TifF FE @ F1 TIT
TE FY AHEAT FA EY AF | A&
TH EIT K1 w¥Ed g, gH IT AT
SOrET &% ATy 9¥ F9AT Wi
SH FT @IT F1 AZEAT 2

fagely weafaai & wremw & siv
IANHT AT Ty §, F HE A
W R A 9 F) feafa w2, 3w
F ATHZ W 9T T4 E |

A FTOITART  FTHE FIT B,
afsd 9 &1 A9 Fz9 FH 2T AT Gy
g1 @A FIW oag g fF fager
ATHE W HEGIEIAT A gHIT WA AT
few arar g, 59 ¥ ag g & @9
7eq 9 fasar & o gw Fu faded
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ar fawdrd | & AT s g e
wft g 4 waen wid fe g
W ¥ Ay graAmow fader ¥ o
¥ioa fag &% )

W A % W weesa § 6
soed ¥ Fugd §) WRiRTO wF A
wfew wod T i €1 S w7 wAviar
w1 g aww fext w ads § ¢ AT
¥ AR T A |

w Ty fomrAnargfe
yima  ww w wed fafede ¥
wygfes afmay o wggfa 99
wife & wfa <6 3ar 7 I )
war ot A wad arqens ¥ var e
wigfm oifen e s fes a@f
1 g o 7 Sfee sfafafae feat
IRAT | A wETEa W g ure faae
o ¥ fgn, afs Ay @ fraan
Wt w2 #1 gfe { waar od w1 3@
@ &, 7 WIT wigay % Fera {wmw
7w s13m 5%

e 1 we wE A ay T3
o8 W AME A A At ¥ em
fearamr | @Y g OF wawifad
T 93 ghIA § wEr w1 §
fow % wpi & 9™ W&l Il B0
a7 & faq Ifva awred o vea P
anfygy arfe 3 & 4 o afeare gman
a3 afear W1 a qEraw fad
Wi TR A I ¥ AT qraT BT AE |

R wg & % oy g v
< Y ofr & wg s ¥ IO Y W
fafiw s § W AW WX B2 dam
T A W WY W v § qd, waw
arc werdr weg wATY 3T Wi

JUNE 28, 1077

Steel & Miney 272

ag =W R wiw W WY A 9y
oYy dETA Y § Ag IA F AT Ak )
€ wel & arq § wadY I gArE v
g R WEA & q4T wAE |

MR SPEAKER SHRI JYOTIRMOY
BOSU

SHRI BIJU PATNAIK He should
come here instead of speaking from
there

SHRI JYOTIRMOY BOSU (Diamond
Harlour) Sir with your good wishes
I will continue sitting here

1 Lave to support these duemands
But I would like the Minuster to assute
this House that within s x months he
v ul come before this House and give
us a rejort as to what he has done to
get the Mimstry oul of the ferrible
condifion 1n which 1t 1e at present

Today you have Rs 400 crores worth
of unsold steel It g & fact 15 milhon
fonnes 1s the quantily wunsold for
1976 77 The toreigners slways like
your natural resourc*s and cheap
labour a combination of the two +They
have hecn freely co operating What
\s the solution they have found’ It 1s
playing to the gallery, because the
export 18 at a cost which 15 much
bslow the cost of production And the
publicity they are @ving 18 India
becomes self rehant and it has also
become an  exporier” This 15 what
Mrs Gand's Government did and
they did & lot of drum beating about
it But the <evere recession that has
overtaken the country is not known to
many it 1s know only to onem a
thousand 1n this country And that
has resulted :n what” In  lesser in-
vestment in development and plan pro
grammes That 18 one of the reasons
why there 13 a depression in domestic
consumption, and you bave bacome
a wvictim of that today You are a
vigtim of the evil of the disease creat-
ed by the previous Government You
have to get out of It,
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Comipared to the advanced countries
our preduction 1s httle USSR with a
population of 220 million 15 producing
100 million tonnes of steel USA with
a population of 200 milhon is produe-
ing 141 million tcnnes, Japan with 100
mill on 18 producing 110 malhon tonnes
India with a population of 850 million
which as I understand 1s the population
is producing 4 8 mullion tonnes of steel

The cost of production here as I
understand it ranges between Rs 1 500
to 1800 per tonne and export price 18
in the range of R 1254 to Rs 1 156
I hope Shri Patnaik will corroborate
me when I \ay this  Therefore you are
subsidising the mch advanced nations
from the coffers of the poor Indian
natton The Indian  piice 15 about
double Sir 1if you want to make an
additional 100m 1n  your place n
Andhra Pradesh

MR SPEAKER No I do not want
it

SHRI JYOTIRMOY BOSU In two
years we have increased the price of
steel for domestic consumplion Lhree
times I would like to know why
billets are being exported Is it not a
conspiracy of the foreign consumers?
Now they have brought down the
bwilt-in capacity for pellets at lcast in
three countries namely USA Japan
and West Germany by 30 to 40 per
cent Why" Because they can get
billets from you at a much lower price
Therefore they have shut down their
plants and they are now exploiling
Indira Gandhig socialist Indla which
has @ public sector What 15 the
position in wagon building” It has
come to the lowest step The expect
ed requirement of the Calcutta Metro
politan Transport was 150,000 tonnes
but the actual was 15000 Hooghly
Bridge anticipated a  requirement of
60,000 tonnes and the Bhatinda project
50,000 byt in actual practice they have
come to a virtual stop Our steel
plant in Durgapur is facing difficulties
Why is it? Because the previous
Government has given a fantastically
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large licence for the import of stamn
less steel from Japan for a considera
tion as in the case of o1l which Mr
Dharla was elaborating Everything
for a consideration The elections are
coming MLAS and MPs have to be
bought So let us bring stainless
steel from Japan for a consmderation
and destroy our own public sector
That 1s the sociaham  which Mre
Gandhi understood but we do not

What happened to their Industrial
Policy Resolution that steel production
should be in the public sector® When
1ISCO was taken over why 1s 1t that
the Tata Iron & Steel Co was not
nationalised” Is i1t because there 15 a
powerful lobby here?

I request the hon Mimster to look
into the matter of the halta Mines in
Orissa owned by _Hindusian Steel
The management said that they agreed
{o the demands of the workers but on
’8 h Tune they sent policemen and
mayistrate This 18 not good thing
The vorkers and management should
come together

There 1s another dangerous thing
I am pot being parochial, because a
communist 1s never parochial The
national retention price of steel should
be reviewed because 1t has reversed
the economuc process of the country
T will give an example What has hap-
pened to the economy of eastern
India® The built-in capacity of the
engineering industry 15 remaining
udle but they are creating new capa-
city 1n other areas Black sheets are
being taken from the mills m Bihar,
Orissa and West Bengal to Bombay
and Gujarat Steel almirahs are
being built there and again transport-
ed to Calcutta That sort of economics
18 this I do mot understamd this
So thu national retention price of
stee] must be reviewed dispasstonate-
ly, and it should be put right because
it 1s reversing the growth of econbmy.
You should not be guded by these
phoney vote~catching slogans
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Coming to aluminium, this 13 one
of the vital metals today ‘The dum-
culty with the transport system 1s its
teeth-ta1] ratio I said 1t ten years
ago, but I have not been able to get
it into the skulls of the Mimsters
They are digging their own graves
Aluminium 14 most necessary for the
transport wndustry, but all the four
plants are in the private sector, and
they go on blackmailing the Govern-
ment

SHRIT A PAI One is in the pub.
lic gector

SHRI JYOTIRMOY BOSU Yes 1
am »01Ty

They are now manufacturing luxu-
ry goods dabbling in blackmarket-
ing of aluminum sheets Why 15 not
the aluminium industry bemng nation-
aleed? It 15 veiy 1mporiant It 1s
the Lightest metal which can be used
for transport

The Kudremukh project*wath Iraman
finance 15 expected lo earn billions
of dollars in foreign excthange and
they have received the first instalment
of 100 mllion dollurs as advance The
jron ore 18 to bt transported through
a pipeline They say it 15 very modern
but I know that 1t is out-datel since
1970 The Bechtel Corparation which
was indicated by the Takru Commus-
sion have been inducted The Com
mussion have said that their actiong
were mala fide and that favounitism
was shown to Bechte] by people who
were 1n power Non-justifiable pay
ments not sanctioned by Government of
India were paid and they also receiv-
ed the same The Commssion made
very adverse comments about thi
company—Bechtel But influential in-
terests within the then Government
and from outside and persons Like Da-
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head of the Bngineers Indis Lamited
snd Member, Planning Commuasion
wag greatly interested in  Baehiels,
Since the end of 1975, he bag been e~
pleyed with Bechtel Corporation of
USA first ;n  Canada later n Ban
Francisco anq lately as Mamagoment
Tramnee You can either confirm or
deny the fact The brother of previ-
ous Steel Minustry Secretary and Chaur-
man of SAIL works for Bechtel yn San
Francisco Whether 1t 1s a fact or not,
I want to know The cost cf this pipe-
line in Kudremukh is hundred per
cent more as compared with the price
quoted by Willham Bros Engineering
Company This means six mullion
dollar extry 15 being paid {o the Bech
tels The decision about this tender
was taken within two hours How
prompt they are' 1f we write a letter
we wonl get a reply even in six months
but 1n thi< case they were very prompt
The main contractors were ordered
that Bechtels should be accommodated
With the joint efforts of Birlas and
Marut: Bechtels were brought back in
order to help Sanjay The then Petro-
leum Mrmister who was a Member of
this House directed the Goa Chief
Mmister to go slow with the anti-pollu-
tinn move against the Birla Zuary
Agrn-chemicals This Kudremukh pro-
ject 15 a huge drain of US dollar 1
demsand a probe should be instituted
into it I certamnly expect the Mimister
1o come before the House within mix
months fo say that these are the im-
provements that he has been able te
effect in it

SHRI § KUNDU (Balasore) [ want
to starl with an old story Bur, you
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there was strike ang all that, we were
assured about locating a stee] plant in
Orissa But later on, these three steel
planty were annoynced at different
places ang purely on political conside-
rations.

SHRI K LAKKAPPA (Tumkur)
That wl] affect the interest of Karna-
taka

SHRI S KUNDU I want in the best
interest of Indla that wherever 1t 1s
feasible it should be located If a steel
plant 1g feasible even at the top of
Himalayas 1t should be located there
Are voy satisfled Mr Lakkappa?

With all anguish | want to appeal
to the new Minister that he should not
be pressurised by other groups of per
sons who have not taken couniry's in-
terest but have taken political interest
in detiding where the location of steel
plants shouly be Even when Mr
Bhagat was there he said in the Rajva
Sabha that the location studies were
being conducted and that it will be
located 1n Bonagarh I would request
the hon Minister to follow it up

I do not want to detal the whole

report which Dastur had submitted to
them, certifying the reports about the
steel plants which were to be located
in Goa, Salem and other places I
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high. I do not know how other coun-
tries sell steel cheaper than us We
Usa Ore contaming 55 per cent iron
content whereas Japan and Western
countrigs use ore contamning 34 to 35
per cent iron content Then, we use
800 Kg of coke per tonne whils the
Western countries and Japan use 500
to 600 Kg coke per tonne Again, re-
fractory consumption of steel per tonng
18 15 Kg compared o 3 to ¢ Kg per
tonne in other countries If we can
save 1 Kg consumption of refractorly,
we can save about Rs 7 lakhs per
mullion tonne of steel Our young
engineerg must answer these questions
There must be some sort of a real war
on technology Othewise our poor
country wil] not be able to spend So
much of money on these capital inten-
Mve profects, lke, steel plants and
other things

Coming to SAIL and HSL, the SAIL
was formeq with very good 1deas The
SAIL was formed n 1972-73 At that
time, it was sald that the SAIL wil
coordinate and bring about umfor-
mity The intention wasg that it will
concern 1tself more with policy and
planmng and that i1t will not concern
iteself with actual gperation or pro-
duction or any such other things
There was some apprehension that
the holding company may perhaps
have a tight hold on admimstration
and other thmgs In this connection,
I would Iikke to refer to an article
written by Mr Bagaram Tulpule
who was one of the man of the
Durgapur Steel Plant and who, through
his labour brought out the Durgapur
Steel Plant from its mck condltion
and, when 1t came to full stream he
was kicked out and he left it In
his article published in the Economic
and Political Weekly dated January
8 1077, he states



279 DG Mm of

|Shr1 8 Kundu]

tors For a brief spell of g few
months 1n 1874, I was also nominat-
ed to the board From what I saw
of its working durmg those few
months, and from what I saw of
the working of SAIL as a whole,
it was clear that its culture was
entirely different from that of HSL
There geemed to be much less open-
ness, too many things depended
upon the verdict of the chairman
who was, 1t was said, not easily
accessible even to ms own full-
time directors Nobody was left in
any doubt about who the boss was
Indeed a highly centralised, autho-
ritarian  orgamsation had clearly
come into being 1n sharp contrast
to the open, participative, friendly
cultwre of HSL

I think, the Chairman 15 not there
now It 1shigh time that the hon
Minister also made a policy pronoun-
cement as to how he 15 going to lay
down the future policy about it and
what 15 the clear distinction between
the work of SAIL and HSL

I would like to know fromn the hon
Minuster one thing more During
the Emergency period when we were
mn jail, the radio used to blurt out that
the production had gone up, the pro-
duction had gone up and so on

The Report 1s there It 1s true that
the production has gone up The pro-
duction during the last three-four
consecutive years has been gomng up
My friend should bear m mind that
the production had gone up not only
during the emergency period but even
otherwise 1t has been gomng up
You can see the Report which has
been published by SAIL for the
financial year ending 31st March,
1078 It says, “The company earned
a net profit of Rs 4660 crores in
1975 76 agmnst the profit of Rs 4842
crores mn 1974-75 and so on” The
profit for the year would have been
more, but due ¢o a number of factors,
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it would not be so The proflt would
have been more by about Rs 39 crore
This profit has not been there Per-
haps less subsidy has been given for
export If we export with this sort
of subsidy, perhaps this country
would not have been able to sustain
such a financial burden

There are areas of corruption, there
are arcas of losses I would hke to
identify the areas of corruption, loss-
es sale and purchase Ii is said that
the fabricated items which are used
in Rourkela are brought al Rs 23009
but if you manufacture them it can
be done at a cost of Rs 5000 This
matter may a'so be enguired into
There aie other areas of corruption
hke disposal of spave-paris, jobs,
labour contract system sae of wasle
products like steel scrap and so0 on
These aie causing a lot of hardship
to all of us here

Then we want that the steel must
be healthy because steel and electri-
city are indicators of the real growth
of the country But in a developing
country like ours, it 15 not only ne-
cessary that our industry should be
production-oriented but it should be
profit-orienteq also We had seen
the hollowness during the emergency
period Nobody could buy You can
gsee the conditions of the people and
the level of therr poverty Do not
mistake ys  We are not opposed to
heavy mndustry, but we do not cer-
tamnly want heavy industry In 1967,
1 went to Ranchi I remember that
heavy industry was there. With
scarce money, they were having
heavy industry and they were pro-
ducing only 70 per cent of the total
production Can a country like this
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In that way, the strategy of new
development must be drawn up and
the Janata Government ;3 drawing
up the strategy in that way To
conclude, I take the big empire, the
steel empire Many workers have been
troubled and dismissed from the ser-
vice Some days ago, about 50 pea-
ple cama fo see me and they told
that durmg the emergency period,
they had been troubled I request
the hon Mumster to see that this sort
of fear thould not be there

Crores and ciores of rupees have
been piled up as profit by these four
magnets, but the minimum wages arc
not paid to the workers Even the
mmumur wage of Rs 8 wheiever 1t
18 fixed, has not been paxd In Orssa,
the Labour Officer had recommended
Rs 18 as the munimum wage In
Coal mdustiy it is there Adfter tak-
g a lot of tiouble the mnimum
wage of Rs 18 was sanclioned by the
Government

During the emeigency my wunion
was completely thrown out of office
My umon office was demolished and
my umion workers were troubled
Even the minimumr wages were not
paid I requesi you to see that the
minimum wages are also paid and
that these wages should be increased
to Rs 18

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK) Mr
Speaker Suir, I must, at the outset
thank all my hon colleagues 1n this
House for giving me the types and
varieties of information which would
make almost an encyclopaedia of
knowledge 1 expect that most of
them are true or near the truth

Before 1 proceed with the heavies
as they are like the steel plants, alu-
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shall ensure thal they are not quite
dead, we ghall take necessary fiscal
measures, m consultation with my
colleague, the Finance Munster, and
other measures which we can think
of through the Steel Authority of
India for obtaining the raw materials
Lke scrap and 8o on The industry
which was boin out of an euphoria
of delusion of grandeur, >f a great
deal of surplus money has suddenly
found itself like a plucked hen Even
so since it happens to be on the soil
of India we will ensure that it does
survive I have no sympethy for these
people but I can assuie vou that I
will see that they survive because the
House desires 1t The other day I
was pleading with Mr Subramaniam
when I made an intervention I asked
him What kind of planning .s this”
When you are short of power, you put
up mum steel p ants which consume
a great deal of power what sort of
plainming 1s this® When  your infe
grated steel plants produce four mul-
lion tonnes you create capacity for
another four million tones' It 1, a
total y wrong plannming It was not
planning at all It was allowed o
grow like a mushroom because there
was a great shortage of steel Mer-
chants became the owners And the
House demands that I save these mer-
chants Only because you demand so
I shall save them I have no sym-
pathy for them, but they will be
saved

I have a great deal of sympathy fo1
that little man who is making Little
plates, katories and things like tha
from stjin ess steel, he buys stainles
steel rods from the government fac
tory at Durgapur, he has mtroducec
his own enginecring, he employs hi
whole family for malking steel, fo
polishing it and for making little pot
and pans I have and my Minstr
have, after conmiderable deliberation
with all these little indigenous manu
facturer, come to the conclusion ths
the policy of substantial reduction o
import duty on stainless steel has, per
haps, been a littie hasty Therefor
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1 and my colleagues, the Finance Mini-
ster and the Commerce Minster, are
frymg to put our heads together to
ensure that this small indigenous in-
dustry not only survives but also
flourishes That will also, incidentally,
save the Durgapur Alloy Steel Plant
because, ] have learni that, the mo-
ment this policy of reduction of duty
was announced all the sales orders on
government stainless steel plants have
been cancelled Therefore, a certain
amount of rethinkimg 1s required, and
we shall ensure that the cortectives
are applied very soon

There are two or three small items
which I wish to dispose of There
was—I think Mr Saugata Roy was not
here—a cut motion on wolfram mine
i favour of Gauripur Industres
Perhaps Shri  Saugata Roy thinks
that it 15 g very big mme dealing
with big metals It 1s not true Al-
though 1f has got 2000 and odd acres
prospecting licence or lease licence,
the total avalobility of a very low
grade wolfram occurs 1n only 545
acres and Shr1 Saugatg Roy wants me
to nationalise it It 18 a very small
matier and Government does not pro-
pose &o take 1t over and Government
proposes to renew the  lease of thus
gentleman or whosoever he 1s, so that
he can raise two tonnes or five tonnes
of this materin]l and that mav go to
the Durgapur plant etc

Then, there 1 the question of small
mune owners 1 fiud, thousands of ap-
plcations have been lying in Lus
Ministry for jears What was the
policy of the prev ous Government? I
dv not know Whon we take up the
public sector, we talk of large things,
we talk of large invesiments, we
talk of large control and we talk of
commanding heights You do not
thunk of Lttle Little things You pass a
resolution that this ore must be in pub
hc sector without thinking whether
this ore 1 avalable in an area of
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must move out of and the only ‘sm’
should be, what 13 good for the coun-
try and pragmation should be the
only ‘ism’ that we should adopt I do
not subscribe to the view of some of
my friends that ism’ pervades every-
thing I have therefore, decided as a
matter of policy ang I have instruct-
ed my Ministry to clear this cobweb
of httle felows with ten acres,
twenty acres and thurty acies Thele
16 somcthing called peoples sector or
national sector, where they do not
make a great deal of money They
are not capitalists they are not mo=
nopolists and what 1s more important
18 that these thousands of little fel-
lows can provide employment to ten
twenty or thirtv thousand people
whach 15 very important for the coun-
try today I 2am telling to the liouse
very clearly that as far as public sec-
tor 18 concerned laige areas like
manganese, chtome or whatever 1t is,
and iron ore shall be reserved for the
public sector, but lttle things must
be released fully There 15 such a
thing called peuples’ effort which
must not be smothereg in a policy
which 1s not workab e

Some hon Members referred to the
ilmemte deposits near Ratnagin It
is not a part of this Ministry, that
belongs io the Department of Atomc
Energv, because it 18 4 1are earth It
18 n Keiala Il 1s also very laige
and a very viable quantity in a place
called Gopalpur on the shore between
Andhra and Gopalpur belt It is of
excellent qualily and very good depo-
sits  All that needs to be taken
care of

I will now deal with certain other
subjects lLike the incident at Dalli-
Rajhara Iron ore mune near Bhilai It
1s most unfortunate that firing should
have been resorted to by the police
Ten persons were killed on the spot
and one died in the hospital Bemdes,

18 my view thuat this could have been
1 am rathey surprise that
even after the change of the Govern-
ment, the palice at places continyes to
be trigger-happy ‘This Government
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dopg not  eppreciate  continuance of
this attitude of our police force in
Indis. The Prime Minister hes gaid
time and again that the police must
use the minimum force in situations
like this, Even if a couple of police-
men are locked up for a few hours,
# does nol make tremendous odds.
That does not mean that you should
shoot people. I have ordered my
General Manager who had given
Rs. one thousand to the families of
each deceased to raise it Lo Rs. five
thousends and also ensure that one
dependent from each family is direc-
tly cmployed in the Bhilai Steel
Flant. I have also jnstructed them
to prepare a project by which the
maximum number of workers now
employed by the contractor can be
taken over by the Steel Plant in its
different mines. So, whatever is pos-
sible is going to be done and I have
already teken steps in that direction.

Bimilarly, anolher unfortunate thing
and, of course, of greal misfortune
ig the Chasnala
body's case that a few engineers and
a few men tried to drown themselves
and their colleagues, It is nobody’s
case. In the report of the inquiry
commission that has been placed be-
fore the House by my colleauge, the
Lebour Minister,
bave been made and one atricture
ig that there was some callousness on
the part of the officers. But it is also
a fact—one paragraph ig there—that
they had no knowledge that a cut
had existed. 1 have gone into this
ease in great detail. 1 have also seen
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friends got |killed, their colleagues
got killed and right way down in the
mines.

Therefore, I would like to say and
in fact I would like to have my
colleague, the Labour Minister agree
in that, that we may consult a few
senlor Members of Parliament that,
having had this accident which is
born out of lack of knowledge—you
may call it callousness—we do not
take such action that would dampen
the spirit of officers who work way
down 4000 to 5000 ft. under the
ground at great personal risks and
we would like to be advised by
senior Members of Parliament, Very
soon I will request my colleague, the
Labour Minister, to make a formal
request to the Leader of the Opposi-
tion who, with his colleagues, can
go into these things and advise us.
We do not want our officers to get
demoralised.

Now, having dealt with this,
somebody raised the question of some
Hecket, some American company
which with the Tatas is trying to
take the slag and convert it into
cement. There was a proposal by
the previous government that the
Steel Authority of India should
become a partner or a shareholder
or some sort of take it over. The
total project cost is & couple of crores
of rupees. I countermanded that
order and said that the Bteel Autho-
rity of India is not interested in petty
things. It must plan bigger things
for the benefit of the nation ......

SHRI JYOTIRMOY BOSU: You
have the Cement Corporation which
can do that.

SHRI BLJU PATNAIK: We do
not have any isms. We do not see
ghosts everywhere. We are not in-
terested in petty things.

SHRI JYOTTRMOY BOSU: We
have got isms.

SHRI BLU PATNAIK: Now

coming down to Mr. Jyotirmoy Bosu,
he talked about Bechiels which at
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one tyme did some IMmying down of
pipeline and robbed the country
working in the Kudremukh project
I would only say that if the country
allows 1iself to be robbed by a
foreigne: then it 1s we who are to
blame 1ather than the foreigners
If the fools give succour why blame
them® They come here to makn
maoney

But they have the expeiti e and
we are laying important pipelme of
abiut 70 kilometies going through
a tunnel of 18 kilometres 1 would
like to advise my hon frniend Shn
Jyotirmoy Bosu that the tenders
for laying the pipeline have not yet
been floated much less taken by
them I shall be wverv gad if he
gwves the details I shall verify and
write him back offiually

I was studying this moining how
fast it wa gomng because if we do not
conclude the first supply bv Septem
ber 1980 ther. will be heavy pen-
alty I am personally supervising it
Tendery for a number of components
have been floated but orders have
not been placed

Having dealt with this I would
like to come to non-ferious metal

(Interruptions)

SHRI BIJU PATNAIK M
Jyotirmoy Bosu what 1. past 1s for
you to dig up I am interested ony
in the present and the future

(Interruptions)

SHRI BIJU PATNAIK One can
ride them

It 15 a very distressing situation
that the production of alumimjum
has fallen because of shortage of
power [ wonder what made the
previous Government not to allow
large alumunium projets to have thewr
own captive power plants
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Power must be in the public sector,
and like that iron must be in public
pector was their view

1 do not understand what prevent-
ed tnem to allow these power In-
tensive factories to have thewr own
plants?

SHRI JYOTIRMOY BOSU  They
wele wanting subsidised power

SHRI BIJU PATNAIK They
could have power plants and no
subsidy

I have allowed them I have asked
them to woik 1t out quickly They
will give output in full The situa-
tion has been coriected as Mr Pa
mentioned Thete was a weakness in
the previous Governmen! But Janata
Government 15 qute strong and
pragmatic

I would now come tp vanadium
nickel lead and copper which has
been languwishing and we have been
mport ng material worth tens of
c10 e Although we have ure yet
we have not developed that Tans
Government wants 1) take 1t up and
in the first two y w. of the Plan
ensute tnat the entir 1squrrwren of
the couatiy 1~ fully n

(Interruptions)

SHRI BIJU PATNAIK
read that

I have

In the Budget debate I mengioned
about chrome

SHRI O V ALAGESAN (Arkon®m)-
Shri Jyotirmoy Bosu and the Mumster
are having a conversation session
Please stop this running comentry

SHRI JYOTIRMOY BOSU I wanted
information Mr Alagesan

SHRI BIJU PATHAINK I am
sddressing the speaker

In the Budget debate I alsc meation.
ed about chrome For the last three years
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chrame was being exported. A great
deal of money was being made by a
handful of chrome mine owners. But
this year we have decided to mop up
that. In terms of export duty we
have mopped up Rs. 3 crores out of
a total export of about Rs, 25 crores
‘The House would be glad to know
that out of chrome fine that 18 being
exported now, we have decided to put
up 50,000 tonnes ferro chrome plant
for beneficiating this fime, converling
them into billets and then making
ferro chrome which will be of great use
to this country Simularly with nickel,
with lead and with vanadium. We are
deaiing with ail these (fungs for which
foundation-stones were laid by the pre-
vious government., 1 am merely trying
to formulate those foundation-stones
nto actual production. Having done thus
on a smaller sphere, but a very entical
area, of non-ferrous metals, I shall go
mnto the heavier mde of the steel plants
Foundation.-stones were lad with great
fanfare but no planming commission
approval, no budgetary provimon and
B0 on were obtamned Apart from the
State Ministers, many foundation-
siones were laid by the ex-Prime Minis-
ter There was one Rs. 240 crores ferti.
liser plant at Paradip. Lakhs of rupees
were spent for the foundation-stone
laying ceremony. The sea in its anguish
has washed away the foundation-
stones. If I may say so, I am sorry mbout
the wanton behaviour of the people
in power. They raised hopes in  the
minds of the peopls,.I may say, great
hopes, because a steel plant means
great development in the area. If you
have a steel plant of 2 million or 3
million capacity that means a great city
{s born out of it. Tens of thousands of
people are involved directly and many
more are indirectly imvolved. To
play with the hopes and aspirations ot
the people in this cavalisr fashion, I
bmit, 1s not a deeent thing to do by
any Government in power. But having
raised these hopes, it has fallen to my
lot to see and to ensure how this could
be

£
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When we talk of shore-based plants,
I would Iike this House to know two
or three constraints which are critical
constraints When we talk of steel
plants expansion, I would like to re-
peat one thung here because 1 have
said thig 1n the House earlier also, If
we produce 20 to 25 million tonnes of
crude steel ingots every year we have
proved coking coal deposits which
would last us not more than 30 to 40
years. This is our position. We have
unlimited quantity of what i kmown
as good coal but not coking coal

So, experiments Have been going on
round the woerld by vealous Rrme Uke
Lurgy of Germany, All is Chalmers
of USA and some others to find a met-
hod by which the non-coking coal can
be used in making what is called
sponge iron and then go over to steel.
But It has not yet been a success story
and there are many deficrencies in the
working of the process We are trying
to put up one m Andhra Pradesh as an
experimental measure with the help
of UNDP and one little plant is going
on in Jamshedpur with many varietles
of coal. But the whole process is not
yet fully satisfactory, but we are try-
ing to find out the best way of doing
1t, because, that is the ultimate answe:
for India if we want to use our own
resources.

18 hrs.

SHRI SAMAR GUHA (Contai):
What is the capacity of it?

SHRI BLJU PATNAIK, I will tell
you. This is very small with a capacity
of 100 itonnes a day.

you look at it, not politically, but
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we must also locate any future expan
seion at localities or at areas where
the steel production would be the
cheapest

The gecond consideration 1s that the
gestation period should not, ke the
Bokaro, take us to ten years It must
be concluded within three years or at
the maximum within three and a halt
years from the time the Arst rupee 13
invested till it starts 118 production
Unless you are able to do that this long
interest charge goes on being capital
sed and capitalised in  the case of
Bokaro from Rs 600 crores to Re 700
crores and it goes upto Rs 1500 crores
and then the cost of production will
go up from Rs 2000 to 20000 and so
on Then that cannot meet the demand
of the nation

‘Therefore, 1f expansion has to take
place the mumumum capital cost ex-
pansion has got to be at the existing
plant level Obviously, it 18 so The
land 15 there, the infra-structure 1s
there, some housing 1s there, power
set-up 1s there, water 15 there Mineg
are there and they are working
already So Bhilai can go up from
4 10 6 or 7 million tonnes Bokaro
can do the same, Durgapur can do
that, Rourkela can do that Tata
can do that although they can not do
1t alone, the Private sector cannot do
that Obwviously that ainvolves big
money invesiment Neither Tata nor
anybody can do that This should be
taken into caleulation ‘This should
take us to 20 million tonnes from the
present figure of 10 million tonnes,
by using our own coke If, mmul-
taneously or a Tittle before or after
establishment of the shorebased plant
or land based plant, the Rourkela
Plant can be expanfed which 15
closeby, you have to tick off the shore
based plant In Paradeep 100
thousand tonnes ship can come in
Similarly, in Vizag outer harbour, 100
thousand tonnes ship can come in
In Mangalore, with the Kudremukh
thing Where we are blasting the rock
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under the sea at the port, it can take
80,000 tonnes which may later go
upto one lakh tonnes with the wrom-
ore closeby and s0 on If you have to
do that, then you have to think of
better coal from outside India both
because of the quantity and because
of the very low ash content which
gives us the lowest coke consumption
Australian coal has got 11 per cent
ash-content Sir, you had been the
Steel Minister and you know well
that our coal has got an ash-content
of 24 per cent or 26 per cent or 27
per cent We have to put up coal
wrasherses, another gxpensive industry,
to reduce the ash-content by 20 per
cent whereas the Austrahan coal or
some European coal or American coal
does not need to be washed because
the ash-content Is low So, the coal
consumption n 53,000 tonnes blast
furnace would be of the order of
450 to 500 k grammes which 15 less
than hulf a kilo or less than half a
ton for one ton of molten metal
Whereas we are consuming between
652 to 749 kg 1n our big furnaces
un Bokaro we gre comsuming 1140 to
1160 kg in the small furnaces n
IISCO You see the difference there
The higher the production the com-
parafive loss 18 higher This is the
position as compared to the bigger
blast furnaces

Therefore, if the steel industry of
this country has to be streamlmned,
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he does well and if there 15 an 18-
different man the plant suffers, It
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budgetary support. This leads to a
certain amount of inefficiency. They
must become efficcent They must
produce steel at the same cost as
the world produces They need not
be subsidised by the tax-payers for
all timeg both m terms of budgetary
support and hugh prices to the con-
sumers All this I shall bring in the
form of a Bill—perhaps not in this
Session—m the next Session.

Sir, the main thing before us 1s

Where do we go from here. There
15 no sale. I have to export. You
say we are exporting at the cost of
the nation That 15 not correct. Par-
lisment has not sanctioned any cash
subsidy for export of steel
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sary minimum faciities lke dnnk-
ing water, cottage industries, etc.
They have to be nursed. They have
been neglected You may call it lop-
sided planning or whatever else you
may like to call it.

Mr Speaker, Sir, the Janata Party
has decided that maximum amount
of funds must be made avalable to
the agriculture sector, small scale
sector and the cottage sector. There-
fore, you know, what happens to
these consuming umts—steel, alumi-
mum and power They are ut the
cross-roads My personal thinking
would be that as long as we can pro-
tect the interests of our country, as
long as we can find international
market—till such time my own con-
sumng market goesg up—I have to find
ways and meang of utiising my enor-
mous dormant natural resources and
enormous dormant pumber of trained
personne] and put them together This
1s my problem I do not wish to be
reduced to the position of an export-
er of the raw material, I do not
want our people to be their hewers
of wood and drawerg of water. I
reject the :dea. I must have an add-
ed value whether you call 1t ballets,
pig iron or sections or whatever you
may call, semi-finjshed or something
else I must have added value at
different stages. If I have to put
extra plant, I must have added value,
it may be steel in the first stage,
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theinundlt!m!ordlthetbmpthﬂ
many of the Members have wanted
the Government to do, whether m
Kerala an aleminium plant or a steel
plant 15 to be put up, whether in
Hatnagir: an aluminium plant 15 to
be put, whether in Orissa and Andhra
Pradesh a large alumumium plant 1s
to be pul, whether shore-based steel
plant 15 to be put up or whether an
extension of the existmg plants 1s
nicessary I can lay the foundation
of all those if the House supports me
in his adventure 1 can do it with
the support of this House

Sir, this 15 a departure from my
fiiends here I would not ke Mr
Jyotrmoy Bosu to talk on this mde
but talk straight Hes he another
answer” Have my CPI friends an-
other answer?” 1 would have lrked
their answerg and paraded them be-
fore this House, so that they can
know whether thewr answer 15 prac-
tical or Government's answer s prac-
tical We can have a dialogue on
this, we can heve a debate on this.
I ghall come to this House for a de-
bate I think an alternative must be
found or our idea must be accepted
both in the interest of the nation as
well ag the people As I smud dor-
mant mountains on one side and dor-
mant manpower pn the other side
are there and these two have to be
marnied. ] would ltke to give 2
better answer than what I can
1 should have the answer very
quickly from Mr Jyoturmoy Bosu
and cother friends because 1 have
started negotations with Russia, also
with Tokyo, also with Washmngton
and also with Europe J am pushing
tenders, may be roping in one or
two m the mterest of the country
(Interruptions)

-

SHK] JYOTIRMOY BOSU You
may think of Chinese growth 1n steel

SENI BIUU PATNAIK If this
country follows the Chinese sys-
tem, then 1 am not prepared for
that T know how to deal with it
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SHRI T A PAI If be wants, he
can have the Chinese method jn West
Bengal

SHRI BUJU PATNAIK, 1 would
Like them to try # 1n West Bengal
Let us gee their performance in West
Bengal I give one challenge to Mr
Bosu 1 transfer the mck Durgapur
steel plant 10 West Bengal You deve-
lop 1t you double its produchon and
you get 105 per cent, run it eficiently
and reduce the cost

SHRI DINEN BHATTACHARYA
(Serampore) You are making ths
stalement because you know that the
very planning of the Durgapur Steel
Plant wrong Now, you can give
this challenge (Interruptions)

SHRI BIJU PATNAIK He does not
accept that on one excuse or the
other It 15 the policy of the gov-
ernment to accept it and change the
product mix ut Durgapur A pro-
duct mix which was 1n demand
twenty years ago has no demand to-
day But it 1s difficult to change
a major plant Ag everybody kmows
we have to find ways and means to
improve the productivity of that
plant

SHRI JYOTIRMOY BOSU Hag 1t
got n built weaknesses?

SHRI BLJU PATNAIK, 1 say the
product nmux there ig not what the

major defect 1s the machinery, it
would need crores, I have given Rs
8 or 9 crores to correct some of the
machinery, 1t will need several crores
betore 1t could be set right to replace
the import of stainless steel

Simularly with alumina—that is one
things of the world
Just hke there js heavy
in steel, there is a steep uprise
the world merket need for alumi-
njum. Vanous things bappen when
the world economy changes The
price of oll went up and the Ame-
riean government contemplated bring-
ing in legislation fhat the autamobile

J
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manufacturers—they product in mil-
lions and people use them m mul-
lions—should manufacture cars which
woull run at least 265 mlles a
gallon That meant lighter cars, that
also meant that in cars steel would
have to be replaced by alummnium
This legislation alone will jnerease
the demand for alumnium by 15
million tonncs Even engines wall
have to be changed Russia 1s today
putting up a 600,000 tonne alumina
plant at Batkal using French know
ledge, they are building steel plants
using the same Amencan-German
process which in the time of Kumar-
mangalam we acquired, by which
we are proposing to butld our own
roling mill The world 3 moving
i a different direction It 35 push-
ing on shall we stand still> Or shall
we iry to forge shead? That s why
I said that we are at the cross roads

I am gratified and 1 am glad to
know that the House has almost dir-
ected me to go ahead with {wo cons-
traints not drawing from the meagre
resources avallable to the poor, not
causing inflation My friend Charan
Singh will not lose one penny which
he can use in the wvillage, to which
I fully agree I will not draw from
that At the same time I will not
ask my friend the Finance Minister
to print more currency to give me
rupees These are the two heavy
constraints Yet I huve to build both
steel and alumina Today the world
wants alumimum The Arab coun-
tries, Iran and other countries where
they have got cheap gas, can pro-
duce cheap power For Alumga
power 18 the largest raw material and
one who could get raw material
cheap, can also produce aluminium
at a cheaper cost

Sir, we are negohating, as Mr Pa

had said—where he has left behund,
I pick it up—with Russia, with Ruma-
nia and with other countries Mind
you, there are several competitors
ltunutﬂmtwanbhlu-lm
The Bouth African
negotiating to get the
gILE |11
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countrieg are also
installations

Steel & Mwmes

theie So, we are negotiating I must
say 1t 18 nearly 100 days since we
have come sn I thunk I am 100 days
late but not too late I hope that I
shall be able to give some informa-
tion to this House withun next three
monthy some hopeful news that a
major alumimum nstallation would
tuke place in this country apart from
woat we have got and here I would
urge my colleagues 1n this House, be-
longing to Uttar Pradush and Madhya
Pradesh to please persuade the new
Chief Ministers not tp shut down
power jn the mlumimum plants In
Uttar Pradesh they have just cut
back the power Probably there is
shortage of power There 1s no doubt
that there 1s shortage of power Hut
now that the rains have come and
the cultivator 15 not in need of water
perhaps, the power ¢an be restored

SHRI T A PAI I undeistand that
they had cut down power wunder the
Defence of India Rules Perhaps
after the external Emergency had
gone they could not use this Act for
this purpose

SHRI BIJU PATNAIK Whatever
it 15 1 do not know But we are
checking on that But I know that
there 13 shortage of power Every-
body knows that there 1s shortage of
power [ know there 1s shogptage of
power in Delli also The power
shortage 15 there :n Madhya Pradesh
also where although the power was
committed, though the BALCO plant,
the aluminium plant 13 there, only
25000 tonnes production 18 golng on
now Two more 25000 tonnes pot
lines are ready but for one reason
or other the power ha, been delay-
ed The House should think why I
am telling this here The House
should perhaps think whether the
time hag come now for a natlonal
power grid so that the whole thing
can be planned properly end not
left to the whims and fancies of in-
dividual state power boards We have
not got the mational power grid yet,
a nationk]l power grid which can be
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[Shri Biju Painaik]

controlled by Parllament. That is
why 1 have brought this matter,

I have taken too much of your
fime and the House's time I am grate.
ful to the hon. Members for all the
support they have given and the dir-
ections they have given. I would re-
quest that the cut motions may be

withdrawn und my demands be pass-
ed

MR SPEAKER: Shall I put all
the cut motions together?

SHRI C. K CHANDRAPPAN: Yes,
Sir.

MR. SPEAKER: 1 shall now put all
the cut motions together to the vote
of the House,

All the Cut Motions were put and
negatived.

JUNE 28, 1977
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MR. SPEAKER: The question Is:

“That the respective sums not ex-
ceeding the amounts on Revenue
Account and Capltal Account shown
in the fourth column of the Order
Paper be granted to the President
out of the Consolidateq Fund of
India to complete the sums neces-
sary to defray the charges that
will come in course of payment dur-
ing the year ending the 3ist day
of March, 1878 in respect of the
heads of demands entered in the
secong column thereo! against De-
mand Noe. 84 to 88 relating to the
Ministry of Siee] and Mines"

The motion was adopted.
1825 hrs,

The Lok Sabha then adjournmed till
Eleven of the clock on Wednesday,
June 20, 1077/Asadhg 8, 1899 (Saka).
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